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SHRI LALITBHAI MEHTA (Guijarat): Sir, | associate myself with what
the hon. Member has mentioned.

W A @b/ (E) : W, § wifaue w3 g1
ot AR Wity (3r) - T/, A off vfee Fa@ g

MR. DEPUTY CHAIRMAN: The House is adjourned to meet at 2:00 p.m.
The House then adjourned for lunch at
forty-five minutes past twelve of the clock.

The House reassembled after lunch at one minute past two of the
clock, MR. DEPUTY CHAIRMAN in the Chair.

MR. DEPUTY CHAIRMAN: Now, We start the Short Duration Discussion
on the suicide by farmers in various parts of the country.

SHORT DURATION DISCUSSION

Suicide by farmers in various parts of the Country

SHRI RAVULACHANDRA SEKAR REDDY (Andhra Pradesh): Sir, thank
you very much for giving me the opportunity to raise the issue of farmers’
suicide in the country, with specific reference to the State of Andhra Pradesh.

SHRI V. NARAYANASAMY (Pondicherry): No, no; farmers have
committed suicide in the whole country, (/nterruptions).
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SHRI JAIRAM RAMESH (Andhra Pradesh): Farmers have committed
suicide in the whole country.

SHR! RAVULA CHANDRA SEKAR REDDY: | agree, Sir. Andhrais also
a part of our country.

Sir, we have a Minister who is committed to the cause of the farming
community. We are aware of his administrative skills and his concern for
the farming community. Sir, today, | am he: e to raise the issue of farmers,
with specific reference to farmers' suicide in Andhra Pradesh, Karnataka
and in other parts of our country. Sir, in Andhra Pradesh alone, in the past
ten months, 2380 farmers have committed suicide. | have detailed data
about the number of people who have committed suicide in Andhra Pradesh.
Through this book, we have also presented a detailed note on farmers'
suicide in Andhra Pradesh to the hon. Minister. As of now, 2380 farmers
have committed suicide in Andhra Pradesh alone; there are about 253
starvation deaths in Andhra Pradesh, right from 14th May, 2004 till today.
Sir, | am mentioning this thing because there was a change of Government
in Andhra Pradesh. On 14th May, 2004, while taking oath-the oath-taking
ceremony was held in a stadium—-the new Chief Minister of Andhra Pradesh,
Shri Y. Rajasekhara Reddy assured the people of Andhra Pradesh that
from that day onwards there will not be any incident of farmers comitting
suicide under his regime. What has happened to his announcment of that
day? Today, when we look at the figures, we find that farmers have committed
suicides in all the districts of Andhra Pradesh. An alarming number of
2380 farmers have committed suicide.

Sir, the Government of Andhra Pradesh has come out with a Government
Order No. 421. They have announced a package for the farmers. In that,
they have said that there will be a help-iine in order to help the people who
are in distress. They have also said that the affected families will be given
Rs. 1.5 lakhs. When a person will make a phone call to them, some
officer will rush to the spot and help him in every respect. But, it has
become a hopeless line for the people of Andhra Pradesh. Nothing has
happened there. It is not only helpless but also hopeless in respect of the
people who are really in distress. - .

Sir, when the TDP was in power inAndhra Rrédésh, the then Opposition
party, now in Govemment, made a hue and cry. TRéy brought their President.
Smt. Sonia Gandhi, to Anantapur district. She visited Anantapur district
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and politicised the issue of suicides. Sir, they gave about Rs. 22,000 to
about 20 people saying that the TDP Government failed to save the lives of
farmers; and the TDP alone was responsible for that situation. Then, they
gave Rs. 22,222 each, if | remember correctly. (Interruptions)

T AAET die TAFAR (Y W) : T APt SH AT, q6 Sret L.,
(=auM)..

SHRI V. HANUMANTHA RAO (Andhra Pradesh): It was out of
contributions.

SHRI RAVULA CHANDRA SEKAR REDDY: | agree. You went to the
streets. You don't give your own money. We were aware of it. You want to
the streets and got the money from people and you paid that through your
President. Sir, now, after ten months have passed, we are surprised to find
that she is unabie to find even two hours of her time to visit Andhra Pradesh
to console the farmers. She came to Hyderabad last week.... (Inferruptions)

MR. DEPUTY CHAIRMAN: Why, do you talk about it? You address the
Government. How is she concerned? (interruptions)

SHRI RAVULA CHANDRA SEKAR REDDY: | respectfully submit,
Sir...(Interruptions)

DR. ALLADI P. RAJKUMAR: She is a part of the Government,
Sir...(Interruptions)

ot & o Hion (TSI : W, WA 0 HIor & 95d Hi L. (auH)..

sit rqwTafa: wrRoTd FY 9@ S8, AfET T @i T 3 S0 (Saee)
No, please sit down. He will touch the problem. (interruptions)

SHRI V. NARAYANASMY: Sir, there should be no politics.
(Interruptions)

MR. DEPUTY CHAIRMAN: No assistance is required, please. He will
speak on the subject. (Interruptions)

SHRI RAVULA CHANDRA SEKAR REDDY: | most respectfully submit
that when they claimed that everything is done on her direction, they have
to take this also in a sportive manner, in a positive manner. When she
could come to Hyderabad to lay the foundation stone for an international

—
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airport, is it not her responsibility to rise to the occasion and console the
farmers?(Interruptions)

MR. DEPUTY CHAIRMAN: You are talking about somebody....
(Interruptions) Speak on farmers, please.

SHRI RAVULA CHANDRA SEKAR REDDY: Sir, this was a political
issue. (Interruptions) Sir, this was the major election issue during 2004
elections. (Interruptions)

MR. DEPUTY CHAIRMAN: The Chair would regulate, why do you take
the trouble? ...(Interruptions)...

SHRI RAVULA CHANDRA SEKAR REDDY: Sir, during elections, it
was made an election issue, elections are over now. Sir, what they promised

during elections to the people and what happened now, T# T& ¥4I 31
@ 2 L..(FqREMA)..

SHRI ARUN JAITLEY (Guijarat): Sir, the hon. Member is entitled to
express his views. Farmers are dying and he don't be disturbed in this
manner. (Interruptions)

MR. BEPUTY CHAIRMAN: We should observe certain decorum in the
House. (/nterruptions)

it Tren TEREr i [ R, iy wdW i .. (). ..
ITGTIfe; 9 TER ¢ G A

oft T wERrEr gt W, iy w3 e Fi gea T &, Tl @ e
[es W9 A -

‘A wREE U @ T, 3 R R arae AR e
FE W, $E GIHIA F, TA HR ™ T, 7 18 TR =
7% TIETT Y qow # 1 ... (HAu)....

ot =f T T : Te foraet I }? 9 9% wEae AEg F IR (HauF)...

SHRI RAVULA CHANDRA SEKAR REDDY: Sir, the reason | am
mentioning the activities of the Andhra Pradesh Government is because
they have miserably failed to protect the interests of farmers by virtue of
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G.0. 421, which is not at all helpful to the people. It is only an eyewash.
This is the simple reason which | am trying to mention. The hon. Prime
Minister was kind enough to visit Andhra Pradesh. He visited twice. On
July 1, 2004, he visited Andhra Pradesh and made tall promises. In that,
Sir, he came to my own district, Mahboobanagar. There, few people were
brought to the meeting and there he had said that through them he wanted
to assure the entire State of Andhra Pradesh that everything would be
done to the farming community and nobody should bother about the distress
and failure of the monsoon. All these things he had said. After his visit,
neither he has helped the farming community, nor has be boosted their
morale.

it is another wastage of time and money on the part of the Government.
The other occasion he chose to visit Andhra Pradesh was to launch the
Food for work Programme. It was there earlier also during the NDA regime.
It was implemented in ali the districts with the help of the Government in
Delhi. Sir, 55 lakh metric tons of rice was sent to Andhra Pradesh. It was
implemented in all the districts. Now, the hon. Prime Minister chose to
visit Andhra Pradesh to launch a new programme which confined only to
eight districts, 91 Mandals and 278 villages. Sir, for such a small programme
the Prime Minister chose to visit. After his second visit also we thought
that something would happen for the farming community. Again we are
rather disappointed by his visit. Sir, going by the Economic survey of
2004-05 of this Government, on page 67, they say that creidt flow to the
agriculture has come down. They say it is below the level envisaged in the
Tenth Plan. This Economic Survey has been supplied by the Government.
Itis stated on page 67. | would like to know from the hon. Minister about
the amount given to the smak and marginal farmers. what is the percentage
given to the small and marginal farmers? Sir, the Finance Minister in his
Budget Speech stated that more than Rs. 1 lakh crores are being spent or
are being given to the farming community. It is not reaching the common
man. It is not reaching the small and marginal farmer. He is really in
distress. He is unable to get credit from the banks. We are aware that
recently more than Rs. 3 lakh crores were the NPAs and defaults on the
part of a few individuals. When a farmer approaches a bank, he gets a
negative reply. But the statistics show that they are giving more than Rs.
1 lakh crore. But, as a matter of fact, it is again going into the hands of big
people, Those who can afford, and those who can manoeuvre at the banker

255



RAJYA SABHA [22 March, 2005]

level or at the officer level. | would like to request the hon. Minister, for
whom | have got tremendous respect for his commitment, to again convene
a meeting and assist the farming community, more particularly the small
and marginal farmers, dalits ..(7ime-bell). Sir, | am initiating (Interruptions)

MR. DEPUTY CHAIRMAN: You are initiating; but time constraint is
there ...(Interruptions) ...Your party has seven minutes and | have already
given you 12 minutes.

T A de TAHAR: 7ot St § Ik 7ane e @ gu

MR. DEPUTY CHAIRMAN: | have just given the first bell so that he
does not go into various other things...(Interruptions)

SHRI RAVULA CHANDRA SEKAR REDDY: Sir, | am not deviating.
...(Interruptions)...My friends wanted me to give more details, which | tried
to give them, sir. | would like to mention here, Sir, that the Government
now is more interested in stock market. If something happens to the stock
market, everybody in the Government rushes to the stock market place
and see that everything is set right. They are not interested in raising the
issue of farmers' suicide. | would like to draw the attnetion of the hon.
Minister to the fact that only a few people, five to six per cent prople, are
aware of what is happening in the stock market and what is happening to
the Sensex. As a matter of fact, | am a layman, as far as stock market is
concerned. More than 90 per cent people of our country are not aware of
it. Neither are they concerned with the stock market nor are they aware of
what is happening in the stock market. | request the Government to
concentrate on agriculture, to concentrate on small and marginal farmers,
to concentrate on providing Minimum Support Price, if not remunerative
prices, to concentrate on post-harvest mechanisms, to concentrate on
National Agriculture Insurance Scheme which is a failure because it is
only on papers. Itis a credit insurance scheme. As a matter of fact, *it is
not reaching the common man. It has become a credit insurance scheme
and those who are taking loans from the banks or from the cooperative
societies they are promptly deducting the insurance premium thereby
paying for those banks of cooperative societies. | would like to request the
hon. Minister to have a fresh look at the National Agriculture Insurance
Scheme. If possible, the Government should bear the premium for the
smail and marginal farmers. With regard to Minimum support Price also, | .
would submit that the procedure adopted is not according to the situation.
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itis not at all helpful to the farming community. It should be a remunerative
price and farmers should be educated about the demand and supply also.
Sir, in Andhra Pradesh, during the TDP regime, the then Chief Minister
tried his level best to help the farming community. But during elections, it
was made the main election issue. Now, is it not the responsibility of the
people who are sitting in the office, both at the State and Central levels to
come to the rescue of farming community and help them in a big
way?...(Interruptions)...

MR. DEPUTY CHAIRMAN: You carry on.
SHR! RAVULA CHANDRA SEKAR REDDY: Sir,...
MR. DEPUTY CHAIRMAN: Why do you give attention to them?

SHRI RAVULA CHANDRA SEKAR REDDY: My good friends, Shri Jairam
Ramesh, also represents Andhra Pradesh. He has a moral responsibility
to the people who are in distress.

MR. DEPUTY CHAIRMAN: He will be speaking, you continue.

SHRI RAVULA CHANDRA SEKAR REDDY: Sir, whether it is formuala-
one or whatever it may be, your formula is to misiead the peoplé and grab -
power. That is your formula. Our formula is to help the people. Sir, last
time also | raised the issue of promises made during the electioh time.
They have promised free power to the farming community. Now, what
happened is, within five to six months, again they have gone back now.
Now, they are saying that it will be reviewed and only eligible people will be
given. On every promise they are going back. Even on help-line also. Now,
more than one lakh applications have come. Nobody was given any helping
hand. They say "your application will not fall within the purview of..."

MR. DEPUTY CHAIRMAN:Your have taken seventeen minutes.

SHRI JESUDASU SEELAM (Andhra Pradesh): Itis an Assembly of
Andhra Pradesh.

SHRI RAVULA CHANDRA SEKAR REDDY: Sir, 1 was also in Andhra
Assembly. | did not come directly to this House.

SHRI C. RAMACHANDRAIAH (Andhra Pradesh): You are representing
Andhra Pradesh Assembly here.
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SHRI RAVULA CHANDRA SEKAR REDDY: My friend directly has come
to this House. | came from Panchayat, | was also in Andhra Pradesh
Assembly. Sir, since we are depending only on rain God and vagaries of
the monsoon, | would like to request the hon. Minister to implement the
report submitted by Shri Chandra Babu Naidu. as the Chairman of the
Task Force, he submitted a report on micro-irrigation. That is with-the
Government . The UPA Government has constituted a committee under
the Chairmanship of Dr. M. S. Swaminathan. | believe that he has submitted
an interim Report wherein he has made twelve recommendations. | would
request the hon. Minister to enlighten us and what exactly...(time-bell)..
Sir, 1 will conclude with a few worlds.

MR. DEPUTY CHAIRMAN: Few words! Lot of few words.

SHRI RAVULA CHANDRA SEKAR REDDY: State Government has also
constitued a Committee under the Chairmanship of Jayanthi Ghosh. Sir,
what happened to the that report, | need not say. As far as the report of the
Dr. M. S. Swaminathan’s Committee is concerned, he has submitted an
Interim Report wherein he has made twelve recommendations. | would like
to request the hon. Minister to implement them in foto and finaily, Sir;
there are instances in our country when an industry is sick the Government
or a bank gives the loan. There is a package. When the whole agriculture
community in Andhra Pradesh is in distress, | would request the Government
to come out with a package. The Government which is in Andhra Pradesh
has miserably failed. They are not entitled to be in office even for a minute.
They have totally failed in containing and controlling the suicides of farmers.
Sir, | request the hon. Minister to extend a helping hand in three phases.
Instant relief by way of waiving off all the loans taken by farmers in Andhra
Pradesh. We have had instances. During Devi Lal's regime, he was kind
enough to waive Rs. 10,000 loan taken by each farmer. Now the situation
is more worse than that.

I request the Government to see that total loans of farmers are waived
off, instead of rescheduling.

MR. DEPUTY CHAIRMAN: You have made this point. You go to your
next point.

SHRI RAVULA CHANDRA SEKAR REDDY: it is a burden on the farmer.
Rescheduling or restructuring are all technical words. They do not
understand those words. These cosmetic changes will not help them.
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MR. DEPUTY CHAIRMAN: Please conclude now.

SHRI RAVULA CHANDRA SEKAR REDDY: The second one is,
intermediate relief by way of providing money for irrigation projects,
improving the standard of farming community and long-term measures,
like giving employement to those who are depending on agriculture and
allied industries. These should be encouraged.

Then, immediate relief has to be given to farmers. Since | am having
confidence and respect for the hon. Minister of Agriculture, who is known
for his commitment, | request him to give a special package for Andhra
Pradesh in order to help the farming community. Thank you.

DR. M.S. GILL (Punjab): Sir, first, | seek the induigence of the House.
| don't want to talk on this as a sectional matter. It is too serious a subject
and it has been creeping into the country for quite a while now. It is not a
question of today, yesterday or the day before. And | have fair amount to
do with this business in Punjab, in Delhi, in Africa or wherever. Yes. Of
course, Andhra Pradesh recorded suicides. It has had suicides, | read it
very closely. Andhra Pradesh is in a cruel situation, because itis a volcanic
plateau with little water and is an impossible situation for an agriculturist.
| have, some year ago- maybe, four or five years—seen on Television a
mother saying that 'l am going to give away these children...’ including
seven or eight giris—'...because | simply cannot feed them and we cannot
look after them.' | cannot get over with that image. But, there are aiso
other States—Northern Karnataka, Maharashtra, etc. Sir, only yesterday
or the day before, | read that the Tata Institute of Social Sciences, as
directed by the High court, recounted the figures of suicides and pushed
up the figure to 644, if | recall correctly. Probably, they are even more than
that. We can never get the total anywhere.

Sir, in Rajasthan, since the- period of Sultans i.e., from 1300 till date,
the women of Rajasthan are breaking stones for other peoples' houses
and palaces. Will they go on for ever and ever?

| have travelled very widely in the State of Orissa. They poverty and the
situation are very pitiabel there. | remember, going with Shri Narasimha
Rao, once to Kalahandi to see their homes. It shook me. | have never seen
that kind of a situation. But, to imagine that Punjab does not have it is
wrong. | read newspapers of Punjab. ! think, Delhi rulers never read the
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newspapers in vernacular-Tamil or Hindi or Punjabi. The real opinion of
India and the real stories of India come out in these papers. This is Ajit of
yesterday or the day before. It says about the story of one more farmer of
a two-acre-wala. The moneylender wants to auction his land, take away
his kitchen and his builocks. This has started happening regularly. Every
week | read it. Farmers luckily in Punjab stifll stand up and | hope they
always will. They surrounded that home and village. They were 10,000 in
number and the SDM and the police have to go away. But, for how long?
They will have to come back because their demand is there. This is
something which never happened in 30s. It was never allowed to happen
because in 30s Chotu Ram and the British did not allow the farmers land
and his basic tools of production to be taken away or auctioned. There
were Debt Conciliation Boards. If you were a private moneylender and
gave money to farmer and if farmer defauits, then you appear before the
Board and board would decide, after examining you, not the farmer becuase
he has hundred reasons to say as to why he has failed to repay, and then
the Board would lay down what would be repaid, and over how iong should
the farmer take to repay without any compound interest. It is all gone.
Today, in Punjab, people are asking to bring back Debt Conciliation Boards
and they should aiso be brought in Andhra Pradesh and everywhere. How
can you take away farmer's land, his home and kitchen? | don't befieve
that it can be done anywhere, or, should allow it to be done. ltis all over in
this country. There is a crisis. Why is there a crisis? Believe me, Sir, | am
atwo-acre-wala. Indeed, | am, If | have a piece of iland in Shivpuri in Madhya
Pradesh, which was jungle fifty years ago, | have cleared and so has my
family and, it is also not giving me any return. | know it. Now, you have
everywhere small holdings. India is really consisting of one, two or three
acre-walas.

There are negative returns. The cost is going up What he gets is going
down. It is an obvious situation where he cannot simply face up to it. And,
he has no solutions. There are no new technologies. We have too many
agricultural universities in this country. Many States - | don not wish to
name - have set up two or more, when they can't afford one, or, don't need
one. They are doing no research for long because they have no funds. The
Punjab Agriculture University is one of the finest universities in this country,
accepted worldwide. Today, they only pay their salaries. And, one thing |
would like to point out, | was disappointed with the Finance Minister that
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for agreuttural resessch we will put Rs. 50 crores for India, a sub-cortinent,
- just Rs 5/- each. On the other hand, he is fond of Cambridge. | am alsc
fond of Cambridge. And, you want to createa Cambridge somewhere for
Rs 100 crores. What is the porportion! What is the proportion? | believe,
we have a Budget of Rs. 300-400 thousand crores. Put Rs. 500 crores for
research. Pick up twenty agricultural universities, carefully chosen, zone-
wise, climate-wise, crop-wise. Then, give them money for research because
States are not able to give for whatever reasons. But there is no research.
And, frankly, they are just carrying on the hazards of nature. This month,
in the North, last night there was a hailstorm where | live, where you live,
And, farmers have lost their crops at some places. | have seen the pictures.
That would happen in UP; that would happen in the hills; that would happen
in Haryana; that would happen in Punjab. All the fruit buds would be mopped
off. On average we lose 60-70-80 thousand acres of wheat. When the crop
is ready, we lose it to the hailstorm tiil about 13th or 14th April. You alsc
have flocds and such other things ali over India. On the other, you have the
WTO. You see, india had protected their fragile farmers with a little bit of
barriers over decades and decades. Those who had gone there, they tay,
"We had gone there, we could not prevent that”. No Government could
preventthat. | have been in the Government for long. | have seen it, how it
went from stage-to-stage because \R aren &Y wwar ¥, *1¥ T T 21 But
with that, now, the Australian and Argentian wheat is going to be here. A
fellow has 10,000 hectares of farm, with three workers and machinery.
How can the Punjab or the Haryana or the UP man compete? the same
thing happens for Himachal aisc. It is coming from Australia. Same is the
case with dairy. It is coming from Europe -- the butter mountain. And, even
for Maharashtra the wine iake is ready to come, and is coming. Everybody
drinks foreign wines here, now. So, how are these pooor fellows to compete?
And we are Unabie o orotect thems. Therefore, they face a state of seize,
what | wouid sali 1 state of seize What iz being done? | look at the
mvaswnent. Its interesting. Yesterday, in the Agriculturai Consuitative
Committee Meeting, Minister's peopie gave us these figures. | was just
loocking at them. From 2001, Rs. 29C0 crores, rcughiy, for agriculture,
cooperauve and aimal husbandry -- aif of them; next year, in 2002, agar
Rs. 2900; in 2063, Rs. 3200; in 20C4, Rs. 33300; Last year 1t was
Rs 4002, and this year, itis about Rs 6,000 Fine! itis ajump. | congratuiate
the hon Minister for getting 1, thoudh he asked for Rs. 9,000 crores o
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Rs. 10,000 crores; | know that from the figures given. But when | look at
another paraliel department, that is, the Department of Telecom, which is
very important. | am a supporter of all that. So, it is not this versus that.
But that was Rs. 20,000 crores in 2001; Rs. 20,000 crores next year;
Rs. 20,000 crores next year -- | am giving the round figure. Even this year,
itis Rs. 12,000 crores. A sub-continent's agriculture for 65-70 per cent of
the people does not compare with this one technical thing, howsoever
necessary it may be. parallel to it, the things which link with this, literacy,
from less than Rs. 4,000 crores, it had, thank God, jumped to Rs. 6,000
crores last year, and to Rs. 12,000 crores this year. That is certainly
because, ultimately, if they are illiterate, if they are not even minimum
educated, they are not going to get anywhere in the technologies of
agriculture. In the area of 'health’, from Rs. 1300 crores; then, Rs. 1400
crores next year; then, Rs. 1500 crores next year; then, Rs. 1500 crores
next year, then, Rs. 1600 crores next year, last year it was Rs. 1800
crores, and this year it was Rs. 2900 crores or 3000 crores. Good! For the
heaith of a sub-continent. But the rural areas face the maximum adversity,
th-.y 3et none of it. This is not the money to be given. The focus is there,
t' > attemptis there, and the claim is there, but, | wish the Minister, and all
trus rural sector would get a little more strength to their arms to try and get
more.

Sir, | now come to recoveries and credit. | have been reading about
credit. From Rs. 85,000/- crores, it has been pushed up to Rs. 1,03,000/-
crores. It will be Rs. 1,05,000 crores of Rs. 1,08,000 crores this year. 8ut
the question is how much goes to the small farmers because they are ali
2-3-4-5 acre wallahs; not even five acre waliahs really. The figures are
there. How much will go to them? And then the question is that they have
defaulted; they are not eligible. So, this will go to somebody else, the
bigger one or whoever it is. That has to be looked into.

There are 140 Cooperative Banks and six Central Banks. Central Bank
means the whole State. They are not eligible. It is written somewhere in
these reports given to me. Regarding cooperatives, | was shocked to find
that even in respect of Punjab, where we had buiit up a powerful movement
which fuelled the Green Revolution of the 70's, now, it is only about 30 per
cent of the credit. A major share even in Punjab is again coming from the
Sahukar, which we thought we had left behind in the last century. Those
are the men who are going to the one acre wallahs and saying: "l want
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your acre Getoil.” This social tension that is going on will cost everybody
very dearly. it will not seftle this way in Punjab. Peopie have to look into it,
the State as well as the Central Government.

As | said earlier, you have to look at Debt Conciliation Boards or any
other mechanism. For industry and other things, | keep reading off and on;
| may not be accurate in my figures, but Rs. 1,50,000 crores are called as
Non-Performing Assets in this country. Is it rue? Here is an expert confirming
this. That simply means the big boys in industry have run away with the
money and they don't pay back and you neither say it is dead money nor
do you say anything eise. But Rs. §,000-10,000-20,000 crores whether
Andhra wants it or not, don't always ask for Andhra Pradesh; ask for the
rest of us also. (Interruptions). Please, this is India's problem, notAndhra's
alone. (Interruptions)

SHR! RAVULA CHANDRA SEKAR REDDY: | said it for the entire
country. (Interruptions)

DR.M.8 GILL | am just joking with you. Please don't take me seriously.
Why can't you write off these? Why can't you write off the interest? Why
can't the Government say that Rs. 10,000 crores given to the poorest of
the poor will be written off, or something like that. {Interruptions) it does
not matter; | am just saying this_ !t is for other to do or not to do. It is
Re=. 1 50,000 crores

S, tiave anoliner grouse. All the Prung Ministers and Finance Min:siers
are reguiany photograped, one after ancther, with the Bank Chairmen, and
they bring a huge cheque of dividend. it is no special credit of theirs, and
the big photographs of 20 of them are taken. And my friend, Mr. Yashwant
Sinha, has also been photographed, so are these people. So, well, lef the
bank Chairmen Le photographed. with the Finarce Minister or the Prime
Minister of the day, if they have given a record amount of reip to the
farming of rurai India pood india. The give them the. photographs. Gtherwise,
why should they come there? Let them send the cheque. | reaily can't
understand this perpetual publicity of Chairmen. | have a list here given by
the Ministry. There are’ 20 public sector banks -- | won't read them to you
- who have not done the 16 per cent. | have the list here. The Minister has
given it to everbody. twenty of {he privaie banks don't de it | think something
shouid be done againgt them. Sack a few Chairmen, and then the rest wili
siait performing This e 2 serious = And this cannct he st lef if they
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say, "Well, we will try and we will cut a little bit of interest.” | have read all
these things. That is not good enough. | think the Chairmen should know
that your work would be seen on real india which is 70 per cent of these
people. | have been the Industry Secretary for four years. All the sunrise
industries -- | know that side, and they still treat me, -- | think, as a friend.
But | do want to say that liberalisation cannot succeed unless this sector
is lifted up. This is too heavy. It will drag everything unless something is
done.

Sir, | now come to marketing. | will just give one example of Punjab. The
Chief Minister and others are saying that Pakistan needs 10 lakh tonnes
of wheat. Obviously, we are the ones giving 60 per cent of the surplus. It
should go 20 miles across. But they are not able to get through Delhi on
this. It will go via Mumbai or somewhere else. Why should it go like that?
You just send it across. But that is what seems to be happening and it
just stuck up somewhere.

| think, we have to deal with this problem. We often talk with Home
"“'nister and others on the social problems. All that is happening, from
~¢nal downwards to the ghats of India, all the way to Karnataka now, they
4 tribal people. They are the poorest of the poor. We have discussed
about them here. They have no nutrition of any kind. If you remember, in
one last Session, we had a discussion on the children dying in one of the
States...

SOME HON. MEMBERS: It was Maharashtra.

DR. M.S. GILL: | don't name any State. You have a good memory; |
also have. These are 300-400 million peopie of India. Tribals are a big
group and they are in most distress. Unless something is done, we are
going to face this social problem again and again. It is not the law and
order machinery which can deal with this. We have to dea! with the distress.
Sir, | don't want to go on and on, but ! have done a lot of reading oni this in
may past to write a book on "Credit and Cooperatives in Punjab’ and cther
things. Sir, | would just like to say something on Malcom Darling. He was
one of the founders of the cooperative movement in this country, in 30's
20's and all that. And, Nehru that was the one ICS Englishman, he brought
him back and put him in the Planning Commission. He wrote a quote on
the cooperative where he said, "at that time, the white ant of politics is
eating into the cooperative movement." | remember that phrase. But, what
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did he say about the peasant? He wrote a classic agricuiture economic.
He ig founder of agriculture economics in india, he and Calvert, both happen
to be Punjab ICS. What did he say? He said, the peasant is ruined by
three people, the money lender, the shop-keeper and the lawyer. | am
sorry. One encourages him to borrow, the second to spend and the third to
litigate. And, all of this is compounded by an administration of urban-
oriented men of the desk. And that was in 1928, Sir. Think, what you are
doing now. Thank you.

SHRI M. VENKAIAH NAIDU (Karnataka): Mr. Deputy Chairman, Sir,
this is a very important subject. In fact, the entire country is looking towards
Parliament, particularly, the rural people of the country, for some sort of
open relief. | don't know whether we will be able to do justice to them or
not. It is not a question of this party or that party, this Government or that
Government. This has been the sad story of the farmers over so many
years. | am happy that there is a Minister who has got indepth understanding
of the problems of farmers. He comes from agricultural community. He
has got the required knowledge, and he has also worked in that field for
many years. But it is not the question of one person's interest. Unless the
system, the Government, and we, as a whole, Parliament, take up this
issue every seriously, justice will not be done. Sir, with your permission, |
am reading from this newspaper, and | would just quote one line on how
the system is functioning. Our media friends also should understand this.
| take this from ‘The Hindu’, 'Poor media coverage of agrarian crisis, 355

¥ & A fera, he said that, a young aspiring actress, Nafisa Joseph
committed suicide. While it was very sad that a young life was snuffed out
in one stroke, for the next twelve hours, the incident got more television
coverage than the death of 30,000 farmers received over the past ten years.
The suicide invaded every possible arena of television, but compared to
that did the suicide by farmers get the kind of exposure that it neaded.
Similarly, while more than 400 reporters were accredited for the
Lakme ...{Interruptions)... india Fashion Week, 2004, barely, six
correspondents of the national dailies were deputed at the "height of the
agrarian crisis.” This is the reality, Sir. It is not the comparision of anybody.
Some time back, in Delhi, unfortunately, one socialite had committed
suicide. That was a sad occasion. That instance was made as a cover
page of an important national daily. Sir, we don't have any grouse and
complaint. Sir, you are also from that part of the country, Karnataka, Andhra
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Pradesh, Kerala, Maharashtra, parts of Punjab; we have this news,
particularly, in the State of Andhra Pradesh everyday. *

We have the news, particularly, from the State of Andhra Pradesh
that every day, six people, seven people, eight people are committing
suicide. It is happening every day. It happened yesterday, it happened
day-before-yesterday aiso. It is not happening because of a particular
Government. | am not on that issue. The Government aiso has a
responsibility. But, at the same time, these continuous happenings have
not got adequate attention of the policymakers, of the Parliamentarians,
of the media and of the country also. This is really unfortunate, and even in
this House also when we want to discuss this issue, you know where do
we stand as on today, to discuss this issue and how much time we are
able to give to this particular subject which is agitating the minds of the
entire country. In every part of the country, the farmers are distressed
today. Over the years, there is a neglect of agriculture, the neglect of the
rural sector, the neglect of the infrastructure in the rural areas like fasret,

T It 3R g ) saaen | All these things have been totally neglected,
and the other side has been given more and more weightage. Sir, | have no
grouse against the industry; | have no grouse against the urban area. it
has been my conviction, and | have seen right from my student days and
my young days that in our entire system, the urban bias is there. It is time
now that we have to reverse this and then go in for a rural bias with a higher
allocation to agriculture and, if possible, | would like to suggest that with
Sharadji at the helm of affairs, we should now think in terms of having a
separate Agriculture Budget like we have the Railway Budget and the
General Budget. Sir, it may look a little odd as to why | am saying so
because then every Department wants to have its own Budget. But Sir,
seventy per cent of the people of India, even today, in spite of so much
urbanisation and industrialisation, are still dependent on the agriculiure,
and the prices are not remunerative. The problem of menace of pesticides, -
spurious pesticides is there, the water levels are getting depleted; the
power problem is getting acute day-by day, and they are not able to get
adequate rural credit. Even today, seventy per cent of the rural people are
getting credit from the cooperatives and private moneylenders, and not
through the banking system. We also have been reviewing the functioning
of the various banks. In spite of the mandatory provisions of eighteen ger
cent, many banks, even today, are not rising upto this expectation; they
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are only reaching up to twelve per cent. Time and again, the Parliament
has taken up this issue; various Committees have taken up this issue.and
various Governments as weli have taken up this issue. But it is not
happening. ...(/nterruptions)... India was shining, is shining and will shine
tomorrow as well. For the sake of politics, let us not degrade it. There are
areas which are shining. ...(Interruptions)... There are areas.
...(Interruptions)...

SHRI C. RAMACHANDRAIAH: Yesterday itself, he himself had admitted
it. ...(Interruptions)...

it sreTafa: ag st e @ 4, 30t 3% <o Sfew)

SHRI V. NARAYANASAMY: It is shining in instalments.
...{Interruptions)...

SHRI M. VENKAIAH NAIDU: Now, you are going to construct Bharat,
Bharat Nirman. 31+ @ =181 e | Stamex aret 7, $feu it wsfia <t & s § =
7o 1 31t 3T A X yiE fran , s Fmtor =g geg i ®

Don't unnecessarily try to get aside the main issue.
MR. DEPUTY CHAIRMAN: It is a very serious issue.

SHRI M. VENKAIAH NAIDU: Sir, after so many days, we have got this
opportunity to focus our attention on this burning issue which is affecting
a large number of the people of this country. Sir, | have some figures here.
in Maharashtra, from where our Agriculture Minister comes, more than five
hundred farmers have committed suicide in the last few years, and in
Andhra Pradesh that figure is somewhere around 2500 to 2800. There is
a dispute about the number because some weavers are alsc included in
that, and there are some other starvation-related deaths also. Sir, these
2500 suicide deaths are not in the five years, butin the last en months.
See, what is happening, but, even then, still, there is no sericusness. No
attention is being paid to that. Then, in Karnataka, Sir from th.2 State from
where you and | are elected, more than 612 farmers have committed suicide
in the last two years. It is with regard to Karnataka. Even from the State of
Kerala, particularly, from the Vayanad district and that are:a. more than
eighty farmers -- they have confirmed it -- have so far commiitted suicide.
Even from prosperous States like Punjab, there are suicide reports from
the farming community. So, all this is happening. This is a very serious
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issue to which the entire House and the political parties, all of us, should
really pay attention and then see to it that certain remedial measures are
taken. One of the reasons of it, Sir, is that agriculture is not becoming
remunerative. Day-by-day, the input prices are going up and the production
cost is going up, whereas our agricultural commodities are not getting the
adequate price.

Today, Sir, | would like to draw the attention of the hon. Minister. | would
be happy if he corrects me if | am wrong. The price of cotton, which went
up to Rs. 2600-3000 Iast year, has now come down to Rs. 1700-1900.
Secondly, onion, which was priced around Rs. 500 to 700 last year, has
come down to Rs. 200. Onions are produced more in the State from where
our hon. Minister hails. There is a crisis. Earlier, if | remember, Sir, on
account of onion prices, one Government had gone ...(interruptions)...
Look at the reaction of the urban people over the misery of the rural people.
What is happening? And today, there is again going to be a crisis. There is
an agitation coming up in the State of Maharashtra with regard to the
prices of onion. With regard to 50 fa=t _ (interruptions) .. & iR ¥z e
¥ (interruptions)... red chilli last year, the price was arcund Rs. 3000 to
3200 per quintal. Today, the price of chillies has come down to Rs. 2000.

We watch on our televisions, on our regional channels, that the farmers
are setting fire to the 'mirchi’ on the streets. They want to protest because
there is no place to preserve them. There is no place to store them and the
poor people are burning them as a mark of protest. in the case of soyabeans
also prices are going down. The prices of groundnut are going down. As
regards oil, the market price is going up, whereas the farmers are not
geftting adequate prices. We have se¢i ir: the recent past that the prices
of sugar are vacillating betw=en Rs. 186 and Rs. 20.  have never seen the
price of sugar crossing Rs. 20 per kg in my Wfetime. The farmers, the
sugarcane growers, are no geling adqetuale ooaport for ther produce
This is a serious situgt~~ Thin e ety Hew doowe gddress this
reality? That is the questicr pefare 5% 0 -

The farmers are com niimg suwide on a0 sount of 2 variety of issues,
as | have mentioned. But one of the majcr reasons for this1s thathe is
borrowing money, ;he is investing the money. but not getting returns, and
incurring losses. Year after year. he is losing nope, losing confidence, and
then finally, committing suicide. Trus is what ' happening.
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This being the case, first of all, we have to take care of the credit part.
The banks have to be told and they should be mandated. As one of the
hon. Members was saying, banks show their balance sheets and say that
they have earned this much profit. Why can't they share some of their
profits? When we were in Government, Sir, during Shri Vajpayee's period,
the interest rate was brought down to nine per cent. Now, the time has
come when it needs to be brought down further. The Minister should use
his influence to impress upon his colieagues to see that the interest rates
are brought down further.

Secondly, as | said, rural credit goes through cooperatives. Now, the
cooperatives are totally collapsing. What is the alternative system that we
are evolving in the rural areas? | have the figures, Sir, and | don't want to go
into details. The figures show that more and more rural branches are being
closed. | have the figures with me, Sir, 2848 rural branches were closed
and 7253 branches were opened in the urban areas. What is happening to
this country?

Banking is a business activity At the same time, they also have a
social responsibility. The people's money is there, the Government money
is there in the banks. |, for one, am not advocating free power. | have a
conviction that free power means no power. It is not going to happen,
because you have to produce the power; you have to generate power to
distribute it. So, distribution losses have to be arrested, more and more
generation needs to be done. What the farmers want today is not free
power. They want full power, absolute power, for 10-12 hours a day.

SHRI N. JOTHI ( Tamil Nadu): Sir, we are doing both in Tamil Nadu. We
are providing free as well as absolute power ...(interruptions)...

SHRI V. NARAYANASAMY: When we speak, we would say what is
going on in Tamil Nadu ....(interruptions)...

SHRIM. VENKAIAH NAIDU: Sir, | don't wish to join issue. | have decided,
at least, today, that | should not get provoked ...(interruptions)...

MR. DEPUTY CHAIRMAN: It is a good decision that you have taken
...(interruptions)...

SHRiI M. VENKAIAH NAIDU Nobody is an exception, it happens from
all sides. Let us not try to score points on this.
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Sir, my friend, Shri Jairam Ramesh, is there and he is going to speak
from the other side. | thought that he would be speaking first and then, |
would be responding. But now, it is an issue on which we have to put our
minds together and then, work towards addressing these problems of
rural credit, reducing the bank rate and making cheaper credit available to
the farmers at their doorsteps. That is the first thing.

The second aspect is research. The so-called research that is happening
in the universities has to reach farmers, and farmers have to diverse their
crops. For that, a sustained campaign at the national level, State level,
district level, and at the block level has to be carried out by the Agricultural
Ministry in coordination with other Ministries to see as to what crops suit
a particular area, climate-wise and market-wise. This is another important
aspect to which the Government of India has to pay its attention and
coordinate with States.

The third is regarding the World Bank and NCAR's Survey on Rural
Access of Finance carried out last year. It indicated that 70 per cent of the
rural people do not have bank account; 80 per cent have no access to
credit from a formal source; 48 per cent of landless and marginal farmers
borrow from private moneylenders. Some Governments are saying that
they are going to write off all the private loans. But what has happened?
Banks are not giving loans. You do not have alternative source of lending,
and you are going to write off private loans, and then will come moratorium.
The result is, you will lose on both counts. Write off has been announced;
but it is not practical. | am not here to argue the case of anybody. Money
is money. If you borrow the money, it has to be repaid, if not today,
tomorrow. So, the alternative is to create money from the Government
source which is there in banks and see to it that money reaches the
people, the needy people, in an appropriate time. This is another aspect
that has to be taken care of.

One more aspect is about information availability. The market always
crashes after harvesting is over. Before that all sorts of stories appear in
newspapers saying that there is going to be good price this year for
tobacco, and for this and that. But when crops come to the market, they
say that there are no export opportunities, etc. Now the entire information
is available, but it has to reach the common man through market
committees, Agriculture Department and extension network. This
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information has to be made available to the rural people, and the Government
should make arrangement to have rural godowns which were, side by
side, settled by Shri Vajpayee ji in every Panchayat and cluster of
Panchayats sg that crop can be stored in godowns, and banks should be
directed to give farmers 60 to 70 per cent loans against their crops till they
get reasonable price in the market. He should not be allowed to go for a
distress sale that is what is happening today. This is happening because
they do not have storage capacity at their own house. This aspect has
also to be taken care of.

Sir, one more problem is about spurious seeds. The seed is a major
issue today that is still in the minds of people. The Bt. Cotton and other
seeds are coming from outside. This is one aspect. The other aspect is
concerned regarding seeds coming from within the country. There is no
proper certified agency system to certify that only quality seeds reach
farmers. This is a big menace to which both the States and the Centre
need pay their attention and see to it that good seeds are made available
at affordable prices to farmers.

Now, | come to another important aspect. The Government should pump
in more and more money for irrigation. Without irrigation any amount of
development you make in the country, the country cannot prosper because
the country lives in villages and even now 70 per cent of the population
depends upon agriculture. So, more and more money should go for irrigation.
You see our Budget. What are we giving to irrigation? Access and Irrigation
Benefit Programme started during Shri Deve Gowda ji's period. Money
was doubled during Shri Atal ji's period. Now, there is also some marginal
increase in it. But this is not sufficient. Let the Parliament develop a
coliective will to see that we have a major shift of focus, and provide adequate
money even by putting some cess. | do not mind! The on-going medium
irrigation projects in various States are consuming a lot of money but the
results are not coming. So, we need to see that these projects are speeded
up. Andhra Pradesh Government calculated that they need around
Rs. 46,000 crores for the on-going projects. They are laying foundations;
they are inaugurating projects. | am happy about it. But | am worried also.
Where does the money come from? There is no adequate money for this
purpose. We should mobilise money in such a way that these projects in
different parts of the country, be itAndhra, Karnataka, Maharashtra, which
are pending for years together need to be given additional support and
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extra support. Added to this, | want to request my other friends also here
that we should all prevail upon the Government to see that this rivers-
linking project is expedited.

| have been hearing about that project since my childhood, and | started
talking about it right from my college days. Dr. K.L. Raoji first came out
with this suggestion of linking Ganga and Cauvery. Some work had been
done earlier by the Task Force headed by Shri Suresh Prabhu. When
Shri Suresh Prabhu made an in-depth study. | had a detailed discussion
with him. Sir, the Scheme is really viable. Some people, in this country,
ask, "How is it possible? How can we do it?" Many things have happened.
See the revolution that has come in the IT sector; see the revolution that
has come in the entertainment sector, even in television also, how the
changes have come, and in bio-technology also. Sir, the real life, in this
country, depends on water So, that being the case, we have fioods also.
The other day, | was in Guwahati. | could not come out of the hotel
because the entire hotel was surrounded by the Brahmputra River water.
Water entered into Guwahati city. We see frequent floods in Bihar. Ganga
flows through 12 districts of Bihar. There is flood and there is drought also.
With this, | do not know why this delay is there and why some people are
making objection to this. This is in States'interest. The farmers'interests in
each State can be protected through a proper agreement. Then, this River-
linking Project has to be taken up on a priority basis. As our friend,
Shri Chandra Sekar Reddy, was mentioning, you need to have a short-
term policy relief and then, for the time being, rehabilitation. But, in the
long term, if we are really interested in addressing this problem of farmer
suicide, the only way is bringing water to every hand, bringing water to
every land. This was the suggestion given by Pandit Deendayal Upadhyay,
our ideological mentor. We must think on those lines. We must see to it
that adequate money goes to this sector of irrigation. So far, we have not
been able to provide the required amount. The Kisan Credit Card has
become popular. Our Governmentintroduced it. It has to reach every eligible
person in every village. A campaign has to be taken up. Unfortunately,
there is no mention of it in the Budget also. | do not know what has
happened. Sir, | will just quote one line from the Economic Survey, "The
United Progressive Alliance today confirmed that the Economy was in
resilient mode in terms of growth, inflation and balance of payments and
thus, this combination offered a large scope for consolidation of the growth
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momentum.” In that, the action they have suggested is, "Boosting
agricultural growth- through diversification and development of agro-
processing.” This is one of the suggesitons made by the Economic Survey.
But, in the Budget speech of the Finance Minister, | could not find
any mention about the Kisan Credit Card. | could not find any worthwhile
mention about the diversification of crops. It talks about food
processing...(Interruptions). See, | am not talking about the speech content
of it; the real content lies in allocation. What is the allocation made to
these sectors, that has to be really looked into and there is need to improve
the allocation also. Sir, there is a study which has come out in the recent
years. Every year, the farmers, who are growing oilseeds, are losing
Rs. 25,000 crores; potato producers - Rs. 5,000 crores; sugarcane
producers - Rs. 15,00 crores; wheat producers - Rs. 21,000 crores; rice
producers - Rs. 27,000 crores; and, tea producers - Rs. 2,000 crores.
Spice and plantation crops in Kerala alone - Rs. 100 crores lost per year.
With all these facts, that means, farmers are losing more than a lakh of
crore of rupees. Then, how do you expect them to sustain, and with this
new pace of development that is taking place in other areas, naturally, Sir,
the desire, the urge of everybody, even the son of a driver, a cook, an
assistant or an attendant, even he wants to get admitted in a good school.
This is the age of competition because he is seeing what other children
are enjoying. And, if he is not able to have it, then naturally, there will be
frustration. How is it happening in the rural areas of the country? The
frustration levels are going up because they are losing heavily and nobody
is coming to their rescue. The Crop Insurance Scheme has to be made
comprehensive. Many people are giving up Crop Insurance Scheme in
between. There is a study made with regard to Andhra Pradesh also.
Good number of farmers have given it up after paying premium up to a
particular level because the premium levels are very high. | do not want
any write off. | want the Government of India to subsidise the premium and
come to the rescue of the farmer.

Sir, write-off, free, all these things are very attractive things. | have no
problem. If a particular State is able to find out money, there is no problem.
There is no need to borrow from the World Bank and then abuse or accuse
the World Bank afterwards. If they have surplus money, and they are
giving something free, we will be very happy. Itis an ideal situation. Itis a
socialistic State; whatever it is, | don't know, Mr. Jairam Ramesh wili be
able to explain it in a better manner.
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3.00 PM.

But the question is that you don’t have the money to pay salaries. Ycu
are borrowing money left and right from different international institutions.
You take money from them and afterwards 3= g & wferai oft 23 ® ofie ¥
fRT

SHRI V. NARAYANASAMY: Sir, did the earlier Government not borrow
the money? ...(Interruptions)...

MR. D:PUTY CHAIRMAN: Mr. Narayanasamy, please ...(Inferruptions)...

SHRI V. NARAYANASAMY: Sir, the earlier Government also
...(Interruptions)...

MR. DEPUTY CHAIRMAN: No, no please take your seat
...(Interruptions)... Mr. Narayanasamy, you can speak when your turn
comes.

SHRI PENUMALLI MADHU (Andhra Pradesh): S, itis not good on the
part of ...(/nterruptions)...

MR. DEPUTY CHAIRMAN: Please sit down ...(/nterruptions)... 319 siferd 1

SHRI C. RAMACHANDRAIAH: Sir, the punishment to be given is to
induct him into the Cabinet ... (Interruptions)...

SHRIN. JOTHI: Sir, | will recommend ...(Interruptions)...

SHRI M. VENKAIAH NAIDU: He is the Chief Whip of the ruling Party,
and, | think he is doing his responsibility. | have no grouse on that count.
But the guestion is that when a serious discussion is taking place
...(Interruptions)...

SHRI TARIQ ANWAR (Maharashtra): Don;t underestimate him
...{Interruptions)...

SHRI M. VENKAIAH NAIDU: Sir, | am not underestimating him. | am
not even trying to underestimate him because it is not my work
...{Interruptions)... He is my good friend; that is a different matter but |
don't try to estimate others. Then they may complain against under-
estimating also.

Sir, my point is that one is comprehensive crop insurance and the other
is cattle insurance, which is very much needed. If you want to keep the
balance of economy in the rural sector, the sheep, the goat, the cow, the
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oxen, the buffalo, all the cattle wealth, which really adds to the wealth of
the country, has to be given importance. Sir, you yourself are aware that
the cattle wealth is getting depleted day-by-day for various reasons like
grazing lands are not available, water is not available, fodder is not available;
all these things are required.

With this, the cattle wealth is getting depleted and we are now trying to
depend on tractors and other mechanical methods. So, | think it is time
that we go back to strengthen our cattle wealth in the country by providing
even the cattle insurance at a reasonable premium, and, also, as | stated
in the beginning, pumping more money in the irrigation sector, focussing
more on the infrastructure in the rural areas, and, also constructing rural
godowns, linking credit facilities with the rural godowns so that we can
keep the crop there. )

If all these things are taken up sincerely, something really good will
happen to the farmers. As my friend was also telling, the Andhra Pradesh
Congress Party had got benefit out of the campaign on the issue of suicides
committed by the farmers. That was one major issue. Suicides committed
by the farmers and the free power, these were the two major issues, which
had benefited them. They got the benefit; itis fine, | have no problem. But,
today, | would like to tell our friends on the other side that 2,500 farmers
have lost their lives in 10 months, and, you have no clue whatsoever. The
hon. Prime Minister visited there but the promises, which were made by
the Prime Minister, are not being followed up. The irony of the situation is
that as far as the announcements of one lakh ex-gratia, or, one-and-a-half
lakh ex-gratia are concerned, | have the newspaper reports suggesting
whether this is really helping the farmers, or, it is creating a psychologicat
impact, on the minds of other people f& 70 o o1 ® €, 9 & 9 TR @R

=] & /S TR e |

This aspect also has to be studied. Is it the solution? You need to
come to the rescue of those helpless people, but, at the same time, a
permanent method of averting such suicides should be found. Really, our
heart beats out when we read out everyday newspapers mentioning 5,6,7,8
farmers dying and the nation is not paying enough attention. Even, here
also, in both the Houses, we are seeing that we are giving more time to
other issues, to the political issues, to other controversies, and, we are
not able to devote enough time to this major problem of the farming
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community. That is why | told my colleague Shrimati Sushmaji to impress
upon the Business Advisory Committee to see that atleast in this Session,
this issue is discussed, and, the people also feel that their elected
representatives are paying some attention to their problems, burning
problems. People are dying and if there is no reference and no discussion
in the House, then they will start losing faith in the system. Sir, this is
another aspect, which has to be kept in mind. The Parliament, the political
parties and our entire system need to really focus more and more attention
on this. Sir, here, | quote one line from the Deccan Chronicle. The caption
is, "Cure turn catalyst". It says, "The cure seems to be only aggravating
the disease. The rehabilitation package, unveiled by the Congress
Government for families of distressed farmers who committed suicide in
the last six years, has prompted more and more hapless farmers to end
their lives in the last few days."”

"The Chief Minister of Andhra Pradesh”, | am happy, "asserted that the
Congress would not allow a single farmer to resort to the dire act under its
rule." This was the statement of the hon. Chief Minister when he assumed
office. "not even one farmer”. But here, the numbers are 2500. | am not
able to understand it. Why serious attention is not paid to the issue?

SHRI C. RAMACHANDRAIAH: Their arithmetic is different.

SHRI M. VENKAIAH NAIDU: The Economic Times says, "A.P. suicides
go on unabated." They have formed Governments in Andhra Pradesh,
Karnataka, Maharashtra, Kerala and in Delhi also. They have active
cooperation and there is an alliance also. So, there is no problem of any
complaint that the Centre is discriminating against them. There was a
complaint that the N.D.A. Government had given 55 lakh tonnes of
foodgrains to Andhra Pradesh. | was the Minister for Rural Development at
that time. There was complaint that partiality was shown with Andhra
Pradesh. Foodgrains were given when there was distress in Andhra
Pradesh. Today, | read in the newspapers that Andhra Pradesh Government
had made a request for 20 lakh tonnes of foodgrains and only two fakh
tonnes of foodgrains have been sanctioned. | am only giving one example.
I am not trying to single out Andhra Pradesh. The crisis is very severe and
serious, but the response is very nominal. it seems that the Government
of the day is not concerned about the problems and miseries of the hapless
people. | would like to know from the hon. Agriculture Minister what are the
specific steps that this Government have taken upon assuming office. |

276



{22 March, 2005] RAJYA SABHA

know that ali the problem:s cannot be solved within nine months. My friends
from the other side asked what had we done in the last six years. Then |

asked them what had they done in the last 50 years. 39 @FT 50 |/t 7 <11
e H U, I 5 WSt W U KN wwa T § 17w e ¥, W aw fem d so
e 7% R 9 F wiieranie & w1 darmd 9%, Fifaifed § e gent we R
fswr oo g F 9, o € sfar & 519 & it 3 sAfusr f@d, e oft aaansit
T AHIYT T 81 I 19T 6 I 3 950 | 0 fKEra €, v e i we
9 U2 aeh o, BHA foram w2 wie ddrey frem, o Q urior e 3 ardin
Tigm & fin w1 s I fFn e ().

MR. DEPUTY CHAIRMAN: Are you yielding?

sit Tsfta yae (ST WR): |, 7oA Fa T so s A gl e € =
1947 ¥ I& Tw wr N st faem o7 ad Tw 1947 F foem A

N Iquwigfa: 3= § des e &, 993 T sa . (s3aum)... ‘
st sfla ypaet: R aw & ot ot @ ¥ A g u g g @ 12 @

3t T Fha Mg W, AW am A v sova d o g 150
e B B0 35 o T 94t 3l 313 7 50 9 T @ T g g, 50 |6 ved 3o
T wveRe T W 9, IR S 9 M {1 ¥ s € wer R so wra |
fremn srean anfaw o, wa=n =72 fawan i | did not say that nothing has been done.
Am | such an innocent person to say that in the last fifty years nothing has
been done? What was required, what could have been done was not done.
This was my charge. But you are saying that whatever we did, we could
have done better. You have that argument. But | alsc have an argument.
Are we going to solve this problem by argume s and counter-arguments?
Or are we going to seriously apply our mind. | cutting across party lines,
and come to a conclusion tc see that there is a shift from the bias towards
the rural people, towards the agriculture labour, towards the farmers and
towards allied activities in the rural areas. This is the point that | am trying
to pose. That is why, in the beginning itself, | said that | did not want
to get provoked today, because provocation will be highlighted.
...(Interruptions)
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MR. DEPUTY CHAIRMAN: You have made a very good resolution, but
why are you getting provoked? (Inferruptions)

SHRIM. VENKAIAH NAIDU: That is why | am saying, Sir, the provocation
will become tomorrow's headline and my speech will be a 'dead’ line
tomorrow. | know that. This is the weakness in our system, of our Indian
media also. | have decided to speak substantively on the issue concerning
the people of the country. | seek the help of other Members of the House,
particularly from the Treasury Benches to seriously address this problem
and then think about the few suggestions that | have made.

Firstly, can we think of bringing 'agriculture’ into the Concurrent List?
Can we have consensus on this? Why should we leave it as a State
subject? Secondly, Sir, can we sustain agriculture by making a huge
allocation to irrigation? Can we think of raising additional resources from
different means and make a massive allocation for irrigation? Can we think
of having a separate Budget, if not a sub-Budget, for agriculture untike the
present one in which allocations are made to the States and the Agriculture
Ministry, as such, has no major role? And then, can we also think of
taking up the river-linking projects at the earliest? Can we muster political
will and influence the State Governments to see that they all fall in line?
Then, another thing is the public sector. It is a point which may be
controversial. The public sector, Sir, wherein huge money is invested can
be partially disinvesied. And that disinvested money can be earmarked for
the purpose of rural development, for the purpose of irrigation. Wherever
you are getting profits in the public sector, part of it, part of it can be made
available to agriculture. | am not saying public sector should be closed
down fully. You cannot do so @nd you should not alsc. But can we think of
that where you have so much money? We £&5 how the share prices in the
share market are going up ana wo have no problem with that. Can we think
that part of this money can be made available to the rural sector, particularly
to the cause of agricuiture? Can we prepare a National Agriculture Index
like the Wholesale Price Index? We can we think about it? Then, this vital
data about agriculture, index on 2nnual production, available stocks, status
of buffer stocks, prevailing market rates, trends, advisory crops, etc. may
be available so that the farmer could pian his roadmap for the economic
production planning before taking up cultivation of any crop. It will enable
farmers to face minimum risk of price fluctuation. Then, can we also think
in terms of strengthening the Commaditios Boards under the management
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of farmers? Aiso, representatives of farmers should be there in the Boards.
Now, only the bureaucrats or the politicians are there; representation of
farmers is minimum. | don't say they are not there, they are there, but their
words do not have adequate weightage. We are seeing what is happening
to the Tobacco Board. In spite of the fact that elected Members are there,
it is the bureaucracy which holds the sway and they don't aliow the will of
the representatives of farmers to prevail in the Tobacco Board. | had first
hand experience while | served on it earlier. Along with. this, pouitry,
aquaculture, sericulture, pisciculture and the other related activities need
to be given special attention. Our entire Indian culture depends on
agriculture. That is our main culture. That being the case, these allied
activities also have to be given importance. | would like the House to
seriously think on these lines and the Government to respond in a positive
manner about the steps they are going to take and then rescue the farmers.
Thank you very much.

MR. DEPUTY CHAIRMAN: Shri Penumalli Madhu.

SHRI PENUMALLI MADHU: Sir, farmers’ suicide is a very saiious issue.
The situation that is prevailing in the present context, for the last six or
seven years, is that these suicides started from the State of Andhra Pradesh.
Now. suicides have spread to eight States in the Indian Union. Sir, suicides
started at the end of 90s; earlier to 90s, we had not seen suicides in 80s;
suicides of farmers, we have not seen in 70s. After 1847, afier ine
Independence, also in 1950s, we have not seen suicides. Suicides are
very much prevalent in recent years. What is the reason? Nct only tha:, if
vou see the data in respect of suicides, you will find that most of them
have taken place in Andhra Pradesh, and some of them have taken place
here and there. According to the statistics avaiiable with me, 7,800 people
have died in the State of Andhra Pradesh because of suicides. The suicides
first started in the year 199€. Why are the suicides taking place now only?
Why were they not taking place in the earlier ¢ riod? Why are these
suicides taking place in such a large number only ..; Andhra Pradesh and
why are they not taking place at the same rate elsewhere? Right now, the
suicides are taking piace in eight States. But they started only from Andhra
Pradesh. Why? Why did they begin from Andhra Pradesh? Not onlythat,
if we analyse the causes of suicides that are taking place in the State of
Andhra Pradesh, we will come to know about the reality. A number of
survays have been conducted in this respect. Shri PA. Chaudhary, one of
i~ ~ochired Judoes of the Supreme Cort mder hiis Charmeasbin, a sirvey
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has been conducted. Dr. M.S. Swaminathan made a study on this subject.
Shri Jayanti Ghosh made a study about it. In all these reports, one important
aspect which everybody mentioned was that the suicides started taking
place in the areas where cultivation of commercial crops began; suicides
started taking place in the areas where proper irrigation facilities were
lacking; suicides started taking place in the families where power tariff
was connected with the agriculture. So, suicides are very much connected
with the power tariff, the irrigation facilities and the commercial crops. Sir,
| do not want to derive any political mileage out of the whole thing. i am
very much critical about the whole thing. | do not agree with some of the
formulations that are presented here. Everybody wants to solve the problem
of suicides. From that side of the House, they want to solve the problem of
suicides. From this side, the Communist Party wants to address the
problem of suicides. The BJP would like to attend to the problem of
suicides, the NDA attended to the problem of suicides, the UPA s attending
to the problem of suicides, but suicides are continuing. What is the logic
behind it? Where does the mistake lie? People who are trying to derive
political mileage out of these suicides, they are not able to see the real
problem behind it. What is the real problem today? What are the main
reasons forthese suicides? | am having a Working Paper with me. This is
a Working Paper which was presented by the Government of Andhra
Pradesh in the year 1999. In this Working Paper, entirely a new agricultural
policy, which is totally different from the agricultural policy that we have
been adopting since 1947, has been enunciated in this Paper. | would like
to quote the core part of the New Agricultural Policy. "A Working Paper of
the Department of Agriculture, Government of Andhra Pradesh, published
in 1999 said that the Government could act only as a facilitator, and no
public investment would be made in providing these services." it was
supported by the NDA.

Mr. Venkaiah Naidu told us—he spoke and left the House—that he
wanted disinvestment and to support the irrigation schemes. It is a very
fantastic thing. As long as the NDA was in power, they neglected irrigation;
they neglected agriculture.

| would like to draw the attention of this august House to the main
reasons for these suicides. | don't remember about any suicides in the
fifties. | never read about any suicides in any of the paper or Government
reviews earlier. There were no suicides earlier. We have started seeing
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these suicides from 1995 onwards. In the State of Andhra Pradesh, 7,800
suicides had taken place. In Karnataka, 500 suicides took place. In
Maharashtra, 400 suicides took place. In Kerala, 18 suicides took place.
In the case of Punjab also, there is a doubledigit figure. Why did so many
suicides take place only in Andhra Pradesh? Why didn't so many suicides
take place in Karnataka? Why didn't so many suicides take place in
Maharashtra? Why didn't so many suicides take place in Kerala? Why
did not so many suicides take place in Punjab? Why did it happen only in
Andhra Pradesh? It all happened during this ten-year reform period from
1994 onwards. If you analyse the Government data, different statistics,
you will be able to know the reasons behind these suicides.

SHRI RAVULACHANDRA SEKAR REDDY: Is your party in Government
in Karnataka also?

SHRI PENUMALLI MADHU: | don't want to charge only the Telugu
Desam Party.

SHRI RAVULA CHANDRA SEKAR REDDY: In Karnataka, 800 farmers
committed suicide.

SHRI PENUMALLI MADHU: This is a White Paper presented by the
Government. You see how bold they were to say this. 1 will read one
paragraph. This is a White Paper presented by the Government of Andhra
Pradesh in 1999. They reviewed the entire agriculture situation in Andhra
Pradesh. They suggested that a paradigm shift was needed and emphasised
it. 1t says, "To shift to new paradigm policy changes permitting lease of
land for consolidation and expansion of the size of the units is essential.
We should also encourage voluntary consolidatidon of fragmented lands
with proper incentives like exemption from registration and stamp charges".
All small holdings are clubbed into one big holding and contract and
corporate farming is encouraged. In Kuppam... (Interruptions)...

SHRI JAIRAM RAMESH: What is special about Kuppam?
(Interruptions)...

SHRI PENUMALLI MADHU: Kuppam is a constituency in Andhra
Pradesh. (Interruptions)...

DR. ALLADI P. RAJ KUMAR: This is Mr. Chandrababu Naidu's
constituency. (Interruptions)...
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SHRI PENUMALLI MADHU: In Kuppam a model corporate farming has
been started.

SHR! RAVULA CHANDRA SEKAR REDDY: It is absolutely wrong. He
is not aware of it.

SHRIPENUMALLI MADHU: | would like to bring this to your kind notice.
If you are sincere—| am a new Member of Parliament; | don't want any
house site in Banjara Hills at Hyderabad—I would like to tell the house,
the MPs and the MLAs, this is the proper time to really attend to the
agricultural crisis. The nature of the present agricultural crisis is entirely
different. What are the specific features of it? If you review the agriculture
situation properly all over India from 1947 onwards, you will find that this
situation had come about in 2000. Previously there were two commercial
crops in all the States throughout the year. We have seen earlier that there
was one crop during one season and no remunerative price.

[THE VICE-CHAIRMAN (SHRI BALAVANT ALIAS BAL APTE) in the
Chair]

We have seen earlier, two crops, one season and no remunerative price.
next season, there is some remunerative price. in 2000, for all crops,
throughout India, from Kanyakumari to Srinagar, no remunerative price.
What a peculiar situation! What is this? How has it come about?
(/nterruptions). Sir, my humble submission to the House is this. This is a
very peculiar problem which has come about not by spontaiieity but by a
particular policy that is being followéd which is responsible for this type of
situation. Now suicide by farmers is the most etreme sign of despair and
the most blackened indicator of the extent of rural devastation. It is a very
serious devastation that is taking place now. If we want tc half this
devastation, we have to analyse the situation. In Andhra Pradesh, we had
analysed the situation. We had analysed 3,800 suicides which had taken
piace. We had notecd down the names cf the farmers who had cormitied
suicides, their land holdings, property, inccme, crops, and many other
things. We had conducted this survey. it was found that the first suicide
started not from the East Godavari and Guntur districts and the paddy
area, but it started from the area where sericus drought conditions were
prevailing. These suicides have taken place in areas where cotton crops
are grown. The Government of Andhra Pradesh has systematically
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advocated in its White Paper one slogan. That siogan is 'shift from food
crop to commercial crop'. | am having the figures. This shift has taken
place in such a way that a large number of farmers were forced to undertake
commercial crops in place of food crops.

THE VICE-CHAIRMAN (SHRI BALAVANT ALIAS BALAPTE): You will
have to conclude now because your time is over.

SHRI PENUMALLI MADHU: Sir, | am a new member. This is the first
time | am speaking. (/Interruptions) Percentage of cropped area for joavar
has come down from 20.8 to 6.1. There are substantial changes in the
cropping pattern from cereals to cash crops. Percentage of cropped area
for foodgrains also came down from 73.1 to 63.2.

The area covering food crops came down and the area of commercial
crops went up. Sir, in 1996, the international prices for ali crops crashed
down, and the peasants incurred heavy debts. Once they go into debts, it
becomes difficult for them to come out of their liabilities. They have to
grow more and more cash crops for them to sustain. So, on the whole,
this cash crop business is just like gambling. Sir, if we have to grow more
cash crops, more and more investment in agriculture is needed. So, the
farmers are required to take more and more credit. But, in the last decade,
that is, between 1895-2005, we could see that the credit flow to the farmers
has gone down enormously. Who is responsible for this? Even when we
talk about suicide cases, we should know where we have gone wrong.
Where is the mistake? My point here is, since 1991 onwards, agriculture
has been very much neglected, and the net result is the cases of these
suicides. Sir, we all know that the number of suicide cases has been more
in Andhra Pradesh than in any other part of the country. Now here in the
country has structural adjustment taken place in the entire State. The
World Bank has given loans for various projects; but structural adjustment
means, the entire State has been handed over to the World
Bank...(Interruptions)...

DR. ALLADI P. RAJKUMAR: That is your beliet.

SHRI PENUMALLI MADHU: That is my point of view. | am saying that
this is what happened. Structurat adjustment is the main reascn for this
type of occurrence in the State of Andhra Pradesh. It is not that | am
opposed to any political party or the Government of Andhra Pradesh. By
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this, | am not going to win the hearts of my peasants; that is not my point.
| don't deny that even today the situation is serious. But this has come
about in the last one decade. The main reason is that we are more and
more dependent on the World Bank....

THE VICE-CHAIRMAN (SHRI BALAVANT AL/AS BALAPTE): | believe,
the reasonable bonus of time also is over. So, please wind up.

SHRI PENUMALLI MADHU: My submission is, we can have a proper
study about all these things. There are very good studies which have been
made.

Our friend was telling us that it should be entrusted to universities.
There are many universities and many professors who have studied it. The
Parliament should take up these studies and adopt certain positive
measures in support of agriculture. We, as the Communist Party of india
(Marxists), are very firm; we say, "No compromise, come what may, as far
as the rural and agricultural development are concerned”.

So, there are three aspects. One is the situation; the next one is the
analysis; and the third one is, 'what to do'. i wili come to 'what to do' within
two minutes.

Sir, the basic aim of the banking system has to be changed. The basic
aim of the banking system in the rural areas is to meét credit requirements
of the farmers, all rural households should be covered and the emphasis
should be on social banking rather than profit-based banking. | am afraid
that the present UPA Government...

THE VICE-CHAIRMAN (SHRi BALAVANT ALIAS BALAPTE): You can
enumerate; you may not elaborate.

SHRI PENUMALLI MADHU: Ali right, Sir | am very afraid, Sir. Our
present Finance Minister, Stiri P. Chidambaram, is not following this. That
is my point. The emphasis should be © social banking. He is only for
profit banking, not for sccial banking | want that this policy should be
changed. Immediate priority should be given {o new irrigation schemes.
Irrigation resources should be provided to the irrigation-deficit and low-
rainfall areas which have been neglected. Thirdly, public seclor research
should be intensified. it is horrible in the State of Andhra Pradesh. When
compared with Maharashtra, even 50 per cent of the people are riot there
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in the State of Andhra Pradesh in public sector research. So far as
extension services are concerned, again, Karnataka and Maharashtra are
far better than Andhra. So, this public sector research should be
strengthened. The tenancy laws should be modified so as to ensure tenancy
with adequate safeguards, because they are denied of any bank loans.
Then, the fifth point is that the Chief Minister has written to the Central
Government requesting that the import duty on cotton and palm oil should
be increased in order torprotect cotton and groundnut farmers. The Central
Government will have to take note of the seriousness of the matter and
they will have to respond. These were the four or five points that | wanted
to make.

SHRI DIPANKAR MUKHERJEE (West Bengal): Sir, when the hon.
Member was talking about the banking system, he had in mind the strike
of the public sector banks today. He had this in mind when he was trying
to say that the Finance Minister must keep in mind the social banking and
profit banking. Today, all the banks are on strike. That is why | wanted to
stress it again.

SHRI SHARAD ANANTRAO JOSHI! (Maharashtra). Mr. Chairman, Sir,
once again, | get up in this House to speak on the subject of farmers’
suicides. After having devoted 25 years to the farmers movement, | came
to this House, and | don't know how many times this subject has been
discussed in this House. It was raised through Starred Questions, Unstarred
Questions, Supplementaries, Special Mentions, Calling Attentions and so
on. Luckily, at least, this Short Duration Discussion happens in good day
time when most of the Members are present. | remember last time when
the subject was taken up, there was hardly any quorum in the House.

Last time, | started my speech by paying homage to the dead because
| think it is very important that if this House passes a resolution or the
House pays a homage to 250 people dying in an accident in Maharashtra,
then, more than 11,000 farmers are dying in the country as a whole. This
is a serious matter, not to be lightly taken for political or party polemics or
jeering sort of things that | have heard in this forum on this issue. | hope
that this is the last time that | would have to get up to talk about the
farmers' suicide. This is hoping against hope. But, | do express my hope
that | would not have to get up to speak on this subject once again.

My first question is this. How many farmers have actually committed
suicide, nobody knows. | am quite sure about it. But, | find that Madhuiji
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said that in Karnataka, the number is very small. When Shri Rahman
Khanji was in the Chair and Shri Venkaiah Naidu was speaking, they said
that they come from Karnataka and they mentioned that the figure of
Karnataka was something like 640. | would like to mention here thatin the
Standing Committee on Agriculture, the Ministry of Agriculture has supplied
a document which gives the figures of around 640 or 800 for Andhra Pradesh.
In that document, it is mentioned that in Karnatakg,there were about 840
suicides. There was a footnote under it, which says that this figure has
since been revised to 8700. So, the maximum number of suicides are
actually from Karnataka. There are various reasons for that. |, as a farm
organisation worker, have had to go right from 1994 in Andhra Pradesh to
the latest cases of suicides in Punjab, and | have personally seen the
practical situation in every State. What is important is to understand what
the reasons are. | have merely made a clear analysis. Firstly, from all the
data that | have gathered, the incidents of suicide belong to all kinds of
castes. It is not correct to say that they belong only to lower castes or
that they belong only to the higher castes. They are caste neutral. Secondly,
they are age neutral. | find that farmers who have committed suicides
belong to all age groups. It has nothing to do with the optimism of the
youth or the pessimism of the age-old. Then, the land holding does not
appear to affect suicides either. Even large farmers who hold as much as
50 acres of land have committed suicides; and farmers who hold 50 acres
of land go for the stone-breaking job when it comes to the Employment
Guarantee Scheme. itis in a way crop neutral, but not quite. Because the
incidents, in the case of cotton, are pretty high, | will try to explain why it
is higher in the case of cotton. It is not quite water neutral. But the
incidents, in the case of areas where irrigation is high, are comparatively
lower. We find there are two reasons for it. If there is water, of course, the
risk to the crop is much less. If there is damage to the crop, all the risk of
loss of crop is much less. Then, obviously, farmers are exposed to much
less risk. But, the combination of two things is not that they are cash
crops. There are a number of cash crops. For exampie, Madhuji,
Maharashtra grows sugarcane, which is a cash crop. But, there has not
been a single suicide in the case of sugarcane in Maharashtra. Cotton is
a crop on its own, -and the reason why cotton presents more cases of
suicide is very simple.
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If you have a look at statements submitted under the signature of
Shri Pranab Mukherjee in 1986-87 and, again the same statement
submitted, in 1996-97, you will find that the negative AMS, negative subsidy
for cotton is the highest in case of India. There is no other crop where the
negative subsidy is as high as in the case of cotton. It becomes particularly
pernicious when you are having dry land cotton. Dry land combines two
features. Number one, the risks that are involved in the physical production
are higher, and when you produce cotton, then the govemmental intervention
makes the living of farmer even more difficult.

What has happened really is as the old saying goes. In the case of
farmers, it is either aasmani or suftani. in the case of cotton farmer, what
has happened is, either the weather Gods have failed the agriculture or the
Government has failed them. | feel that this is a very serious matter. When
I look back on my own life, | find that having spent twenty-five years in the
service of farmers, farmers are still driven to suicide; it shows that there is
something wrong; even i-have failed the farmers. There is some mistake
that | have made, and that is, | couid not iead them in the correct direction.

Now, let us avoid all political controversies. Formally, | belong to the
NDA for good reasons. But | am making it very clear that all successive
Governments have failed the farmers. Congress has failed them, and every
successive Prime Minister, except Lal Bahadur Shastri failed them. | would
make one exception, Lal Bahadur Shastri, who brought in the Greerni
Revolution and who brought in Agricultural Prices Commission, also. That
is the only exception. At that time, C. Subramanyam was the Minister for
Agriculture. This was the pair which had a true appreciation of farmers'
problem. Except for them, all Governments, including the NDA Government,
have failed the farmers, and there is absolutely-no other exception. Letus
not make it a political issue. Let us take it as seriously as the matter
requires to be taken.

Agricuiture, as C. Subramanyam said, is a losing proposition. That is
something that is said as early as in 1961. Since then, | have taken years
after years of statistics as Chairman of the Standing Advisory Committee
on the National Agricuitural Policy, as Chairman of the Task Force on
WTO Regulations. | have not seen a single year in which agriculture has
not been alosing proposition. When you have successive losses and you
go on accumulating, and you go on taking loans and debts, go on
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accumulating, then there comes a point where you find that there is no
way out, there is an impasse and you have to find some kind 6f a drastic
solution. Even with this economic—a sort of—crunch, | don't think suicides
would have happened. There are always compounding factors, because
suicide always is a complex social and psychological phenomenon. The
Government reports while analysing suicides of farmers have talked of
illnesses, diseases, inability to finance treatment; they have talked of
family disputes; and one of the Chief Ministers of Maharashtra even talked
of despair in love affairs to explain some of the cases of farmers' suicide.
All these things might be true, or partly true. | am not ruling them out. But
then the incidents of all these things—people falling ill, people getting
diseased more frequently—there is a greater likelihood of people being
unwell if you are poor. There is a greater likelihood of family disputes
coming up when the family itself is sinking and declining. There is a much
greater chance of family disputes happening. And, therefore, all the other
causes that have been mentioned in the Government report are concomitant
or attendant upon the basic question that agriculture is a losing proposition
and no amount of new credit that Mr. Chidambaram has promised, as so
many others have promised, is going to improve the situation of farmers
as long as credit can only help bridge a gap temporarily. Credit can always
help a business which is in the long run paying. Agriculture has been a
losing proposition for such a long time that credit by itself doesn't mean
any kind of relief for the farmers.

Now, what is required to be done? For want of time, | would mention
that there is, really, no need for a politicai dispute. Even though | don't
belong to the UPA, | would point out that the National Common Minimum
Programme, about which everybody talks here, contains only two
paragraphs, which are quite enough to take care of the entire farmers'
problems. Let us not go about the NDA. They have failed us, the UPA
should not fail us, particularly because you are on sound lines having
faced farmers for years together.

One question the National Common Minimum Programme mentions
very specifically, "We will take measures to see to it that all policies that
have the effect on depressing agricultural prices will be removed, for
example, Essential Commadities Act will be scrapped and nothing will be
done that would bring down the prices”. | am sorry to say that the Minister
of Agriculture has left, but | would like to point out that in this very House,
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he has said that for this year, at least, we are stopping, we are banning,
all exports of foodgrains.

When we are actually trying to develop a new export market in foodgrains,
for one year if you stop it, it means you lose the export market. Right now, as
pointed out by Mr. Amrinder Singh, who is the Chief Minister of Punjab, the
growing price of wheat in weaker markets of Pakistan is above Rs. 1200 a
quintal. And we are now offering farmers just Rs. 630. if we could only send it
across the Wagha Bor#lerto Pakistan, they could have it for Rs. 1000 and our
farmers would be happy instead of coming to Dethi. Punjab farmers and Haryana
farmers came in large humbers on 16th March in Delthi and they said 'just
gives something more than Rs. 630" while in Pakistan the growing price is
more than Rs. 1200. Number one—follow faithfully the National Common
Minimum Programme item that you will not do anything that has thé effect of
the depressing agricultural prices.

[THE VICE-CHAIRMAN (SHRI SANTOSH BAGRODIA) in the Chair]

Unlike the USA we are not asking you to help the farmers. We are just
asking you to stop being a nuisance. That basically is the Gandhian
philosophy. Everybody talks of helping the farmers, but nobody is prepared
to get off his back. Then the second paragraph in the National Common
Minimum Programme is that we will try to lighten the burden of debts and
burden of interest from the farmers. Supply of additional credit does not
mean that you are lightening the burden. What is required to be done, as
the Chairman of the Task Force on Agriculture, | had specifically
recommended fo the previous Government that as long as the USA
continues to give billions of dollars to its farmers, what we can do at the
minimum is to stop coercive recovery. | am not saying write-off the loans.
| have fought for it. | am not saying it under the new post-1991, post-Dr.
Manmohan Singh era, not asking for a waiver of loans. What | am saying
is that stop coercive recovery. This, | think, as Mr. Gill pointed out, we
have a good precedent. Sir Chhotu Ram under the Unionist Party
Government passed a Land Alienation Act. This was approved in Punjab,
which has been in effect for quite sometime, and that stops effectively.
Even the Criminal Procedure Code in india does not permit the seizing of
farmer's land, seizing farmer’s household, seizing of farmer's bullock cart.
That has to be made applicable in general to all the farmers. You can
recover loans...{Time-bell) If the farmer has not agricultural sources of
income, but otherwise, you cannot make any coercive recovery from
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farmers. If only these two programmes are followed: do not do anything to
depress the agricuitural prices and stop coercive recovery from farmers. |
am quite sure the number of suicides and the incidence of suicides would
come down and | would not have to hold, | would not have to get up once
again in this House to talk about farmers' suicide.

SHRI P.G. NARAYANAN (Tamil Nadu): Mr. Vice-Chairman, Sir, | am
pained that farmers who are the backbone of our country and who provide
food for millions of people are forced to commit suicide in various parts of
the country, particularly in Andhra Pradesh and Northern Karnataka: Sir, a
spate of suicide has been withessed more in the last one year. This is a
direct fallout of a series of drought which this area suffered for four years.
Sir, Andhra Pradesh and Northern Karnataka have faced drought for the
past four years. Both the Governments of Andhra Pradesh and Karnataka,
are busy'in showcasing their information technology potential. Both the
Chief Ministers are vving with each other to promote information technology
only. So, these Governments were catering to the interests of certain
section of people. Hyderabad becomes Cyberabad and Bangalore city
was developed with a vengeance. But both these Governments turned a
blind eye to the plight of farmers who could not cultivate their crops for
four successive years.

The Central Government was only busy in giving rice which never reached
the poor people. The nationalised banks, which were in the vanguard of
providing cheep credit to the farmers, were aiso told by the Central
Government to turn away from the rural sector. Sir, South India has very
few perennial rivers and it is known to everyone here. The drought witnessed
in the first four years and the mass suicide by farmers should force the
political establishment to take steps to link peninsular rivers. Sir, unless
the Ganges is linked with Kaveri, there cannot be genuine national
integration. Lip service to nationalism will not take the country forward.
Sir, so far as the farmers are concerned, when they are burdened by loans
which they could not repay due to drought and other reasons, they shouid
be given moratorium at least for five years. Sir, this will give great relief to
the farmers in times of crisis. Sir, in the regime of our late Leader Puratchi
Thaliaivar MGR we gave moratorium to farmers which helped the farmers a
lot. Even now, under the regime of our dynamic Leader Puratchi Thalaivi,
we have abolished this kanthuvatti i.e., usurious interest to facilitate the
farmers to get the loans at lesser rate of interest. Sir, farmers have been
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4.00 PM.

provided with free food and free supply of rice is given to the farmers of
Kaveri Delta Basin when they face acute drought there. Sir, in Tamil Nadu,
farmers have been provided free power with uninterrupted, continous power,
without power cut. Sir, this type of measures should be undertaken in
Andhra Pradesh to alleviate the suffering of poor farmers. The Party in
power in the present Andhra Pradesh Government headed by* came to
power certainly one year back by misleading the people of Andhra Pradesh
by saying that Telgu Desam Government did not care for the poor farmers.
*also charged the TDP Government with promoting Information Technology
in and around Hyderabad city and never bothered about the toiling masses.
But curiously, the number of farmers committing suicide due to poverty
has increased manifold ever since Congress came to power in Andhra
Pradesh. Hundreds of farmers specially in the Telengana and Rayalaseema
regions have ended their lives by committing suicide. |, therefore, demand
from* who made farmers' issue his main plank in his own campaign, that
he should own moral responsibility for the spate of suicides in that State.

THE VICE-CHAIRMAN (SHRI SANTOSH BAGRODIA): Mr. Narayanan,
you should not mention the name of the Chief Minister in this House.

SHRI P.G. NARAYANAN: No, no, but moral responsibility. ..

THE VICE-CHAIRMAN (SHRI SANTOSH BAGRODIA): But you can't
mention the name. You can say "Chief Minister’. This is not allowed. | am
only talking about the rute. It is better to avoid names. (/nterruptions) Please
sit down. | am protecting you, why are you bothered? Please go ahead.

SHRI P.G. NARAYANAN: There should be owing of moral responsibility
and tender apology for the injustices done to the farmers for the past one
year. Thank you.

st 333 Y% fig (S AR : AW SUFWIas i, T 9o ot | syat
Tl Yohe AT Tearg i dgell 91 59 9gd € 919 48, W 989 & @ 8, afEA
aga & fagar & wig # 7% +ff w1 wgm f 5@ ferari =1 wrensd & fem =t
a9 @ &, 319 % T # frgrt 1 urer | ara 78+ 1 2, safen § el
FrgAfa =med g f | feart &1 wra # € 9w $9 1 wit-Ff T o Sar € e
g # 7g wen 9 % ag weayyl v e fw fore o si wel w fwaEt &

*Not recorded.
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BRI firertt smrevecnd g ol agt W E O v off, weagl ge b fF frgmm aw
Hfy wur &, ot 70 | 80 wtrer v yeay steran vl w9 | At W @
¥ 3R o g & vE % Wi e ¥ e v 2w w5y v 2w € e, 59w
T AW 99 39 YRR F1 gEe T O ¥ fw faum snereend @ €, 79 o
TR BT e 1 v 3 ead X T S, 7 € v Swe e wRoil wSnh
AR T F B HROT G | F i & S gen aeH €1 Qdt N AR WA @
et &, wafae # 37 gEt wt Taf wEw <t @ N srve i €)1 e frare
A Sr7En gigTen § 43 FY, frarl 1 aeen | wm T8 e ¥ el @ sue
e firan & | W o1t = it &, 3w 9w ¥ e oot % wemma o A | et
ot ¥, 391 e 59 1 v A | et ) v wu e i A wgr Qg
et e arg, foneg forelt oot & o/ & wiga O A ot TR @Rl ' Twinkle
Twinkle little star” areft & off, 7 o fert 7 St a0 dferai welt of SR g ww o,

“aredt e firard amen, s & wewss @)

forg T % u areft, gt diedt fewerdt et

TR A AR, o Y A DA

i Iqawieasg oft, ¥ 9% HE 9rem § fF uw o w1 < 91 e A
ot | o<1 9 a0 ) [ e A7 # fag aem F 9d 4t fFa v9d %1 fadi?
FH | &Y A 9@ v} w11 fewr sw frerd @dsa a1, 39 wwg WY w5 S
T oft? forg wwg ¥ g wfaa gt of, 59 9w g 1 F9a 9, & 98 F1
R EmadfwtfraR iR igauR I T S, e
et firerd A=t o 9 1 a9 a1y s firerE ST A, @ frel fre o &
o, 39 o % goEe d, s o |9t A i sfve & gt Afe g
# Fima feat 79t 87 g 39 WA F w92 %1 oA feett @1, feg sw e
T4 71 ¢F foneit ¥ 1 30 TR g $1 wiva B9 15 91 18 TH a5t € =g fverd
=t #twa AT W T At @ 7 ) 3% Faa ol #ama T € @ g, e
Tt +ft <19 1 A o | S F1 a0 N @ T F1 At g AR A R A
% a5 7 firen &l off, e 98 < W T9% F1 faerdt #1 3§ T w1 # fag
B U faade g 0 91 1 W T9 #Y U ¥R $8 fiven et of, @g Wt R
g 2, Ty e, o= vl @ A F @ R il wew, feg s wRn d
¥ %1 #ha 1800 3R 2000 T2 B o9 & TS fag fren i T O, T
Wiz 1 9 sk & @R $e % fau o9 $7 ¥ w7 9R fiaea iy afeg,
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Safd TEe 24 UK H waet it o0 swan S ot | X 7w wewn e € i feem
it =St Y1 = 8, SEET SavreA fusdvwmr af < e o €, SfR wad ww
fesgwar w1 sovivan, St e e €, @8 St awqd e &, 39 T 200 T, 300
T 3R 400 AT o ot 93 ¥ | Ferar e Eran < @ 8, R TR e 9w |t
1 S T S W@ S N w U off, A9 Igs v QA ¥, IeA I9E Ir Fodr
T I HA 9, 3 IS T GFHT 9T ¥ | gafere & ween amem § fn &%
ferae & A &, o Tt Aar &, 59 wa A F 9 D vy w1 39 e wRerd s
e | Tard St srefeqaeen ¢, oy frar #t i 3 @ w7 o o ¥ o
fegram =1 w92 iR fegee Y Srdfsgazan fram &1 v % @ *  TQ
S, T6 YRR F1 ey gt Wit i aga & g ek Wit
T it u wfam feredt o, 93 g Fifaem, 5 sadt forman a—

" B AeTH Y HIGY,
a = "t & fugg,

33, & o vt &,

T Frars wrmar §)

qa F AeTa T FY,
Tt = it =
T R # g 5,
Jerlt st wan”

g e A7 feredt ot 1 st A =i s =mear €, v s v sgrard dlkd,
@ I A We-ug FH QA @ 4 IR wd & femmA w I B
foramuma +ft ot | wEER 1 St concept B, figwm # @ ghrn F, W v
i} =1 e ¥, 36 TEER FT concept A ¢ 6 e A R v @ ok T
o wra e &, 7t fram 3 et o, AfFT d s @AM s wmm e
figrm & werg iR fram = wem T S € iR 3 9 ot wen =)
g | Frg Aot € TR ¢, S I T Sft T e, eR-a da w2 =
ST & 1 S = # wEn aean €, a6 9% € SR i 1t o o e flgwm |
st TR A IoTee # W, FHifE ) i o= weh € o T v, 1@
Tl et st @ fudtm, dfte frarm? feam =1 ol =1 ard s sroet
wEe W fot Ot €, ag v &1 faem w5 €, S Saem v 8, aE e
&1 PR e #t A * Aol o @ o Snd, @ 365 et =51 Togd, vEW

293



RAJYA SABHA [22 March, 2005]

T U9 & feue ¥, Yge g9R $9q ot & 1 5@ Sfen e fFam o s
feran &2 & wea ¢ o vy &Y wre R | f ot o=t § ) igem & sfaem
T g ot 751 g o ot Aorge 3 onfies woll @ aeTeen 1 1, Fifs ST
I fr ane =t A e U Faent, afem fram soite g9 Tae € T T see 9
WY Bf, T A9 S=dl ! Y | 99 SHE] BEe 71 W6 €, @ 9 9
T T A€l et {6 52 1 VKT Y F O 91 999 S d UgI, SHE I 9GS 98
Bt & o T i ko o o, 3o g 9, IR aW e STeTee ®a €159
Mt ) &5 agd wH 9 wEFa e

HERE, B9 TR GHNEIE] ST ¥ IS T, e S =)’ STidier i A i |
TeRd, g # o 950 99 12 R oA 1 | il ooy & T A | v e e @
S R SR F3ft A TR RS | S ST 8 S § A Sy et W-U Hie e
¥ e fégem & v 550 % w1 % 9t 39 =i 91 3R 711 Suen AT e T R
gafere # g arean § T 5t 1w wuren g 8, S andt 3e R T o, ow sae
el 94 ¢ | 39 SR oft w1 & T ¥, W A forwa & Wy e e g fE
e & swwrar &1 HW Y, it T frd ot fewm g storeen H g w1 @=R TE
Toeft &, wretifen ol W Rt 3 dud s g 2193 Wit fae—tmn framt Y R aw &
IR ot 811990 & 2R 1992 ¥ 1w wien & S fram 7N T, 99 gueEe: a6 $
R H, TIR $H &7 T SS0NY 391 T4 S 741 §37 i 4, g9 IR o gw st e
&, gorraw fg area SR Sy fas & @iy, <9 faura! 3 fingard €t 4, tawen
TR & U 9 i w9 € fF So-919 T SEeae uel ong €, v Sl 3
T foRarEt Y S o 98 98 W SR T 91 8, T ¥, 39F BN 96 €1
IGHT 66 TAH ToHa1 & | 391 1 ardE =0 gt #1 oR wad sy faa w5 w1 @
2, O 98 TR RV FT WEHR G &1 1 @ ¥ 29K figeam & fd ot iy S s e
e feu s @ R 1 we = € s ae woamd 9 @ ¥ el e VY em s
TS &1 91g &1 4| .. (9T B ).

aTEuig wERT, § vt 9ua 98 o # uw 99 ok we 9w § 19w W
Ao ], 39 AR F S ot 1 e 9 § ) vee 9 o 98 ¥ 7 & s

A7t TR TE Hdl, T FSAGRT HeU I ANFHAESIH gy, 9
ST TSft 3T T AT Ted ¥ )1 e v fed ) A ot oPR A 9, @ swe A
AsthTu] B OHd &1 3 S FE, I8 T S A 3R IUHT T gH A0 FE, I8
e & T TH FTARFAEIAIA &6 Thd €, TH! ALAGAVE HT GFHa €|
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zafae & s g o S8 =99 3 e ¥, e of o &Y, @ vl vl st sl
SO 3TEl W T |igH A FL 1T gl R wEwn w1 A @ o awd E, S
e frar Y1 e &, 39 A e agett & feg, freeht ot X fegm o omd
% fau wam g fay 13 a8 e e {15 fegam § @ e 3ni 8,
T Bt R, At 4 Dht & ST | At ¥ 1SS HIR A HiswE, TwW A
QA I T TR A e A (o @ aem HL (T B ) L i e
W oft Aot @ Wy T @ @ e, yafan a8 eawen s € seeefty
TEIEY, R § a1t Y W w @ A T drgnama A

IqguTeas (ot dare STEifean) : o9 etee W 9a A 9ga H @ &, AR
TIY §gd Y | 3N 39T e fEn)

5t 358 warg fde: el wdka, # aga S S S W SO e
%15 fod o g T 9ww & W s e f i ¥

IqgvreRy (A Fa srretfearn) : suw St off S B, 99w fqae |
et St ¢

st 357 gary fdw: ovR ia # Torm & it W = "gie g iR ga-gfaa
TR D

Iyavreas (St Sare arrgfean) : o garE 2 @ ¥ A g @ @)

st 357 wam fdT: A, wad g e 98 € fw mia § o w5 v
T it Y | 9% 919 € T Byl B T S sy &, 39 w9 e e
frar @ Senga #1 A FHe 7N 9 R, sew w98 § feem @ s WY
Hima w1 Frufor < i ST &, SEfte = i § s i, e Iaes
HEZGES '

IqEWIERR (St Wy JUTSIEAT) : 3N Hae gy gy

5t 35y yam fag: @ # 9 Few wen ¢ fF i ww Q@ o amm sy
afw S fram ) Ogm &, o €, SO SIeH SuS I %) ®iua w1 vl
forar | ga s @ 9 T wR A

I (3t A Jrreifear) ¢ o e Wa i, @ i)
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it 354 YA fie: @) o fd=E Wk wM 3 wifee 1 5o e § w9
SR Fen e § Fp <& a9 71 fasrel 1 Soaree e Sgdd), S| e wiEl |, saw
forsett =t 30, = o Ty B e T {1 S R T TR T it
F @ ¢, AfET = a9 77 92 P R 7El T s, framt =) wrenstt w1
74 7 e § 1 1EE, R’ $1a F 7 FEW 9 g fF d5) f w 3vens e #
fag sjfa 7 %1 71 5@ S R foman st 8, = @ga o §) fegem o ot
o fyy vt gf ¥ o fow) fedim T s wopa € ok SO fegmam =1 e
e % g PR v &1 wded, e B o aga | A § afees e g e
o e, 5 T ST aga-agd HeETE, Afe ST AT THI H A e,
¥ e wfaar g arean §;

it T & QUR F A, I8 AF-FHET T T,

T & THEl YR SNEH, T KA T8 Tor,

et g % wIEee), See W &t e A,

WES RN TUR R, 79 T gt T8 5o,

fardht ® uht, fanslt =1 @l forslt =) e woe et =1,
S gy AR & 9 W R, 9% A @ e

THE VICE-CHAIRMAN (SHRI SANTOSH BAGRODIA): Shri Motlur
Rahman. You have seven minutes.

M wifasR WA (fawr) : svwsreas A, st 98 vyl faag w4l
B @ ¢ #R D aE B wEE A Ao g f # f qgwen A € fw
S ¥ TUg F1 9 W §, 799§ frart S awensit @ ar # atew g
W E R F1 wHR ), frurt 1 aremnst w1 @R e w3 afse
o1, 3o A T e T | Gede Y WER A d9-Hd i @ 9§ Hrat
W, R FAM B IR § dimar @ ok frem s o @, dfE e
WE 1T oA T a0 | 9 o S S ge fdE w1 R 8, e #Y
R £, 3us ffy w5 aga gfeam ¥, darerd @ g frarEt @ i J d@a
w1 yeeruiE @ € | 9% 3e w5 m € fE 9w oy vdw B e stroTeen
w»Q ¥, HAfeF & frum sromen #3@ o a1 fagr & fFar Jurd @ R
U El, Wit frwdf ufre @ W farar O anfeg ) ¥ w1a F e € i aui
AR I B W B o AT a5 @ 9 wWER F 33 gu o o,

296



[22 March, 2005] RAJYA SABHA

frart & ar & Tl W &)1 o 3 3 o wfoem feem o, Wg et @ ar d
T S T TN 4G W, A€ A% 9% AFA F A ¥ Foaw awe o s e
sem e ¥, 3 e frarl @ fag i 1 9w o sten 8 i SR T A
w1 famra H Y, SR 3N il @1 T SR wate s o it w sm A
TN | 91 T Y Y STEISAT K1 THT T8 8, ST weR IEH T At Sioh @
o <€l B, 39 faarEt ) 3 S w0 33 ¥, 39 fram ) Sue I, &
WU IR HA FHHE TAHT A9 T8 A, 7= 76 39w fawrs 1 dem i dw
# ¢ AR STy og ¥ 1w wB-w qEE I ol frart v woe i @ wrh
¥ 3@ 9T FrE-u=R B WA F1 WA 330 8, W7 3 %1 wae S 8, sar
asieal @t we w1 wEe gar €1 e fag el / Y e ? v s W
o 7 3 ¥ 1wl ¢ e e it ), wuer @ w4, SfeT wae
ATt ek T T8 g & | www &2 3 e § e el 43 g sfuwmmoneeia
wee faar § 3l 3 frarEt ® it 3 dreen arfie | oo sl ge & fn feart =)
S 1 W o aifEg | done #, gt w3 frarl @ da wt wifen gl §, R
fore e ghafraa St wfeg | e TR @ it ¥ ot 2w @ wwt 3 feiomd w1 aga
Y = ¥ 1 sraead €, I ot feart @ @ o Il i 9 Qi s #
o A vy fog wmd &, Sfrw fiard ot forrlt serean 9t arfeg, st -t &
T &1 enfer w42 vow fog fdamd 4, findt =Y w9 =1 waym 99 =)
o R A e Okt W 8, afrT e Reh W) st s it 8, e et
st % fag sfem ¥, df e yeme et o &) s & v et St s e
IR IR AME FEN AW N W R W ER-IN F, wuE oy § fagh w5t
i =Y el g =nfien, o ster sfaetd B wnfey, forad fram et it
1 9 FUH I Jofas Gt TS (T 1 Hd).. W, i @ D e
¥ &, veht an et Ty, A w4t e g )

Ivawege (st "oty aemifear) : sram T ovrn 8, AfeT @ @ se
e Q v &, o v feam @ ft werft §)

TP [AHA T (faer): W, vt der v ¥

ot shferat T (Farer) « faver & et wre vy ol wf o @ @ Wi
oreft ¥ )i & Rrart @t S e ¥, @ w5 qed aen W A g i w
A 99 71 A @ =9 el w1 oft w8, 7w fr @ at i s
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At & o & zan fraero e, S firdl SR A 9 98 TSk & QR A
1 ¢ TEHR B, 3T 9% A9 SRR A 951 76l &1 1 7 7w fag <t 1 v=rene &
g, f9=21 39 9 A9 9 R ¥ 9/ F8 9 S0 w1 e R R L (SaauE)

gy (St dary SerEifean) : onaeh! & fiae § @ s e

ot TfasT TR (fSeR) : o onft wE @ 31t Ty = &, Afew & et
R et WE

T 0 9 Herl (foer) : STeweay i, TAR gl =9gd @i oIt ¥, =g
TR 3 §, Q@ fae S s

ITEITEAE (S W AETEIEA) : i 2, < e v ohfee | ot STTes
3 9 fean ¥ Q) fomey w13 T S aes S, 9% Tt A wite = ¥ a1y sifer
T ST e A 2

it WifaIR @A : § 7T fde ot ) u=aR 3 g i 5= 3w g @ e
feemd @ far gt TER A A 1 3193 F W ¥, afFw 9 v awn 2 =nfew
& & ArET A fmaE e A

3T 3T U @M @ o 1o 7 &, o9 S ure oTyn we-weal & uge B
fore dar =8t ¥ 1 ot e s/am €1 ot &, Sife A ot @ farg s arg A
=& & | farer w1 feafa w1t waras R, 3a g fa=g i iy o5t @) sifus v &
MY | TRE SR 1 768 fou fadm dR o St go 9t Jei Serm SifeT o
ITHT HEFA HEA 6 Tol Ar@! O FER B 7Y, I foag g 1 seamu ga,
Afe= aga wn frurt 1 A 78 foen | # @ s s aEa iy o we @
foer sgereh @ MW R, foa we 3 w3 gus €, w3 g ¥, 3uQ fued & fag
e gare v, et fiard ot syawan a9 anfin ofk =wi & framt % gt o
farem afser afs I @R w0 2 fog R Elte a9 |

TeeE, § anfiadt am 98 Fen wiem § fF TR 3w gow § frart #t grea e
QUi 7, & 3w Fmer @ e, v F faw w1 s fa S =iy, g o e
B | 5 vEt B W & Svent g=Iae e € 3 g e oy diest

IqauTERY (St oy amTEifaar) ; st iR aaree S, a9 SfeTy, STt aret
FTEAY 4 fre w1 )
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2t el SAENE (S WRY) : IYEWEAH WEIEY, WRA TF HiY WuH 29 3,
wfeR 39 HfF 94 30 F1 fRum o $, 9839 0 S fon o Few #i e
TiwmmAmm= I dfeR B g o, [ wr i @ A, g w e s
IS ¥ O ¥ 170 e § e 3w Su W seem w5 70 s st 1
T 7l &1 7 T T ¥ o s 3w A AR ae @, IR Aot @ feam ¥ - vl Soft
¥ 3 frar €, S Yol ¥ TR wwe oA & Aifers € e 3 @i & 98 FQ@
Lagmidsmatigud dofi A fram s es QA so s wias & A qe
At F1FE FR & IR F-FR A o I AT il SR A A frTm E, S
5 ¥ 25 THE® WS 3 1 3 Flt-oit gr wm Fw R -t gud & &
# oft o w3 &) et Soft #F 30 wiaew 0@ feam &, < ofar wfe @@ S wm
T &, AFFT 3R IE O $9 o yfi T 2, A veoh st qed Aol @ Frat 2 aw
WA FTHM FW T 1 TTH 370 G I ¥ ) 79 Fawma w1 R 9 S R, 3
el Soft P Fram € s stersan S R i wfa i e R S )
i & o =9 farman =0 U = fore i 9 =6 o sara o g e fy
YR 1 FE IS 991 yft F) 79 N Sof @ frgrt 3 faafa e smg, afs =
SRS IR ST T 5T Eh |

TEIeg, 39 30 A q#1 g s wor =aeq &, wur v # T feam e
2rar & o et 7 ot T TS A9 # o IEEY T R @ /o ad fae
ran ¥ 3 3% gSiufrt o gead =1 fre @ s ) sus s o gt
w1 S =g &, sad ot fawaar 11 wEeE, 500 TUCE AT 5,000 TIC FHT UMM
YA F & e fFaEt # agw B F3 9 Ty, e d 698 @ S A
Uy 1 agen I, AMFT 5 G TIY F AHL 50 ARG TUA B FHEAGH F
e foran <t €, S5 faers #1E srdardt 98 a6t # sufae dv aou i fs
T4 ey § gUR 1 wea €)1 30w faga ok @ fr feart & w Iwrn
B €, aifE et @ g s swE da ... st e @t | of et
F1 R0 €l B Sran &, Imafadt w1 s e s @1 seEnfat 1 d
w1e1 Sl €, wafw fFarl ® orw o8 agd w9 g i sa famm B A R FA W
foram T e | g9 AR A5t St § Fae & T sae qeerere Aeagd i
T QW HE HT TGE HE AfE

Iggurey (o darw wrrefean) : o9 aw wifsg
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it Wi g : TER reNE MHfAF A H FRO W FAR fHEH ARl
FQ 139 30 T 529 ga oft &, Forms wro fram gfy ad @ g o dan g,
AfET It fafer &t v 3 3 & 13 - T 9 3w o 98 Strerset w I
21 39 a1 A A fae arht }, gefag W T eneeen e €1 T SR
e & o 37 wTwell =1 v eTeR] 9T Frare fear sy, ot el e @
whdt &1 3¢ vt < g # e yeEg wE )

SHRI MANOJ BHATTACHARYA (West Bengal): Thank you very much,
Mr. Vice-Chairman, Sir. | will certainly abide by your ruling. | will try. Sir, |
am quite anxious to say—you will certainly appreciate, you are a very
senior Member in this House--that since the last five years, every year, |

find that whenever there is not other business— Government Business or
- other businesses— the slot is filled in by this sort of a discussion. Perhaps
this is the fifth time that | have stood on my legs to discuss about farmers'
suicide. Sir, why | say so? Of course, | must express my gratitude to the
hon. Members, around 15 per cent of the Members are present in this
House. | am very much gratified that they are kindly listening to the very
important discussion which concerns the nation, which concerns all the
L egisatures that the farmers are committing suicide in numbers due to
pauperisation, continuous pauperisation. Sir, from this, | must say there
are two sorts of treatment. One is called palliative treatment in which
mostly doctors who do not understand the exact root of the disease, they
will go for palliative treatment and, Sir, good doctors will go for curative
treatment. They will not treat the symptoms, they will treat the root cause
of the disease. And, Sir, unfortunately, we talk about palliative treatment
only. We don't talk about curative treatment. We don't recognise that
even after discussing on this sort of an important topic. It's a shame, |
must say. Sir, in the 21* century, it is a shame that in a civilised country
like ours which boasts of civilisation, the history of civilisation with pride
that we have a civilisation of thousands of years, but unfortunately, in our
country people die out of sheer frustration because of pauperisation. Sir, |
am sure that my erudit colleagues who are economists by vocation or by
profession, they will appreciate that we are in a transition. | find it extremely
difficult in which slot India should be put, whether it is a developed nation
or itis a developing nation or yet to be developed nation or under-developed
nation, | really find it very difficult because looking at the upper strata or
- the creamy layer of the society, creamy layer of the country, I find it is a
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highly developed country. From where has this richness come? It has
come by robbing the poor people, by using the money of the poor people,
by NPAs. My friend, Mr. Jairam Ramesh, while discussing the Budget,
raised this question. And who holds this NPAs in thousands or in hundreds
of crores, if not in lakhs, are recognised in this society. | would like to
know from the hon. Minister— he is also a very, very veteran Member and
a very, very respected parliamentarian—Kkindly tell me that how many of
such persons who are holding NPAs, Non-Performing Assets, for years
together, how many of them have been put behind bars? Sir, the peasants,
everybody knows, constitute 70 per cent/of the population. Peasants for
taking a loan of Rs. 5,000 or Rs. 10,000 or Rs. 20,000 are threatened with
dire consequences and many of them are put behind bars whereas the
persons who were holding NPAs, the big corporate houses, the renowned
corporate, houses, sometimes | really feel anguised that some of them
are ornamented by giving Padma Shri and Padma Bhushan. So, Sir, we
are living in a very poor state of affairs.

| do not know whether we have the right to discuss this very important
problem and whether we can save the lives of the people. Sir, when | was
referring to the transition economy, | was trying to get the opinion or the
nod of my friend, Shri Jairam Ramesh. The absolute poverty has increased
in this transition economy. Mr. Jairam Ramesh is nodding his head. |
just refer to the World Bank's estimates. The World Bank will be a very
favourite name to them. According to the estimate of the Worid*Bank,
the number of absolute poor in the transition economy has grown by
seven-fold, from 2.2 million in 1987 to 14.5 million or 3.5 per cent of the
population in 1993. Sir, | am referring to the year 19983. From 1993
onwards, in between 1998 to 2004, there were horrifying years in this
country of ours, when the dispensation of globalisation, no-liberalization
and privatization were very vigorouisly implemented, and because of that
policy, the worse sufferers were the'peasants. They have been robbed of
their land, they have been robbed of their capital, capital means, the
capital of bullocks or the capital of ordinary appliances, and complete
pauperization has taken place among the peasantry, and it is but natural
why thousands and thousands of peasants are committing suicides.
We have created such a situation in the name of globalization, in the
name of neo-liberation, and | would implore upon the hon. Minister that
he must look at the root cause of this problem. The root cause is the neo-

301



RAJYA SABHA [22 March, 2005]

liberal economy, what is being pursued even by this Government, even
though we expect that this Government will not follow the path of neo-
liberalism so blindly, so vigorously, as was done by the earlier Government.
But they will follow it with some prudence. So, what | want to say is that
even today, the mechanism of loan disbursement is not in proper shape in
the rural areas, in the villages. Even now, the private money lenders are
playing a havoc. In fact, they are not money lenders, they are money
launderers, who are playing a hovoc in the villages, and this is a serious
problem that we have to take care of.

Secondly, my friend, Shri Penumailli Madhu, has made a mention about
the problem of cultivating commercial crops. This shift from the paddy or
wheat or food crop to commercial crops has been a very serious problem,
because the peasants have been lured by these commercial crops. | was
in Mahboobnagar in Andhra Pradesh. In Andhra Pradesh, it is a perennial
problem. In Mahboobnagar, | was observing that some such fruit have
been grown, which require excessive water. In Israel, they stopped producing
certain fruits because they said, when you produce one orange,you do not
produce and export only one orange, you are also exporting minimum 15
litres of water. Water is a very scarce commodity. But in Mahboobnagar, |
have seen that they are not producing paddy, they are not producing wheat,
rather, they are producing something which consumes so much of water
as a regult of which the water level goes down, and there is every chance
that we will fail. For that, we require ioan. Who is giving the loan? The loan
is given by the money lenders or the money launderers. It is a vicious
circle. Unless we address the root cause of the problem, we will not be
able to do any service to the people of this country. (Time-belf) Since the
time constraint is there, [ shall not extend my speech on this subject. But
personally, | shali implore upon you that there should be an exhaustive
discussion, not a Short Duration Discussion, the entire day should be
devoted for this purpose, excepting the Question Hour, and we must reslove
amongst ourselves that we must address this problem very, very seriously
so that our fellow countrymen, whethet they are peasants or workers or
poor people, who are at the receiving end of this economy, are not forced
to commit suicides or they do not die of starvation. With these words, |
conclude.

SHRI JESUDASU SEELAM: Hon. Vice-Chairman, Sir, | stand to speak
on this problem of suicides of farmers in the country with a great sadness,
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and this is a country where the farmers should have been given a place of
pride. If we look at the way they have been able to improve our food
production, we are very proud of our farmers. But it is an unfortunate
occasion that this House has to diliberate on this serious issue with sadness.
I have been listening to my senior colleagues for the past two-and-a-half
hours. | agree with the suggestions, the analyses and the remedial
measures suggested. Sir, | would also like to add a few points.

Sir, this process of suicide is more of a psychological process. it is
also a sociological process and it is an economical process. This is a
combination of all these processes. It is not an event occurring at one
place, in one village or in one State. There are a series of unfortunate
suicide deaths. It is a process which has started, as pointed out rightly by
my colleague and my close friend, Mr. Madhu, Sir, in the last decade. For
the last ten years we have been experiencing this problem, but it has
touched the nerves of this country's policy-makers only after it crosses
the figure of 10,000. It is very unfortunate. Sir. | am sorry to say this, at
least we are able to come to a point and we are now deciding and
deliberating on how to stop this unfortunate process. Sir, | would like to
also say that it is not the farmers alone who are the sufferes, but those
who are dependent on the farmers are also the worst sufferers, the
agricultural labourers. If the farmers is happy, the people dependent on
him, the agricultural labourers, who also constitute a majority in the rural
villages, are happy too. Most of them are poor. Most of the poor depend on
the farmers because that is how their harmonious life goes on in the villages.
Once the farmer is in a state of despair, the whole chain of events will
affect the others also. In that way, we should take it much more seriously
because it has remifications in the other fields of activity. Sir, you know, it
is an accepted fact, not only in our country but the world over, that agriculture
is not economically viable because if you look 30 years back, evenin the
developed countries, 60-70 per cent of them used to do agriculture. But
later on, this shift has come, 6-7 per cent; world over we find this shift from
agriculture to the industrial business etc. Similarly, Sir, here also, we
know that it is not economical, but 70 per cent of our population lives in
the villages. We do not have any other alternative. We are forced to stick
on to agriculture. Sir, the farmers, as you know,—I'am talking about the
average farmer with 2-3 acres or one acre or one-and-a-haif acres of land
who is a very simple person works very hard. Not only he but the entire
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family, his wife children and other family members also go to the field and
work. They like to live a life of self-respect, and they are self-contented,
Sir. They are not greedy. This country has seen the farming community a
self-contented lot. Sir, what has happened? Why have they been driven to
this particular state of affairs, a psychological reductionism, a process
which drives oneself to commit suicide? It is an extreme state of deprivation,
depression; it is an extreme state of devastation, and, then leading to
psychological reductionism. And this process is being ignited.

As rightly pointed out by one of the hon. Members, we used to be very
proud of Andhra Pradesh because it is called "the food bowl! of India". But,
unfortunately, this process has started in the State of Andhra Pradesh and
it witnessed a large number of suicide cases. Apart from Andhra Pradesh,
we have seen suicides in Karnataka also. My senior colleague, Venkaiah
Naiduji, has explained in detail the basic reasons why this has happened.
He has very clearly given the remedial measures and how we should go
about it. We are not talking about politics here. | am a newcomer in this
field. As a student, as a social activist, | have my moorings in rural India.
I have the fortune of working closely with the farmers of Karnataka and
Andhra Pradesh. | have been watching their problems for the last 30 years.
Andhra Pradesh did not, at least, for the last 20 years, invest any money
in a crucial sector called irrigation. The seeds are sown not now. The
seeds were planted 20 years ago. | am not casting any aspersions on
anybody. | am not here to review anybody's forethought. They are all
visionaries. | am not finding fault with them. But the fact of the matter is
that you have failed to spend money on irrigation which is the lifeline of the
farming community. Nobody can deny this truth. It is unfortunate that the
people who swear by the name of farmers could not give them things like
this.

| appreciate a lot the Governments of Karnataka, whoever were at the
helm of affairs. They invested more money or irrigation, on the development
of basic infrastructure facilities. | have been a witness to it. | had worked
in the State of Karnataka. But that did not happen in Andhra Pradesh. You
may say so mapy things. But the fact remains that we have neglected this
vital area of providing water which is the basic input. When the people
started asking for water, because the people loved you, you told them,
"This wet irrigation is useless; the food crops are useless. You kindly go
to commercial crops.” Well, that is fine. | believe you and | vote for you
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because | have expectations. | believe your words | think you are a great
liberator of this country’s farming community. That is why, as a mere voter,
as a poor farmer, as a simple innocent illiterate farmer, | believe whatever
you say, as my leader. But, unfortunately, | was driven to a corner,;
unfortunately, | was misled; unfortunately, | was misguided that | would get
a lot of money, if | shifted from food crops to commercial crops. Yes, | went
to the bankers because growing food crops is very, very costly. It needs a
lot of money. They gave me money. It is not that the bankers did not give
me money. | am talking about the bankers ten years ago. | have seen the
bankers, at the behest of the then Government, going and giving...
(Time-bell)...

THE VICE-CHAIRMAN (SHRI SANTOSH BAGRODIA): Go ahead.

SHRI M. VENKAIAH NAIDU: The bankers are not giving money and
your are not giving him time.

THE VICE-CHAIRMAN (SHRI SANTOSH BAGRODIA): | don't mind, if
you are ready to sit till 8 o' clock.

SHRI JESUDASU SEELAM: | am more familiar with the Andhra Pradesh
situation. When a farmer starts growing crops, what does he require? He
requires inputs like water, money and other things like seeds, fertilizers,
pesticides, etc., and, at the end, some price for his costs. The costs have
also increased. In Andhra Pradesh, for the last ten years, the pesticides
supplied are nakii, the fertilizers supplied are nakli and the seeds supplied
are also nakli. We had seen in various newspapers various stories on how
the middiemen, with the connivance of the Government, were making money
and how they were caught. These are ail there on the record. It is a
manifestation of all these evils put together, which led to the process of
farmers committing suicide.

Added to this was, unfortunately, the Government, at that time, couid
not control the natural calamities. Andhra Pradesh was struck by floods,
droughts and it was exposed to cyclones. When the crop is ready to be
harvested, the farmer would not mind one-time loss or one-season loss.
But it happened serially; it happened thrice. First time, he couid withstand
and second time also he could withstand. But, third time, he could not
withstand the fury of this pressure. First time, the bankers lent money to
farmers. But after that they stopped lending money. Then the private lending
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came into being. When the farmers could not pay the loan, goondas were
sent to collect the money. This has increased the social tension and
psychoiogical stress because the farmer lives in a village. He cannot tolerate
somebody coming and auctioning his utensils and clothes. These are the
events which led to this process in Andhra Pradesh. But nobody can stop
it suddenly. It takes time. | agree with the remedial measures suggested
by the hon. Members.

THE VICE-CHAIRMAN (SHRI SANTOSH BAGRODIA): How much time
will you take?

SHRI JESUDASU SEELAM: Sir, | would finish in three minutes.

There are three types of prices. One is the Minimum Support Price,
which the Government offers. But the farmers is not interested in the
Minimum Support Price. He wants the Remunerative Price. The
Remunerative Price would cover his expenses on education and marriage
of his children. If he gets it, he is the most happiest person. The Government
has to take a comprehensive view of his problems. Hon. Shri Venkaiah
Naidu suggested that there should be a comprehensive insurance scheme
for farmers. We want that the insurance scheme should be on the pattern
of any industrial house, like individual. Earlier, they were talking about
district as a unit. Then it came down to block as a unit. Now we are talking
about village as a unit. This would also be unfair. It should be an individual
farmer. When you can insure one industrial unit, why can't you do the
same thing with the farmer? You treat him as an entrepreneur. You treat
him as if it is a separate unit. Like what they have done in Gujarat, it could
be done here but with sufficient modifications. Fifteen days before the
crop-cutting seasons begins, it couid be done.

There may be some misinterpretation or misrepresentation. That
happens in any field of insurance. If there are proper checks and balances,
you can verify the veracity of the scheme. There should be a comprehensive
insurance scheme, compulsory insurance, in place of the existing insurance
scheme. Shri Venkaiah Naidu has talked about comprehensive land and
crop pattern scheme. As Shri Venkaiah Naidu said, you must guide the
farmers as to what sort of crop he should grow on what sort of soil and in
what climate. Some kind of a research should also be done because our
productivity is low and the cost is high. It is reverse as compared to the
West and the developed countries. Both these factors are reverse here.
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Productivity is low and the yield per acre is also low. To improve both
the things, we should have hybrid varieties which suit the local climate
because ICRISAT does not give research resuits suitable to Andhra
and Karnataka regions. That is why we should have a proper technology
" with proper applicability. Then the Food Corporation of India also adds
to the misery of the farmers. They say that we will not purchase the
" long staple variety. But if you look at it very closely there may be some
stay and basing on that you compietely refuse them. The farmer grows
it with an expectation that he can send it to the FCI. But it does not
happen. There is need for a proper intervention. | would like to cite a
small example. Two years back, the Andhra Pradesh Government came
out with a third price. One is the Minimum Support Price and the second
is the Remunerative Price and the third is the Distress Price. Two years
back, the farmers sold paddy at the Distress Price of Rs. 200 per 75
kg., whereas the Minimum Support Price was Rs. 400/- -

So, the Government, at one point of time, purchased it at Rs. 200-
250, at a distress price. They were stored in the FCI godowns, the
Government godowns, for two years. When the present Government came
to power, they sold these stocks, lakhs of tonnes of rice, at Rs. 625 a
quintal, through the Civil Supplies Corporation. This showed the sheer
indifferent attitude of that Government towards the farmers and their
produce. You can also see that it is a fact. | am not concocting stories;
I am not trying to mesmerise anybody. | am only telling the factual things.
Recently, the Government of Andhra Pradesh has sold all these stocks,
these lakhs of tonnes of rice, at Rs. 650 a quintal or so. This kind of
proper intervention of the Government would go a long way in ameliorating

. the conditions of farmers and thus help them. Thirdly, | would like to
submit...

’ THE VICE-CHAIRMAN (SHRISANTOSH BAGRODIA: Are you finishing
now? Your excess minutes are over.

SHRI JESUDASU SEELAM: Yes, Sir; this is my last point. Credit is
the most important requirement now. We have been voicing our concern
that the bankers' behaviour is a little more than that of baniyawallas. They
come, seize their stocks and leave. What message are you sending?
Whom are you standing for? Some of the boys from the rural areas
complained to me that in the little employment that they have, even for
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committing a small mistake, say, to the extent of Rs. 500 or so, in tallying,
they are asked to compulsorily retire. This is the attitude that is prevailing.
We don't want any great philosophy. We do have the various schemes.
What is needed is the change in attitude. When a person goes to a bank
with a proposal saying, "He is going to start a 500 MW project, and | need .
acrore of rupees”, he is immediately given the money. Your relations start
there. But when you are dealing with the farmers, the farmers keep going -
to the bank for three months or so. And, once the loan is disbursed, the
relationship ends there. And, the bankers' attitude becomes negative,
indifferent and they turn against the farming community. Now, if you look
at the percentage of lending, only 15 per cent[pf lending is given to 70 per
cenfof the deserving people. Is it justified enough? This should be reversed.
Our aim should to have social banking; the stress should be on rural
banking. If need be, we should have a re-look at it. This House, | am
_ sure,will have a consensus that these 70 per cent'of the farmers should be
given 70 per centjof loan. Where there is money, there is respect. But the
farmers are not given proper loan facility. They are swindled and harassed
by the private money lenders. With these words, Mr. Minister | would
request the induigence of your good office on this issue. You should take
alt these suggestions into account and come out with comprehensive
recommendations. We are indeed grateful that the Ministry of Agriculture
has started the process of relieving the pain of the farming community.

Here, 1 would mention about the farmers of Uttar Pradesh. In respect of
the farmers there, especially, the sugarcarie farmers, the Supreme Court
has given a judgement recently. | would request the Minister to use his
good offices and see to it that the sugarcane growers of Uttar Pradesh get
their due share. The same holds good for Andhra Pradesh too. We should
not handle the situation with that tendency in mind. | do agree that the °
Government does not have a magic wand. It is not even that this,
Government has come and taken a lot of stops; so, suicides would stop
immediately . No doubt, the Government of Andhra Pradesh is giving a lot
of emphasis on proper irrigation facilities, etc. Nobody can say that this
will produce results immediately. The people of the farming community
arein distress. They need to be counselled. We have not taken into account
the situation at the ground level. Maybe, some people are still in distress.
We need to have counselling centres. We have to go personally and talk
to them. | am sorry to say that most of the low level functionaries in the
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Agriculture Department, who are supposed to visit the farmers and spend
time with them, are not taking enough care. | have this complaint. Sir, the
hon. Minister of Agriculture has conveyed this to the Chief Ministers of the
concerned States and the Agriculture Departments. We cannot blame the
farmers for our faults. "

Of course, there may be one per cent truth. But you cannot say this. |
don't know how far this is true; | read it in some newspaper. * said that
farmers were dying for the sake of claiming one lakh rupees. There may
be one per cent truth but you cannot generalise like this, Sir. (Interruptions)
And this is also after the tragedy! On the one hand, i am dying and, on the
other, you are accusing me of... (Interruptions)

THE VICE-CHAIRMAN (SHRI SANTOSH BAGRODIA): You should not
name somebody who is not a Member of this House.

SHRI JESUDASU SEELAM: Sir, | wish it were not true.

THE VICE-CHAIRMAN (SHRI SANTOSH BAGRODIA): No, no. Don't
name anybody.

SHRI JESUDASU SEELAM: All right. | say, the former Chief Minister of
Andhra Pradesh.

SHRI RAVULA CHANDRA SEKAR REDDY: Sir, let me say that he did
not make this statement anywhere.

SHRI JESUDASU SEELAM: Sir, | withdraw my reference to the name.
(Interruptions)

THE VICE-CHAIRMAN (SHRI SANTOSH BAGRODIA): Well, finish your
speech now.

SHRI JESUDASU SEELAM: | have finished, Sir.

THE VICE-CHAIRMAN (SHRI SANTOSH BAGRODIA): Nirmala
Deshpandeji, you have only seven minutes.

KUMAR1 NIRMALA DESHPANDE (Nominated). Well, that is the fate of
a Nominated Member, to speak at the fag end. Anyway, | am grateful that
you have given me time. And today, | am very happy that on a very important
issue, a serious discussion is taking place, for a change, in this House.
Unfortunately, what has happened not only in the media but, ! think, in the

*Not recorded
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5.00 P.M,

whole social life, is that issues have become non-issues and non-issues
have become issues. So, today, we are all having a discussion on a
real issue. It is a very hearty occasion. | have listened to all my friends
and gained a lot of information and knowiedge. | would just like to
share some basic insights from not only the farmers, but from the
latest researches and from those who are doing some experiments.
Well, it is not only the farmer who is dying, but it is the earth that is
dying. Lady Belford of United Kingdom has written a wonderful book,
The Living Soil. She says that we have neglected the soil all over the
world and the soil, the Mother Earth, is dying. So, what needs to be
done is to change the whole concept, technology, strategy and
everything about agriculture; and, in common parlance, | can say that
what we need is to shift to organic farming. We have named it as non-
violent farming. Unless we do that, it would be very difficult to save this
dying earth. So, you will find in many of the European countries, certain
products, say, apples, vegetables, etc. grown organically on the one
side and those grown with the present-day fertilisers, insecticides,
pesticides and so on, on the other side. Of course, those grown with
fertilisers are cheaper; organically-grown products are costlier. But
people who know the value of organically-grown products prefer those
products. So, we have to first start with saving the soil, the Mother
Earth, and that needs the organic fertilisers. A researcher from
New Zealand, Mr. Peter Proctor, has developed cowhorn manure' and
when an Indian agricultural scientist asked him what that cowhorn
manure was, he replied, "Excuse me, | have learnt this from
Atharvaveda; perhaps, you did not care to look at it". It is a kind of a
new technology. By 'new’, | mean an old technology adapted to the
present situation. With that little manure you can take care of a lot
more land. Then, you have the vermi-compost. My friend, the Agriculture
Minister, knows, that in Pune there was a scientist who used to be a
nuclear physicist. He saw the plight of the farmers there. And then he
went through Atharvaveda and other books and developed this concept
of vermi-compost. Those worms which enrich the soil are very selective.
They want cow dung to eat. Somebody asked, 'Why cow dung, why not
a2 buffaio's dung? Again, the same problem is there. When these worms
get the manure made of cow dung, as their food, then they develop
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well, and, when that compost s given to the land, you get wonderful results.
These experiments are going on everywhere in India, in small, small places.
But, the results are very encouraging. So, | would like to request, through
you, Sir, the Agriculture Minister to kindly give more attention to saving the
soil. If you do that, then, all these expenses on fertilisers, pesticides and
insecticides will come down and farmers will be self-sufficient and self-
reliant.

8ir, Dr. Harvard was sent by the then British Government to teach
agriculture to the Indian farmers. When he came here — he was stationed
at Indore — he found that he could not teach the Indian farmers because
they knew so much. He said that he had to learn from them. Then, he sent
a message to his Government, "l am resigning. | am going to learn from
farmers." He wrote books. In a 10 acre farm, only organic manure was
given’In the other farm, chemicali fertiliser was given. What is the difference?
The crops that were given organic manure became very healthy. So, pests
did not bother to go there. So, pesticides and insecticides were not needed.
When the crop was ready, the people who ate that crop, they became
healthier. These experiments were done in U.K. And the only community
that suffered was that of doctors, because those who ate organically
produced food did not get diseases. So, the doctors became unemployed.
These experiments have been done all over the world, and it has been
provided scientifically that unless we switch over to organic farming or
what we call non-violent method of agriculture, we cannot save the soil. It
is not that only the farmers are in danger. We all are in danger because.
the mother Earth is in danger. So, | request the hon. Minister to give a
thought to this basic concept of switching over to organic farming. -

THE VICE-CHAIRMAN (SHRI SANTOSH BAGRODIA) Shri Bal Apte,
you have six minutes please.

SHRI BALAVANT alias BAL APTE (Maharashtra): Sir, insofar as the
limit on my time is concerned, | have a good precedent, and, | will probably
follow that.

THE VICE-CHAIRMAN (SHRI SANTOSH BAGRODIA). What
precedent?

SHRI BALAVANT alias BALAPTE: The precedent in making the speech.
(Interruptions)
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Sir, may | express, probably, the gratefulness of this House to Nirmalaji
for providing a philosophy of agriculture, which is very necessary for this
country's development in agriculture? That philosophy will be a guide for
our immediate purposes and for the long-term purposes. Insofar as the
immediate purposes are concerned and the plight of the farmers, particularly
in the States of Andhra Pradesh, Punjab and Maharashtra are concerned,
we have heard the plights of the Andhra farmers. And, there | would only
note, maybe a paradox of fate, that 2004 which was declared to be the
International Year of Rice saw the maximum number of rice growers taking
their own lives. The statistics are there both of Andhra Pradesh and
Maharashtra. In Maharashtra, the Government continues to deny that,
and maintains that things are not leading to the worst. First day, they
denied deaths and later on said it was because of malnutrition amongst
tribals. Then they denied deaths of farmers because of their plight. We
are, these days, discussing limits on the power of courts in various matters.
But, unfortunately, it is only after their intervention that the truth comes out
and it happened in the case of Maharashtra also.

A public interest litigation was filed by the All India Biodynamic and
Organic Farming Association. The Government was called upon to respond.
The Government said, "Yes, 294 farmers have committed suicide and we

ave paid some compensation to a hundred of them." Sir, the High Court

as not satisfied with this answer. Therefore, they appointed a well-known
.nstitution in Mumbai, the Tata Institute of Social Sciences. The professional
social workers visited places and farms. Between March, 2001 and January,
2005, 648 farmers had committed suicide and during a short span of
October, 2004 to January, 2005, 78 farmers had committed suicide. A
claim was made that a hundred people were given compensation. As a
matter of sample, the social workers visited about twenty families in half a
dozen taluks and found that none of them had received the compensation.

Sir, I have a list of 200 farmers who committed suicide between May
and August, 2004, from almost all districts of Vidarbha and certain districts
of Marathwada. Sir, we find that there are about 12,000 villages which are
facing acute famine conditions and instead of amelioration, they are facing
difficulties created by the Government. Sir, there were various imams which
were abolished and lands were granted with certain restrictions on their
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tenures. Those restrictions included a restriction on the transfer without
the permission of the revenue authorities. Now, it is the law in Maharashtra
that after paying a certain amount as najarana to the Government, your
tenure is changed and you can transfer your land. But taking a cue from
this, instead of permitting those transfers, people are facing huge amounts
of fines and even resumption of the land, particularly in the district of
Sangli.

Sir, in Maharashtra, cotton is produced. This year, we find that about
207 lakh quintals of cotton is produced. The farmers have given it to the
Government. The Government is required to pay about Rs. 1,600 crores to
the farmers, but only Rs. 690 crores is paid. About a thousand crores of
rupees is not paid to the farmers yet. For the purpose of meeting the
situation in Maharashtra, the Maharashtra Government is telling its people
that they are seeking from the Central Government an amount of
Rs. 1,000 crores. | believe, if the Central Government gives this amount to
Maharashtra, at least, the cotton farmers will be paid for their produce
and, to that an extent, their position will be ameliorated.

Sir, there is one more social problem involved in this. When living in his
own village becomes unviable and an agriculturist migrates, in that
migration, the girl-child is a victim. A large number of girl children are sold.
They are sent compulsorily to prostitution. Today, the Government does
not have any statistical data or information about this. | would request the
hon. Minister that this social aspect must be looked into. Let us get the
details of what is happening insofar as girl children are concerned. Let us
provide relief to them, rescue that and rehabilitate them. Sir, the perennial
problems of farmers..

THE VICE-CHAIRMAN (SHRI SANTOSH BAGRODIA): Are you finishing
now?

SHRI BALAVANT alias BAL APTE: | have only two or three points
which are necessary to make. After that | will stop. | would repeat a word,
and | would not repeat a point.

THE VICE-CHAIRMAN (SHRI SANTOSH BAGRODIA): Quickly, please.
Take two minutes and finish, please.

SHR! BALAVANT alias BAL APTE: Sir, the perennial problems are
because of the scarcity of both credit and water. Insofar as the credit is
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concerned, the Finance Minister this year told us that there is an increased
flow of institutional credit to the rural areas. But in the same breath we are
told that, however, this flow does not reach the small and marginai farmers
-- this is number one -- and there is a paucity of medium and long-term
lending. A question will arise as to where this flow goes, because if it is not
helping the small and marginal farmers, and if there is a paucity of medium
and long-term lending, the flow of institutional credit becomes naturally
meaningless. Sir, | find that the main reason for this is that there is a
decrease in the role of the cooperative banks. That decrease is reflected
in the figures for 2003-04 and 2004-05. If the cooperative banks could
dispense Rs. 26,000 crores in 2003-04, in 2004-05 they did it only with
Rs. 24,000 crores. This paucity, this limiting of the role of the cooperative
societies, is really hurting the rural credit. Unfortunately, the Reserve Bank
of India and the Central Government are not appreciating this.

SHRI LALIT BHAI MEHTA (Gujarat): Sir, I just want to supplement one
figure. The target for the Tenth Five Year Plan ...(Interruptions)...

THE VICE-CHAIRMAN (SHRI SANTOSH BAGRODIA): Has he finished?
...(Interruptions)... | do not think you need to give any figures.
...(Interruptions)... You can send them to the Minister.

SHRI LALITBHAI MEHTA: He has yielded. .(Inferruptions)...

THE VICE-CHAIRMAN (SHRI SANTOSH BAGRODIA): But he has no
time. ...(Interruptions)... | cannot give him extra time.

ot @ o g WD R IR T

SHRI LALITBHAI MEHTA: | will not take more than half a minute.
...(Interruptions)...

THE VICE-CHAIRMAN (SHRI SANTOSH BAGRODIA): Please do not
interrupt. ....(Interruptions)... Already he has taken extra time.
...(Interruptions)... You cannot give figures like this. ...(Interruptions)...
Many figures are available. ...(Interruptions)... Please send it in writing to
the Minister. We cannot allow like this. ... (Interruptions)... You can give it

to him and he can only give it to the House. ...(Interruptions)... 3T sgd
& fam ¥, Fan uH-3 fae & 19 @ sy

SHRI BALAVANT alias BAL APTE: Sir, the Reserve Bank of India's
policies reflect a grudge against the cooperative sector and that grudge is
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reflected even in one aspect, namely, the norms for the NPAs. If they
apply these norms to commercial banks, every commercial bank will be
declared to be sick. But the same norms are so strictly applied to the
cooperative banks that good cooperative banks are also made sick. Sir, if
the cooperative banks are the real source of credit to the small and marginal
farmers, it is necessary to strengthen, to empower this sector. The Finance
Minister has promised us in words. Let that promise be translated into
deeds, namely, there shall be special assistance to cooperative banks
and there will be unified regulatory structure so that they would not have to
comply with various other things.

Sir, there is one more aspect to this credit part and it is part of the
- micro-finance necessity. Sir, 2005 is declared to be the International Year
of Micro-credit. Let the Government give substantial amounts for this micro-
credit which will resutt in better situation for the farmers instead of asking
the commercial banks to go into this on a large scale which are not benefiting
the farmers. In fact, itis a curious thing that the Micro-finance Development
and Equity Fund, which is proposed, will have representatives’ of
commercial banks. They do not understand the problems of the farmers.
Get the cooperative bankers on this Fund so that they will know what the
farmer needs and they will try to assist farmers. That is one part of the
scarcity and the other part of scarcity is that of water. From that point of
view | have two specific suggestions. One is, revive the river linking projects,
don't give it a political consideration and go-by. That project is very necessary
for this country's irrigation, so revive that. Secondly, in so far as micro-
irrigation is concerned, please follow the pattern of Gujarat, where 20,000
small micro-irrigation projects have eradicated famine in areas where the
farmer was afflicted annually, perennially, because of the scarcity of water.
Sir, | will only mention the points which | mentioned earlier that give one
thousand crores of rupees to Maharashtra. The migration and sale of girl
children should be looked into. Get the correct data, rescue them and
rehabilitate them, strengthen the cooperative banks, give them special
financial assistance, revive the river linking and go into micro-irrigation on
the Gujarat pattern. Thank you.

Igqureay (St Fars smreifean) : oS v uis fie )

st sferss IR fae (faer) : STy meigd, 3 f99 e 9 ed &
2w Y ® €, gafd s v feaE +1 snereen =1 fean man , afes afg

315



RAJYA SABHA [22 March, 2005]

HATHEET & IO 61 THEN w1 Ie R 391 99 aene § Y, 9 9% aehTe
Tevye «ft TEF T, SR 98 T TR g9 ¥, 59 W FE ave 78 €, w6itE e
Wiwea@ e ot Aea madide =1 ofed W o fink =71 ¢ fr wias &
foram sereen T FrM RN A st S/ WS & A wh AR Pram €1 o
e S Y oot @ §, 3R 2wy F ol T 2dw F ot srenreenedi w1 R wen €,
T 98 1O 7E € 1 TRiay 1Y & 87 ¥ 36 F9 TG w2

WEed, w3 v #, sl frart 3 storeen #1 8, agt 7 dedm ufufa @ aee
% T I S %7 Hree fiven # 1 afy #F 39 Foit o, St S s g
&, o ST TE AN | WS A Y YEEH T RO S €, el T Ry e
FEA B THAF B B FRO Al & 1Y HR9 E, Sifen 71 o € T e afes
#1098 € T 379 el # Wia 9er & foay ora o =) syrg feg g € & vafw
ifed & gL R | IAHT 319 B HWid el 9 ¥ | Y 1 Yo e At 9 1 e
B aran & 3 gt T S ot o) e i et @ s A ww iR wm@u s i zw
TRNHAATZAY & HQ I FHE R el gl =) < w) 9@, sueh gentaen
Hfy w3t forq w9 =T i, T sHae 4, 98 T i 5 9 €

AT I8 ware o faa fawm § oft gefua § o g @R @ Heifua & f oret
iferEt &1 IO THR ) 39 T § H =1fed i w6l w1 e 9wl d s
M@ R, qB IR H 7 A HAeE, # 7% T g F 9" gy w5 o s €
A FHH-V-FH -9 Figall WIH IS F1 T AT FIA HT Hiew w3 fw a7
7% g=aTs T8 § fo arior S 67 wrard it § o ger @ g €2 w2 g5 e
& ¥ o ¢ rere @ F gfawe art 5 9 7 a8 wfawe o B W Qo /s
FTufifae Sl 3 7iidl @ frarl 1 12 Q15 wfava o & o a2

Iqgweas (st Hats arreifean) : e 99 gHra @ @

it aferss oo fE @ wEieE, # fagar Ao a1a FeRt 9 FUE I TE
@ HSit S R for T Feanait & fora # g1 o amiior e fpad s gu ¥ qow A
w1 ¢ o wimfeiae Faw Fattitude ET & IR F 956 W E A A Areadoamd ®Y
ey # feam @ 18 T w @ A @ w? A A W wHRE @
Haiy # 31 Wl ) I Femra € ) wemE, & uw W ol v e € ifE § o
T e qf@r 9 o ) o 3w F 92 M W Sared w0 w1 Wi =t ¥
A S 2w H AT e S W O W F S e S w@ws i
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[T TS FH THA § 0 R o e &1 o R We sl S geR
&7 et foramd Y sHEen @ St IS 3 wim @ RO, O SR S w9 H a1 i dry
land B, IR Gt FF I Gl § T IER & THe # 99 R B ™R W
HFA ¥, THH TR TH T HE H B w6t

IgaareaR (st dary apretfEan) ;3| e T 1)

it aferss IR e : s o W15 <t ¥ uF smr we fE iy fGam
AT orientation ¥H, TH T &1 | HIST HI 0 W3 <t 9¢ oft 20 & foFam F1
) I aER L, A A fadeht Aaw A iy fhaE 7 e T ¥ T fag
w1, € drive 3 7 initiative W30 S ) R @7 ol 36 Fd § wwm @ik
WER T4 *Y involve THEA 93 | T a1 € T A1 | 44T

IR (ot el amreitEAn) st afw E) s 9 s e

ot aR® TR ; ITeIery WRIEY, 39 WeA ¥ w9 W OF 5ga € iR fawa
R wei HUAR ) T T Fe ¥ T v v wfe gy 3w ¥ dem m
Fd-saerea #Y 37 1 73S Hi ¥ 1o 0 Y 70 wiewa e W fraE @
AT o ae R W amafm v i A efm wiff s it s o &
N TN AW I B A § e ¥ o wraes & T o T g 2wt
1 ot o e wW ¥ ) ST S TR A A k- S wEE R
N A0 TV W@ ¢, R St sTeTee A AR 1w, g faed
wgr ¥t i ¥ 1 fEt ST 56-%7 WA A ol 3 T 3w ® fRrr w
T yoelt = il & IR e QT ST S uEd 37

ITAVIAE HREE, 39 Ty 9! 3 Het ol 3 i am ff snfer
g feufa ot 3001 g€ ¥ & 3w ot W € 5 e v el g = &2 it
Y TR TSI Y 9 33 L §H W 6 92 | 18 U sy gy ¥ e
THOm SreTeen F T T, 918 9% Y F1 W, AR TE WA H F, A 98 FAICH
T A IS 1 AT WA B e oft o F ST aE AR TR, AT
= fo wa fam =61 T # stk wem =1 o fava womsitan § e T @
A CF NGEN F THEHT G 1 41, F591 ¥ @A o1 "The Green revolution
turns red”, 9t St AR a1 | gfea wifq o, 37 Rram! 1 96 9, A AT &
T }2 W W TS AR ) W Y e ¥ ) o o el A gema fen g,
T ¢ 5 & 9ga € o= g ¥ 1 1% W of so wese e , medh
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37T S SAR 29 K1 fRaM &, 98 9y W f7eit F3an € ot onvdt aen ww Tw A, S
st g el Bt R, 39! foarS 1 gfawn &9 g e s arg € i 99
I T ST 94, HY 9T o foaman sra? I 519 7% o faard &1 gfawn
€ ¥, 79 a6 frart #1 feafa 98 guoh 1 3 9@ o g w Al w8, e
feafa =&t sget s B

TR, W AR R, F 6193 STegen S S werd w3 & 79 @il ) ormeR
T Igent St off Fdrd weh & it it |, era witr | seeTd wra g €, 39 < ge
FRU 39 H OF AN o B A7 ¥ | TS F7 A e T foreran # ) < fasife dn
2, 3 3U% TATHT HT HAS 33 T 3N 76 @ 9 @ G B waoR ot fHEm &y
IAFTHA T4 e I ¥ 1 59 A0 78 G S WER S SIS R e I
fFruifta e wifey, Fife SR TR AT R fF s & T A F I N EA P =
ST e Fruifia 2 € ok oo fram & 9 21 faered 718t Tear €1 gaferg iR
AR 98 god Fuifa w1 @ a0 gwzn § i frart & 9 o faweg @m
Y 39 Wt 3 Wt a1 7 I 1) o wie @1 WS o TSl e, 98 39 1 i e
¥ 1 ITEWeny TEeE, T ¥ % R W ) 950 991 1 g9 §, 950 WE B a9
FEl I g €, 3 faear & s wEl = e gna w1 ot ¥, AfeA ag em
+ft 9t § f oot | fepar MiEaeE 9t S & arg st €, o9 W el wman # ek
TE A STt IR ASTE{l 1 HIFET ITd & S ITQ T 60 Flaerd 7ok SRR
formm =1 ® ) 9 39 fral W U arfae g9 veal § ok g o 5 dra s e
Fort gl €, 7e ot U g R R R 3 o W 1 dter wia @ ol fermet
O A T AR W A1 TE F1 IRFefT F sTemeear FI W AT @ I T
(=9g94r)...

ITNTY (S ary SnISHadr) ¢ STYe! ©ed FTT &N

st i R v, g d M@ T fs ouagafgr ..
(qa4m)...

IqavTens (S Hdry amEifean) : 76, § figw 7@ ) oo feag < wm
e gon 3, 35 sy faw srme @ )

st R I : A0 TF g ¥ 99 e F A9 @ @ ¢ R oot
frarl @t 9 wiavra # $ete TR S faan smar € 1§ e wrdm fw S fegfa &, <
Rftaft 8, ST HeaiwT FE ® S IF 9Na T 8 et ¢ o frwrl @t feafa
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TEd § TR ¥ | 3R I o TR A I e v i 2, 7 oo I feafa T
A WEHA | A T8 12 AN gete 37 forg o e @ gera ¢ W fFrar s |
# gz 6 790 ot 37 ot e et wedt ® ) 9w | SR dw
YA ® & 9 H W ¢, T 30 gaE w1 andh @ ¢ o aw ot v € fe
IR ST Wl R A i <ing =it foe g &t ol St &7 9t &, & wfe 2t
T R 37 foram U =&l i ¥, Fed 3T gt e ued )

ITENTEAL] HEEY, fred 6 AEA H, WIdR W S9ia 1 &4, BieaTger
F HIFA, TLEEIEEH H1 HIHA 3R S off wifthn Few §, FEt Sima A 30 9
ATRF Y, AP ar e H s mas I T 9g3 @
foramt W snfdes g < 9o o1 W ¥ 39 Wy @ feant ®) aug-wn w
WEfaE Fha st ger g §, w g ], @ v 9 1 3 o yee 9
fielte & T s=g Sneia IR &R St FHw =55t 5 €, 32 38 fafd feits
TS T EHE W H AU 1 % I TR T TR & Jgred 9 R R 8
# grwm ¥ ot ol aifys g 1 oo ® wife o fram wim o
HAR FW E, N 3T TTH! IHE T/l ¥ o ) 3% Su=t o= F e e, Sfea
g INIE W faw The & RO, @ 91 9 & S, gfie B S § ok I
T AT IS & 1 36 THAE 1 it @ forg & wemmn € g feiw & wftg
+ff F e =t =nfew)

IUNVTEAE TEIET, Fal YR St F1 o1 Fedt 78, S 9ga e ¥ S
TR TS EE €, I 99 S a9ga & el | 3 TR Y Gl w agrE
e < #, T WA I EE-9N0 F THA §, I AR FT IeH-9wor &
T ¢ 130 foru 3 wrea § % R & SRR ge S o6t wfee ) e W
7 = fram =1 YgEn S €, 39 TaETs % & fore ot s &) e o
=ifew ) F e , Hiw W St A www K @, g dfesdh wR ot
TR W A1 o 3o g 1 W faan @t ) wwean € fe o 3w < st
Bt o 37 At =it |, S ors wfifefa d g @, v wfam d ag v @ 1 ae wdt
¥ i 7o aga wwa o dea w1 savaswa € 1w 3w g segansht § Iufig
7€ w13 & AfFT PR 7w A Ak Do, B W /o Fruffa F W @ o W
a1 Tt o 5 wwen w1 wayE fre ad R i w s e wa €
garg |
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IYQUTEAY (St T ARTSHEET) : U=aTE | 39 Soe 99 feran o fwe oft
379 drerd & o # e )1 st saedt ot 39 s 6 ¢ | wifery, ot Arorant i, srae
15 fre # 1 ... (=aaam)... e e g gen &, onrv gei ekt 2@ of | 3 TH
27 e A 15 ddm w

SHRI V. NARAYANASAMY : Thank you, Mr. Vice Chairman, Sir, for
giving me this opportunity. Sir, | would like to thank the hon. Member,
Shri Ravula Chandra Sekar Reddy, who brought the subject for discussion.
Sir, it was to be taken up in the last Session itself, but with very great
difficulty we are able to start it and we are discussing the issue of farmers,
suicide in this House today.

Sir, the hon. Agriculture Minister knows the problems of farmers. He
knaws how to address the issues of the farmers and he has been visiting
various States. We have great confidence and faith in him that he will be
able to help the farming community. In spite of this, many Members have
given their suggestions. Sir, initially, | thought that we would be discussing
the subject without any partisan attitude and without any political angle in
it. But | found that when it started, it started with a political note by the
hon. Member who initiated the discussion, and also from other Members
of this House. Sir, we have to see this problem as a national issue. The
farmers' problem is a national issue. Suicides by farmers are taking place
not only in Andhra Pradesh, but in Karnataka, Maharashtra and in various
other States also. It is not just there in the TDP-ruled States, or it is not
only there in the Congress-ruled States, the problems of farmers is a
general problem.

The hon. Member, Shri Penumalli Madhu; stated why this problem arose.
| appreciate his argument for the simple reason that when the farmers
have been asked to switch over from their regular crops to commercial
crops, and, when there is a monsoon failure, they borrow money from
various banking institutions and private money lenders, they are burdened
with the loan. Because of their crops having failed, they are not able to
repay their loan,— the farming community, though they live in village, they
live with pride—they are left with no other alternative, so they go in for
suicide. This is the problem of the farming community. Sir, the hon. Minister
has mentioned several times in this House that crop failure, drought
situation, ailment of the farmers, addiction to liquor, and the family disputes
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are the various factors which compel the farmers to commit suicide. What
is the solution? How should we address this issue? The farmers have to
be supported. In what way can we support them? First of all, we will have
togive them the facilities for irrigation, because it is the main thing for any
farmer to start cultivation. If it is the rain-fed area, the Government should
give support to them. The Central Government should assist them. The
primary concemn of the State Government should be to give irrigation facilities
to the farming community. Then, | come to drip irrigation. The farming
community have to be educated in this ‘egard. The farming community
has to adopt it. Sir, in Andhra Pradesh, Karnataka or even in Tamil Nadu,
the farmers were not at all accustomed to drip irrigation. There were failures
even in those days. When the monsoon was good, they were very well off.
When monsoon failed, they did not know how to go in for cultivation. That
was the situation. We have to address that area. The Government is giving
a number of incentives, but that has to be enhanced. That is number one.
Number two, as far as the commercial banks are concerned, still, getting
credit from the banks is very difficult for the farmers. Even, we, the Members
of Parliament have complained to the bankers that they have not served
the farming community. But the cooperative institutions alone are coming
to the help of the farmers, because the hon. Finance Minister has mentioned
that they earmark the money. Several times, | have asked this question.
There is a monitoring agency. When you earmark Rs. 1,08,000 crores for
the farming community to get the loans from the banks, the Minister says,
"I will supervise it.” It is very good that the Minister is doing it. But, in spite
of that, there should be a monitoring agency to see that the farmers,
especially the small and marginal farmers, | am not talking about the big
farmers in this country should get the credit facility, either from the
cooperative institutions or fram the banks liberally, and with a lower rate of
interest. | support the views expressed by the hon. Members that it should
be at a lower rate of interest. Sir, let us compare India with other countries,
the western countries. They are giving subsidy at every stage. There is
only one per cent. interest for the farmers. They give various subsidies to
them. They give seed subsidy, they give fertilizer subsidy, they-also do
marketing. But in India, | am pained to.see, when we go to villages, in one
family, the farmer, with two acres of land, after the marriage, they have
three or four children, they have to be educated, they have to perform the
marriage, and they live in below poverty condition. In spite of it, they are
educating their children in the village. This is happening. This is because
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they are helping the farmers. At ground level, the farming community has
to be given a lot of support by the Government

Sir, now, | come to water dispute Take any State. Tamil Nadu-Karnataka,
Andhra-Karnataka, then, Maharashtra-Karnataka, Gujarat and the other
adjoining States like Madhya Pradesh. In every State, there are water
“disputes. As regards the water disputes, the matter has to be referred to
the court. it is pending in the Supreme Court No State is getting any
remedy. Now, it is high time the hon. Minister call the Chief Ministers, all
the political leaders, and try to gpe that it comes in the Concurrent List—
itis already in the State List—because of the various disputes, which have
arisen. The NDA Government has done a very good thing. | do appreciate
that. They started the scheme of inter-linking of nivers. Itis a good scheme
which was started during Pandit Nehruji's period... (interruptions).

During Pandit Nehruii's period, it was there.
SHRI PENUMALLI MADHU" Itis not a fact. .. (Interruptions)...

THE VICE-CHAIRMAN (SHRI SANTOSH BAGRODIA): Wait; wait; wait;
views will differ. Let umt have his own views. (Interruptions)... Let him
have his cwn views Please continue.

SHRI }/. NARAYANASAMY: Sir, the idea was envisaged during the
Congress regime. The NDA has appointed Mr. Suresh Prabhu as the
Chairman of that Commitiee, though it was on paper. The inter-linking of
rivers is a vital thing for connecting the Northern and Southern rivers.
Mr. Narayanan, the hon Member from the AIADMK Party, has also his
grievance when he said that inttiaily you wanted to start it from North India,
whereas the Southern paris 2f the country are reeling under drought
consecutively for three years Sir, the inter-linking of rivers should be done
simultaneously. This is a commitment This is a commitment to the people
of all the States. Let us do it. The farming community can be helped by
linking of rivers because inore than seventy per cent of the water goes into
the sea. It is not being utilised Mr. Apte was mentioning about micro-
irrigation. That has to pe staried in a big way. Gujarat has been doing itin
a better way. Therefore, Sir, there are various issues which need to be
addressed. Sir, the hon. Minister has mentioned about the minimum support
price. He was referring to the minimum suppoit price. The farmers should
be given the price which is prevailing in the market. The minimum support
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price is not going to satisfy the farmers. Today, every farmer is running
into losses, whether it is sugarcane, whether it is cotton or even paddy.
At the time of harvesting, they have to sell it at a distress price. The
farmers are selling it at a distress price. Therefore, the amount of
investment is hundred per cent, but the yield is only seventy per cent.
They are losing about 25-30 per cent. Therefore, the Government has to
address this issue. It is a major problem. When | was discussing this
issue with the hon. Member, Shri Jairam Ramesh, he said that a group
of Members of Parliament should sit together and go into the question of
suicides by farmers. Let us come to a solution. In this House, let us give
our suggestions how to improve the system. The hon. Minister can also
write to the Standing Committee if they want the Standing Committeeto
look into the matter. it can be done. With the help of that, we will be able
to address the issues of the farmers. Therefore, Sir, | would like to say
that we don't want to see this issue as a partisan issue. It is a national
issue. Every Member of Parliament in this House is concerned about the
farmers' suicide, and we have to see that the problems of the farmers are
resolved, whether they are small farmers or marginal farmers. There are
various areas where the hon. Minister has to help the State Governments.
Most of the State Governments are starved of the funds. Sir, though the
Central Government is making a substantial allocation for the farming
community, but it is not properly reaching them. That angle has to be
seen. With these words, | would like to request the hon. Minister to
support the farming community. You are also from the farming community.
| am sure, you will support it. Thank you.

THE VICE-CHAIRMAN (SHRI SANTOSH BAGRODIA): Shri Ekanath
K. Thakur; you have five minutes.

SHRI EKANATH K. THAKUR (Maharashtra): Thank you, Sir, for giving
me an opportunity. There are two bodies of the United Nations. | just want
to refer to them. One of them is that GATT, the former: now, it is the
W.T.O. Earlier, it was GATT, General Agreement on Trade and Tariffs. The
other body is the UNCTAD, 'United Nations Conference on Trade and
Development.' Sir, these two bodies were debating societies. And, when
someone asked me what is the full form of GATT, | used to say it is a
'General Agreement on Talks and Talks'; and if someone asked me what is
the full form of UNCTAD, | used to say, the full form is , 'Under No
Circumstances Take Any Decision'. Sir, so far as agriculture policy is
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concerned, we are in this trap of GATT and UNCTAD, ‘General Agreement
on Talks and Talks' and 'Under No Circumstances Take Any Decision'.
Otherwise, why should it take us fifty-seven years to deal with this issue?
Sir, the farmers' suicides are a blot on out polity; it is a blot on our
democracy;, it is a stigma on the functioning of this supreme institution of
the country.

“Even then, this issue has not been addressed by successive
Governments till today with all the seriousness that it deserves. We have
now seen suicides in Andhra Pradesh, in Maharashtra, in Karnataka, in
Kerala and in a few other States. When the Andhra Pradesh Chief Minister
came, at his installation, he said that there would be no more suicides.
But in the first 200 days, there was 1900 suicides, that is, a rate of almost
ten suicides per day. | do not blame him for that, but that kind of situation
is a devastating situation for the nation, where a small and marginal farmer
has nowhere to go to. This has accentuated the agrarian crisis in our
economy.

There are very many reasons. | would not dwell on that. The whole of
this House and the Lok Sabha have debated this issue and there are so
many reasons which are responsible for the disaster. First is the debt
trap, second is the drought, third is the desertification to which Kumari

.Nirmala Deshpande has referred, fourth is the double talk of support price,
which does not give suppont, fifth is the double-edged laws like the
Agricultural Marketing Laws, sixth is the disasters like natural disasters,
floods and famines; seventh is, of course, the 'dalals’ in the market who
take away all the profits. These are the reasons.

‘When the farmer actually goes into the suicide mode, there are certain
triggers. The trigger is his daughter's marriage and demand for dowry; the
trigger is division of his family. When it becomes a nuclear family, the
family support system breaks down and there is Durkhem's Theory at
play there; there is an inverse relation between the family size and the
support. Smaller the family, lesser the support.

~The third trigger is dispute for land. There is a trigger of disease, his
personal disease and the disease of the crop. Then there is a trigger of
dishonour and disloyalty in the family. | do not wish to go into all these.
(Time-bell) Sir, | have just begun.
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THE VICE-CHAIRMAN (SHRI SANTOSH BAGRODIA): How much more
time do you want?

SHRI EKANATH K. THAKUR: Sir, of all these causes, in my opinion, #t
is the debt trap that is responsible for 75 per cent of suicides. |, for one, do
not take them as suicides. They are homicides, and since they are done
on a mass basis, they are genocides. Because of this situation, 1 af s
Ig HEN g W °91, HAT 9 A T T, T Aergeansit & fag oy ik w
forrer &, o1 o 1 @it e e rier i genes Tl R €, e 9
Hiftai €, AT S e wmEda @ IR R e gma ¥, v A s,
3, 1, IR F L W I

IFTeasy (3 da arreifaarn) : sy sifea, |Sife)

sit UHNY @ IR WSl dI, we have to come out of the ‘we and them'
mentality. When we talk of farmers, we refer to them as 'they'. Each one of
us is a farmer, my father was a farmer, or, somebody eise's grandfather
might have been a farmer. We are all the progeny of farmers. So, we have
to consider farmers' issues as our issues.

The second thing is that the agricultural sector contributes 25 per cent
to our GDP. Therefore, the public investment in agricuiture has to go up
substantially. it is one-and-a-half per cent. If you take both the Centre and
the States, it is two per cent. The third thing is, you have to repeal the
various laws about which | mentioned. The fourth is, we have to bring in
crop insurance. In the United States of America, there is a crop insurance
which, protects the yields, insures the yields, and also the price. There is
a group crop insurance and individual crop insurance on which the US
Government spends forty billion dollars, that is, two lakh crores of rupees.
In the Budget Speech, the hon. Finance Minister has said that this year,
there would be no new change in crop insurance. The fifth thing is that
there have to be reforms in the agricultural sector. As it is, we are lagging
behind.

IqavTeas (ot dar areifean) : 3= oy 'w it

ot TETY @ gL W, # T W W g, V-7 AR §1 The sbdh, inmy
suggestion, is about agricultural credit.
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There is terrible mess in this sector. Pandit Jawaharlal Nehru appointed
the Rural Credit Survey Committee in 1952, and even after 52 years now,
agricutural credit is totally in shambles. Even today, through the Government
claims that it has disbursed Rs. 1,08,000 crores...(Interruptions)...

IqETeE (St WAy ArrEifaan) : T e Wa S | 379 suggestions
23 3™ 9, suggestions T AT FifF & o9 38 @ it FET R

SHRI EKANATH K. THAKUR: Okay, Sir. # 319! o a1 arear § f&
agricultural credit is in such a shame that we, Shiv Sena Party, tried to
organise a morcha on certain moneylenders. People came in thousands
and told us not to try to organise a morcha against moneylenders; they
are our saviours, and they give us loans... (Interruptions)... The next point
is that agricultural credit system has to revamp, and the Government has
to put its food down. Lastly, Sir, the hon. Finance Minister is a very wise
leader of this nation and | would request him to look at the governance of
NABARD. NABARD is the National Bank of Agriculture. My suggestion,
- through _you, to the hon. Minister is that NABARD must come under the
governance of the Ministry of Agriculture, and not under the Ministry of
Finance. Then only, we will be able to have better results.

SHRIi JAIRAM RAMESH: Thank you. | won't take more than five minutes,
Sir. We have had a very exhaustive discussion that has left us exhausted.
| am taking an example from Mr. Venkaiah Naidu's book. There are two
issue here--one is the issue of public investment in agriculture, and the
other isue is the suicides by farmers. These are the two separate issues
on which we have had a long discussion. | thought the immediate
provocation for this discussion was the continued suicide of farmers, and
| think, we need to separate these two issues. A lot of what Mr. Venkaiah
Naidu and all the others have spoken have to do with increasing public
investment in agriculture, increasing public investment in irrigation,
increasing public investment in research, increasing public investment in
agriculturai marketing, providing better minimum support price, providing
better procurement and so on and so forth. Those are issues of agricultural

"investment and agricultural policy which, | am sure, the Minister of
Agriculture will respond to. Sir, as far as the immediate provocation for
this debate is concerned, it is the continued distress and suicides by
farmers. Sir, for the last six or seven years, | have been bewildered—frankly,
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this is not a party debate; this is a genuine debate that we are having--why
Andhra Pradesh? There are States poorer than Andhra Pradesh. Orissais
poorer than Andhra Pradesh. Why are there no suicides of the same intensity
in Orissa as in Andhra? Jharkhand is poorer, Bihar is poorer; parts of
Maharashtra are poorer; and parts of northern Karnataka are poorer. What
is there in the ecology in Andhra Pradesh that has led to this massive
number of suicides that have taken place? Sir, | disagree with my friend, Mr.
Madhu although we are colleagues and we are part of the same coalition.

However, there is much of what he said with which | agree. But to ascribe all
the suicides to structural adjustment policies, in my view, is wrong. There
are other States where there are structural adjustments. Karnataka has
structural adjustments; Maharashtra also has structurat adjustments. Tamif
Nadu has been undergoing structural adjustments. There may be differences
in the degrae of structural adjustments, but tc ascribe everything to structural
adjustements, in my view, is not accurate or fair. Sir, | have tried to understand
the pathology of suicides in Andhra Pradesh for the last six years and, | am
afraid, till today | have not been able to come at a satisfactory answer as to
why is this problem persisting in Andhra Pradesh. Sir, for long, | believed— .
again Mr. Venkaiah Naidu influences rme 50 much-pesticides lead to suicides.
For long, | believed that the distress of cotton farmers is causing this mass
2uicide phenomenon in Andhra Pradesh. But, subsequs 1tly. we have seen
that this has not been the case of cofton farmers, but other farmers, also
have resorted to this extreme step. For iong, | believe th: £ it was the problermn
of drougnht-prone areas tha! resuited in suicides. But, suicides have taken
place even i perennially-irrigated areas. And, in any cdse, there are'worse
drought-prone areas of Rajasthan where suicides are not taking place, but
there are drought-prone areas of Andhra Pradesh where suicides are taking
place. Shri Sharad Joshi is not here. e is right. if you start looking at this
problem and if you ascribe everything to dry-land agriculture, it is clearly a
limited explanation. If you say it is related only to cotton, clearly, that
explanaticn also is not true. So, Sir, frankly, | must say | am still ignorant
as to why Andhra Pradesh, why parts of Karnataka, why parts of
Maharashtra, particularly the western part of Maharashtra, the Vidharba
region; why this particular region. Obviously, Sir, there is an extreme sence
of helplessness in these areas. Obviously, three consecutive years of
monsoon failure has taken its toll on the psychological morale of the farming
community. And, therefore, | think the explanation, to me, lies not so
much in Economics as it lies in psychology. | think, peaple, communities,
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families have had their morale battered, psychology battered. Three
consecutive years, four consecutive years in some areas, of a deficient.
monsoon has led to an increasing cycle of rural indebtedness resulting
in suicides. Therefore, | wouid like to support what my colleague, Mr.
Narayanasamy, has mentioned, but we need to understand this
phenomenon of suicides a little better and--my suggestion would be
that a group of MPs, whether it is through a Standing Committee or
otherwise--let us understand this phenomenon of suicides; the problems
of public investment in agriculture, irrigation, credit, all that will go on.
All that is well understood in my view. But, what is less understood is
this extreme psychological step that people are taking to suicides and
| would request that a concrete result of this four hours of discussion,
that we have, should be that we arrive at some next steps on what we
should on this problem of suicides, as opposed to the problem of
investment. | will just take two minutes. Sir, | have looked at it; | have
tried to understand this phenomenon of suicide in some detail, in some
depth. Sir, | have found that whether it is Andhra or whether it is
Karnataka, this point was mentioned conjunctionally by some of the
speakers that rural indebtedness, if you really look at what is causing
rural indebtedness today, the single most important non-agricultural
cause of rural indebtedness is health expenditure. Now, the health
system has completely collapsed in large parts of India. Sir, increasingly,
we are finding that it is expenditure on health that is causing the
indebtedness incidence to increase. It is true that for small and marginal
farmers, the coverage of institutional credit is still very low; it is true
that dependence on money-lenders is still very high. All that is well
taken, but if you were to remove those factors for the time being, | have
found that expenditure on health and the absence of a good, effective,
reliable health insurance system, the absence of a good, effective
working, reliable rural health infrastructure is a very serious impediment
in bringing forth the positive psychological forces that are required in
these times of distress. So, Sir, | would say that when we talk of
agricuiture, we usually talk of irrigation, finance, and so on. We normally
don't talk about health. So, the need is for a comprehensive approach
to this problem. And, my second suggestion is that--first was the whole
issue of suicides--let us look at this problem of rural health as it impacts
on rural indebtedness which then impacts on this behaviour or suicides
that we are witnessing, in a much more systematic manner. | know this is
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6.00 PM

beyond the scope and jurisdiction of the Ministry of Agriculture. | think we
need a mechanism in Government that looks at problems of rural
communities not from the perspective of Ministries. The Finance Minister
looks at credit; the Agriculture Minister looks at agriculture; the Water
Resource Minister looks at irrigation; but who is looking at the problem of
rural livelihood, rural welfare in its entirety? And, if you start looking in that
way, Sir, | think some of these missing pieces of the puzzle will begin to fit
in. To summarise, Sir, | would just say this.

| am in substantial agreement with many of the points that Mr. Venkaiah
Naidu and my colleagues from the TDP have raised on the need for
increasing agricultural credit, on the need for increasing investment in
irrigation, particuiariy the need for increasing investment in dry land farming.
Today India has utilised only 40 per cent of its irrigation potential. If by
some miracle, in the next ten years, we were to utilise all our irrigation
potential--major, minor, and ground water -- 40 percent of India would still
be rain fed. Sir, | have said this before in the past; let us not get carried
away by 'Indai Shining’, or '7 per cent rate of growth', or '8 per cent rate of
growth',whether it is your Government or our Government, this economy
depends substantially heavily on the monsoons still. Problems of rain-fed
agriculture, problems of dry land agricuiture, dry land areas are going to
remain with us. Therefore, Sir, we need to look at those issues of drought-
prone area which are strewn across the country. There are about 170
districts in India which are classified as perennially drought-prone areas.|
think they will require a treatment completely different from that we have
been accustomed to in the past. Thank you, Sir.

Iqaureay (A Horw ArEfEar) ;- it T it | sy A firte @ var T
Afe IR swdedt wa wfaw) v v v ot a , fE of s D e
wWfee |

ot Terrrgor Wftr (IEA) 2 WY, T Aedq AR frem ¥ 1 3 anft v A fmrt
B0 areTec § W 3, faedt 22-24 wre wed o e ¥ A ¥l oft, “No killing
in Punjab today”. W1 22-24 WA TES! Yo Ui R, AT & T o, T g
¥t o, "No killing in Punjab today”. Sth WK @, 9 %1 Wt Y fir -t $ fis
= AR gy dfen Tt A 1%, “No suicide in the State”. firart gr1 sIvwwa
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T TR o & 1 o am St A |ien ®, SR AT S 9R e O g Y Ol
FEA T % 20 98 voifa 78 F80, ot wvw & faug =1 UsHifa 1 /W
T A I 1 Aig St Y g favg F 3E fFar @ o 3us ag | W T St | e,
< e = e 1 e, We A farer & of A o smergeard € @ €, = aea wER
F]WE QA DR TR T T, T &9 A H g w4 39w o =i 1 §31
frset femt ue wv & ey | oft e o1 fof 9@ 90 ot # S o1y wew S
TR 97 | T HIEIYA 3TF sfem, 9.4 amE. $ 9m A S99 I 91 ffae, 36
qul Y § AT FUE AFT W 41 A T TER TF-9) 5 aF o8 ud w)....
(A HY | H)... # sk " G A iy T St & sve e e s
INH T Fram &1 FyE F1, o, gt S Aed e g, i §
...(FagH)...

Iyawieasy (o ae arrsifean) : 99, § @08, 3a9 9k FER ™ HIU |

o T aifor : S W end. @ FHER E, sfusi ¥, S frart A e ¥
& 7m0 FH PR Farferd w1 313 I U T @i & 1w 5= frum
T € A ¥ L (). R Fe E

IqUTeRH (o Hary aEreifEar) ;o sr=, o T Afrg, @ T

Mt Teraer qifer ;3 fasifoa s8R ¥ it o) € ol e # Wt end.
Y A I & 1 HH QA HH G SR H FOF F, 7 F1S mai S s
wFa & FIW I T R #) 9 59 9Ed € 9 F8 9 9 v foe Tg
£ GR 0 TR

Iqgureqy (st davw am@ifedn) : No, no 19 78 & 1 @y, witr <, 3
HTYHT A € K1 41 % 217y foagg 01 sk 81 o Wi e e s aw
& w1 | 3@ A3 R | 5t Afeaars v

[MR. CHAIRMAN, in the Chair]

it wferaar dear : ITEvnay S, y=ER, oW e fEan | am putting
direct questions. Whether nearly 1,50,000 hectares of agricultural iand
has been converted into non-agricultural land for other purposes in the last
ten years; whether the 3.8 crore acres of land can be brought under
cultivation which is not being cultivated till today; what steps the
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Government proposes to take to overcome ill-effects of chemical fertilisers,
pesticides and insecticides on fertility of agricultural land and on quality
of grains, fruits, vegetables and thereby adversely affecting human health
by chronic diseases like cancer, heart failures? What steps are taken to
propagate the use of bio-fertilisers and go in for organic farming on a bigger
scale? What steps are taken to utilise cattle wealth which is nearly 28
crores and can earn a substantial amount for our economy? About two-
thirds of our land water flows into the sea and if one miilion cubic water
gives us an agricultural produce to the tune of ten lakhs of rupees, are we
not losing agricultural produce to the tune of Rs. 4,50,000 crores every
year? | would also like to know whether it is more important for an
agriculturist that he does not get the remunerative price than that of getting
the credit facilities made available by the financial institutions. Thank
you, Sir.

st wvrafa : ww figse, & S g 17 Tt A aeed & wid SR WEe
F ¢ for ot 3= e U@ i fawa w, fo ==l @ 987 srawas ff, 5ga
& mromfa wryor fag } 1 werfa d @ g ot aerifa @ g e 3W e &%
Y FQ 2 g 8, 76 ey & =i gend ot fgu #) 30 w9 R @ fawaw
TS 3@ §oTl & o ovR w1 Tw a1 F A3t 30 WA & i aue waai st d
g1 ffema w9 § 9o feamm ) ansdt o Ot v |, 3t = i s
3 3 Hrad w1 ggars i ], SH v R | 31 ot uag §, 3 S6 ave | et

Y W3t aa I W, G R wdsf faater @5t (st W @) :
gyrafer v, T 950 € Feaqy! faua W fred w¢ 6 § ueA § g i
Yot 99 W R IR T 919 1 9a ¢ fF aa gvs e 3w fewmmyA w1 dad
AP frurl s Tl F g+ fd FwsR @ fardad 5
garE oy €, 3 A w3 gara @ § fF S i A w2, S e fofa e w6y
vl &, 39 9gd HEE $ T 91 AT F A W St & A | awt
g 31 S Femnym =1 fawa ], o framt #1 sroreen @ wdfua ¥ o g €t
gftfeafa & w0 or @ ¥ | v ufifeurfa Ot & fs o s gt 3w o s =Y
Ei i

uafa Adgg, 1947 ® & 9 A1 facll, 39 999 39 9 1 3 35 FS
a} 3k IS g & w95 @ @R %1 vay 81 w1 gfiftafa s eu A =t dh i R A
e & qu wiw s @ an) 9= @ aifa em wig wad w5 wfen g,

331



RAJYA SABHA [22 March, 2005]

IqH 20 D Y U o ©E.. Wi w1 i T awi g | i WIed 3 O 9
Fet ot T 32 oga sr=a1 %™ fFa f& snrlten & Ty PL-480 &1 Witde fean
I Fol T 59 IS 39 A FE @ ¢ @, FifF 37 T g el
Q, srefeaq, $TS A FIVEI AT 1 HA AR fF qar=ga Sl 3
gt it sifRFT At | T THT A s H

T qud wiifeafa 43 a1 Nt § % 19 1972 § 159 w@R 3 9 g fufret
HATF W R €9 &1 UG o, 99 gd <31 @1 991 3R 3F19 F1 F5 9
o ) aga =92 I W AR e O & A 9eF RS AN A I T |q T &
FerHt A {E gon e f s 8 it & wrg-we v s fafae weda
fafreht +t fordierd oft ot g2t | a1 fotert 37 & ot iR fer s R w37
aTd g o B0 %W 9T a1 f F gad 9 F s, S faevil @ < i e &, 39
e | et e FE: AR T F Wy WA # gHE A ugEn F d8ewa
&% | gz afifeafa ot 1972 7 1 39 FHf9 A0 S w19-W9 NFR A7 wAGA $1
e g TR T TR R fF T B IR AsE A AW

T A Siedt Femiie e awa § | fuadt 3 wel @ 98 qwen ot oik 3 9re wea v

fe ¥t wfifafs o ot foF a1 de= g& 99 aren @, oft e W 9, @|
aenTel wurAst st X fofa & farn fo afsess fefdem faeendsgwmmea s
18 41 20 Torell 11 A &, IFH ac IFMA 35 farel o9 A +71 dimon #Y 3R
< yfers fedieqem faen & Wiem § | et +Y 35 et svmer A #1
e QAN H A G 1 TS WA-W FE W =9 T, 9% 150 feRg@ | Food
for Work 1 @H @, a1R ™8 3 =58t SR A5F1 &), I Taa & S it &
fedl 1 W F W P fACITHT 39 7 F) A D, THe F veq e F=al $¢ id
Day Meal 37 &1 Woiy &), 3t 3rerm-3tem @il & ol 7gi s sy et =

[yafa wEieE, ot S=dat @ uea 7 gei o 1 w1, d Ft faw & 9w
q WEwd §, AHT A1 § ggHa El g T S anoreand g€, T 9 starvation
death’'s feaft &1 sTomeen WISm, WRFW@ W T starvation deaths F1
Tffeefa T8 W@ ¢ 5o e § w3l 7 o T ad g+ o e &1 o
starvation T& 2 T, Tt R Wt ¥ wwi adt < =@ §, AFT by and large
At aftfeafa 3q 20 A T8 W@ & 1ad 1947 F T 2W Y TS 35 FAT M, WA
TR RE W I D IR A T 3+ ufifeafa & 78 9, oner 98 SweEn
100 %% & 7 ¢, IS Tol @y T §, ﬁmﬁ?ﬂima’twt % 9
fa-a-fasuR @ t

-

«
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R =g ® €, fagw daradl 1 uofen g w@ R, defigae @ w Saea @ E,
v @ IeR s R, s Fl fafedaan R TR wes fauew
AR R AR TR R, s dd s swRsaa € iy
B St ot &, 79 I B SR o SIS 1 YR S PE g3 3 d@dt & feg
ot % w &) U afifeafa F ot s ew 212 fafeam @ & strawa SR F A |
HaE 3 ¥ | 98 99 SRR Gt § A5 w0 O, GE-IEA e R s M S
farart ik ot Gt # 8% 7 9 wEffes w3 R, R dem w@ WU
diegm, ¢ ah1s, 20 & FREFEl & O 1@, SU8 g gl ¥ T o it #y
rraTe 31 BT | 3 59 wfifeafa F ww vgs, o fraet #t deTa € ik wefe
o i E U ofifeufa = Ed | s svad € i fegeat e g o
e H1 MeRH FH e o) Q27 ¥, g s g # 15w =1 I w1
T Wo) 2 AW ¥, Teont @ & #, Fo-awmErt @ &% ¥ g ¥ fgem w1 Hw
0¥ 139 B e | g & fegmm & Aot ygen €, 39 & g # g |
fegear =1 ot yeen &, W % IareA # g d wwen iR frgmm w b w g g
W e, v fegmm o gfrn F ved, g, et e W o vga ¥ ) U Wh A
¥ ¥ 9y afifeafy 3@ @ € st g0 % frart =) sorgen =1 WRifafa d g
[N H uw aga FE fatrunna ¥ gafae e dril 6 3 9 mefiar & s e
I qfifeafa w4 & At &, & s il o =t o e € ) s WM ¥ vt
TeTa € | OF 9 g9 9k w5 e @ W g, 3 wve veeiem
4 ¥ OliteeR Ve %1 astwe § &R sefe Re & sat 3@t surr forrd 9t 8
WA TR 6! T = A Q S ShravF ot &, ot $rivs & vee & A
@ W@ €1 3 T 2001-2002 # GERE F 233 HEA 9, 2002-2003 F 280 9,
2003-2004 ® 258 9 iR 2004-2005 ¥ up to 31st of December, 2004, the
figure which has been communicated to me by the Government of Andhra
Pradesh is 758. ....(Interruptions)... This is the figure which has been
communicated to me. | must say that | got a letter from the Telugu Desam

Parliamentary Party, which was signed by many hon. Members of this
House, and also of Lok Sabha, and they have communicated to me the

figure. It is 2,233, or sorhething near to that. It is practically in 200 days.
o 7ad FE o ¢, FAH-Fed 7 o @ wehar §) R T IR T 9
THERAYE & %1 79N R 1 38R e o @ 19 o e €, g e
Heeg de €, Ty | @ arelt am 8, 9% 9 |9 ¥ iR sufag @i =, i
foramt @t < AT &, fora aore @ ot 8, 3w wRftafa 3= ot $89 § 1@ 13
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&9 Tas fedeq & o wred € 1 Y ey wew Y fegfa @, ) e wew F ¢
offeafa 8 & IR TER A 9&l A HS $He9 I, S Jgi TaAEn T
& 21, TeRE IS W A iy 99 # Ak 9w fa s v F & fah o
ST T STereen F1 wHen ¢ el | F feren T s €, AR 9 W
s g T o= =em ) farei O F og 2. 13 9a A 9t 9§ %% #cH
I g ok ot wrEfgae gar faan €St deceased €, 3@ $fae d= 1
W Ry, 37 fearl F IR S 7 d39 o1 A wrEdfags anafafas so
R OF H1 oY, 9% TeH F 3R wrEfaad 902 %3 &1 decision 3=

foar 39 A # «ft 3= omwe foan | gu-€- Ty wF immediate steps like
admission to the children in social welfare schools and hostels, allotment
of houses under Indira Awas Yojana, economic support under the
Government schemes, provision of safe employment to, at least, one

member of each family, pension, etc. T8 wHa W =d it @im = wgH
3% 32T 138 clound seeding ® N # ot 3 FH 3T | gi 4T FA &,
T® ufen d jatropha 3R drought resistence character fa# 2, 19 seeds
forart 1 I IT U F vF crop F ufiad w0 F A =R Sifve #1119
F-T-HB FIA F Y YW F WHR A 33N

el a% FAfeF H1 91d € Tw F7 latest information A IH B 1 T@i T
2003-04 ¥ 25 fqWER, 2004 % T 708 suicide cases gT! Ta@st o
T IS F 165 FUT LY | 981 H WHR A I 7B &1 § HgH I3 |
TF H 2= &1 9a ot f9as fou 40 FOT soq 1 Ui @R A @4 =1 )
“wy-@-wry gl fREE 3 well 9 9 fraete &1 g faan on s e @
well fail 8 T @ ITFT 22 FUT TF &1 outstanding responsibility FAeH
FIWER T A9 FW A ot | 30 % fFam 7 39 & 4 geww feaman
Afagfadt at€ &1 A outstanding 331 FUE H STHIE &, I [0 W
A HT decision T&T 1 WFR 7 forar | wa-d-wa mfsfaa o @&
g & foau 50 fow ofsqdl e P =1 wdFA 98 S &ER 3 o0
g A faan | g9@ fag 50 FAT | S F1 & H S/IA provide F11 TH FF
FSH T8 H WEHR A ot feaa

el O HEWNY Wi 9 €, 39 AR | g o &) | 0, W 3 S
TAEIAYHE € B, 39 Yaifae 39 9161 512 89 GERS ® g 7 ufEaril %1 exgratia
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payment 23 &1 a1 | 59 Tomar f59 |l | histiaifes @emads &1 &«
a1, ITH! a3, TRE AE FH, e 1 o gaF & 9fEr F @ 91
& TEEHe gfag § Al S F IV - T F3 HEH HERE GRS 51 33T
|

TY HTH I Ht TEFR At F 7l 122 $ 999 T A g, 81 F1
WHR A I U@ Y 7SS & | Gro-T-TY I hefad Feord we /I
St o Fefiga o Wl Sare1 THEM gen el %1 wRfvafa = gurd shasi @
ferarl 1 Age 3 & Y $ 61 TWEFER A FF Feq g6 ¥t 3w

TR, 99 UF 96 9 ot ¢ FF 9 Y gl T ER- - ag U S R F1 ¥
TR A T T W A feel T SR @R AR WS T T ST A w9 A E], A HE
AR T F ot ST T IR R ST RY F i wt =g sfuw mia I FA Ht
SNFEIH &, G TS TN T | WK, WA TR Y U SR e § & fsae A
“H" ¥ 1T S T farmers suicide in Andhra Y 3@ I el TR ¥ 9
R e 1 3ae) wETel RO U 351 = 31 e aedt & 1 7 e 9 affefaess
few 47 59 sitsfsead =1 42 The overall objective of the study is to analyse and
understand the exact causes of suicidal deaths of the farmers in the State of

Andhra Pradesh. wifafirs sifsifesa s 577 374! i€ 9 to analyse the socio-
economic profile of the farmers who committed suicide; to assess the nature
and the extent of investment made by such farmers on farm development with
special reference to imigation infrastructure and the nature and extent of losses,
if any, incurred by them; to analyse the farm business activities undertaken by
the victim farmers and the nature and extent of losses in the past; to analyse
the extent of borrowing by sources, the costs incurred in getting credit repayments
and the overdues outstanding if any, at the time of committing suicide; to evaluate
both the inputs and product markets failure framework including behaviours if
any; to investigate critically the exact nature and extent of compelling
circumstances that forced them towards committing suicides. Like that &5
ITHI 10-12 39w & 1< w8 2 e iR sl < eirdatstt o 78 4, 3R il
i fae 1 wres oftmn ywm fegae 9@t W 14th of May, 2004 to 17th of
October, 2004, 30 Wif@az i fefem A 3dw e, s+ sefaw faa o fifige
1 TH TR &1 981 76 A 9 §C ¥ THY R 9% H §Y, WRH I fias s am e

@ § Rayalaseema 46 cases, Telangana, Medak District 41 cases, 110 families
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1 feder wd Jei fr T | BoR SRS ¥ W? T uF ¥ fF don wEfew #§
maijority of the sample victims was the male folk; more than 50 per cent of
the sample belonged to forward communities, 28 per cent belonged to
backward communities, 15.5 per cent belonged to Scheduled Castes and
5.5 per cent belonged to Sceduled Tribes. This seems to be the outcome.
More than 60 per cent of the victims was'in the active age group of 32—50
years. About 57 per cent victims were illiterates. | would like to tell Shri
Jairam Ramesh that this is also one of the important issues that 57 per cent
victims were illeterates. The average family size of the victims was four
memebrs, comprising one male 1-2 females and 1-2 children. The average
family size was 4.2 in Rayalaseema, 4 in coastal and 3.44 memebrs in
Telangana. All 110 victims had agriculture as their main occupation. In
addition, 64 per cent were also agriculture labourers, 24 per cent were not
only agriculture labourers but also looking after dairying. This is important.
About 78 per cent of the sample victims were small and marginal farmers.
Majority of the victims was owner cultivators in Medak and Anantapur districts,
while owner-cum-tenants were in Prakasam district.

Seventy nine per cent of the victims possessed rainfed land. They
were not the farmers who got assured water. Those who were cultivating
rainfed agriculture, their percentage was 79 per cent. This is one of the
reasons. We have to go into details. The conclustion seems to be

79 per cent. Wgi 9% vfER & fFamT I screen 1, 9= 9 T TR )
T Gt Y TR I A {1

1 G ) v ol T ¥ ol sHifee SR-an g ved @ 9 S e
B &, I e S 39 @R +1 ) g ¥1 iR safee o ao wiles
TS 39 T R @I &, 9% a1d |k 81 Wi 8 10nly 10 per ceot on irrigated land.
Both rain-fed and irrigated lands were possessed by 11 per cent of the
farmers' households. T4 @ 3R 91 ¥, We tried to collect the details. €
Fed fefigae o5& T N sfia off, wats suet +ima ot 1,33,942/- Tag s
# drae ot 3R+t 6, 30 @d w1 @ 91 12,692/- UG, 6T GE H TARH
g1, IGH1 HIFG 9t 26,000/ FIC 3R <t SR & S1ew &, IFHT FHA 4t 8000/-
QU | 9l 3Ty qgEa § gy, i faa sfe 6 wmiva ot w wr e R e,
IGHT gl T B HHG 9 2,31,000/- TG, A& 1 @<=t weEn J 29,070/-
U | THA G 91 Aifea At & 6 tavas a-dad a8 e 39 @ §)
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e # o IRAE 1 weadEER 91, 17,195/~ $9¢ 1 and the number of bore-
wells was much more in Telengana, 3R fag Tfar # srergan g, 3@ AR
T SRAe B 1 TH, @R R e ¥ 19 Wt O $aide dom wat feang 2
T ¥ 3 o 9@ g oft wifas At ¥ &5 Water seems to bethe most
important issue. 8 T & fee 38 wei & T fomn? e mgde dd & fmr e
L M T AR Q TR A B o 3R i 1 € ol s A it e, @
T 9far & & sevee & Bu gw frm e @

TR URE, T @ s R g U T w R sy wm |,
WA Y JAT "R d, TaerEm B et ¥ Sare vuE 23 W avavaeal faemd
@ & | et g S A9 T o &, The area under all major crops has declined
by 5 per cent. The average yield of the major crops decreased drastically, and
this is very surprising. §31@ % Iaqed ¥ 65 T2 3 8, waffaa wie o
77 TR 9 &, wifdwea wa # 48 Wz g9 ¥, I slawstler faguem 1 3
- uF TR feafa e ] o &) T w o o F) e € qa i e dies
fer-a-fex ol gra &1 & & 1 3a! feze § o 1 stravasa & fon U wfteafa it
A TE 2 A o 99 R W o @ R e S ram @ sRar s cwEm S
AT T T IR S e T B, 36 WEs TR 34, 1 el v e,
&t FrE Mwfae 1 & For sfar & e g, 379 wee vfan @ e vfam

2 I Ao waRdSat o ded 5= A, 3 36,897/ F1 FERH ¥ 1 that means,
there is a deficit of Rs. 36,897/- per year. Secondly, in Rayalaseenia, that
deficit is something about Rs. 34,000. InTelangana, that deficit is soniéthing
about Rs. 7000. So, the average is Rs. 26,364. Jg i fewty ¥ T1n ik
Tt #, 95 fewin farsh wtufvfas 3% 3 st fom - | et Stariifen
¥ A fear 1 For each and every paisa he has borrowed from the money
lender, the rate of interest is between 24 to 36 per cent. This seems to be
one of the major and important reasons and this is a very revealing fact.

W, s A fagqeee Tad & 9% 98 a9 8 @ € 6 afa e diee
%7 & & ¥ then, one of the reasons for the lowering of the per hectare
yield might be that, frart # g agem #1 s wl{es ¢, fraddt # v s
w0 IS SITeY, 36 WE H) arAtasa Q3w d Tl i vem # 8, ghamn i 8,
atiy & aw w0 ¥ o ot ¢ Tt F i ¢ oAl Sz deen TR 16-18 W R
U ¥, sefs 9@, e agen #, T e T qE FI BT I 9w q
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B § 82-86 WHZ ¥ | ) AR-9X ST WS F1 TRAAA FE, TEHA off sewd W)
yhae v & ol 3y sty ¥ gon ], aw sma wifaa ft € @ &1 =i fraw T e
w4t T T X ¥, R+ w1 &1 The spending capacity seems to be the main
problem. That is why he is not in a position to buy.

~ SHRIPENUMALLI MADHU: The Seed Development Corporation has
closed down in Andhra Pradesh.

SHRI SHARAD PAWAR: Might be. But it is true that he is not capable
of purchasing quality seed. The capacity is not there. Maybe, availability
also.

& A 9% Jwi fea 35t @ fF ore Wie wieA w1 At areka T 8, ol
it = forg Fore widemssR 1 stavasar &, 39 @0 &1 T a6 & 39t
siraeate aftom sl R Aec U W s ag @ g w5 w1 g S@ @
¥ 3 5 e wRomeey st | ¥ g v Fren wre S8 St 1R WS
Y HoTe T it &, 7 T wifew € w1 ¥ s e feafa & < il Wit &5t F = ga
{B F F1 AravIHA 21 In fact, it is a very good suggestion that
Shri Jairam Ramesh has made. Let those Members who are interested in
this subject, irrespective of their party affiliations, sit together. | will supply
all the information and | will also participate, because this is a very serious
stigma on all of us, especially for those who are responsible for the food
security.of this country, with such a huge population. If you are not in a
position to protect their interests and if, ultimately, they take to the path of
suicide. It is shameful for all of us. That is why | am really happy that in
today's discussion nobody has brought any political angle to the
discussion. Everybody was quite serious and everybody was eager to go
to the roots of this problem. THRIT & agd & FO H1 ATl 1 TN
g Wit | 9t 9 a9l E 1O T, S st dhar g St e it e e
v ot qaeeii @ W 7 Awa F1 S foafa ], w99 i € S0 o Sere

" oft firem o el W Sreiferee 1 strovecn € 2, A SoiifasA A feadt wimfad &

oft, Aifian 3 o e afifdt 2 oft aik v el i Y St -y
w1 B I - A AK€, AfFT wE et a9t F =2 =
Wﬁﬁmﬂﬁﬂ,@ﬁm@ﬂ-@ﬂﬁ%aﬁﬁwmwm
$ sl e e oft wifee, wr fag & 70 Tl @ <RI gERH Giteat 1 it
0 9, 36 Chweat s word ® g 0 Jeat DfasH fram w@ 98 ot T+t
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a9 ¥ | Tt #71 +ft ¥R |, F s uifatesw 7€ @ =rar g, 13 <@ #)
FIE FT A 1999-2000 & A2 E AT W 1.87 W NiaeH wiideR#
fere o 7/ o112000-01, 1.66 Wia¥rd, 2001-02, 1.51 Wfav®, 2002-03, 1.50
wfawa, 2003-04, 1.47 Wfa9@ To 2004-05 1.62 wiawa 3tk 39 9 2,207 @
4,180 g 31Ylq, 40 wiawa stfafaa WaisH 3@ @17 ¢9d gon 8 | dfsa q@
78 oft vafa 9 arar 31 g0 ot & =) iviRan @ 3 feufa ) @R Y
ATALGHT & | THHT IS0 7 st Fira e 3 i fem o, s wa aeq #
f& ey & fag 18 A 20 T 0T TUC F Tl &1 yrayE fea
oI &, forg @t & Tofw &0 shad 2,600 FUT 91 € W@n € 1 30y, BN,
TS gAY 91 Tl el U oA & foe gn stfus uai &1 yau s §,
THH 47 e T8 &, suEt stravEsal ot €, afeT gl A 2w & T moah
AEEA S WSS ®1 @A ® A€, TIR WHA TH 94 W G I that
is, water seems to be one of the important issues. What is the overall
situation of the irrigation projects through the country? Unfortunately,
the situation is pathetic. | was trying to find out what exactly the amount
of money that has been provided by the Government of India, in the last
five years, for irrigation projects. In 1999-2000, the totgl provision for
the irrigation projects was 0.36% of the entire plan, which is not even
one per cent, itis 0.36 per cent 3R R A F AT 370 FUF TIY F1 WAWA
far wan | fuset o # 0.40 wiawa 71 wrau™ o1, 2001-02 W 0.38 Wiavwa w,
2002-03 ¥ 0.38 Ufawra on, 2003-04 W 0.37 Wiawa way™ o1 | g w1 |y
gt fE onw viavm wau™ st TR & fag s &+ == T, fag
7q wfitfeufa #, 39 ase 4, o9rg qur g1 €, fet ad 1000 FATTA...

it ST qrfty: W8T, 2004-05 H |
oft wvrafar: amg give @ wd

ot ¥ vaw: it €, ¥ 9@ Wi g ) 9% ued o, faeg 30 a9 1000 FATTRA W
TTE 4000 FUT TG &1 WAy far 1 #1359 4000 FAg @ +ft F dgg W g
That is also not sufficient for a country like us and to be frank, Wweyes
e, vt Tt 1 uerifa F iR a9 +1 ufifeafa o sga feomedt o 9@ § ik
T A ) 7% werw ® 1 F fow e & g =mean 3 e e o feelt ot e
| A1 &, 3 T F1 &F To T ) 999 S €, 39 oo | wieesy, e Al

13
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T Wty 1= fandi & fae g0 & fras yaum @ €)1 =g 5@ & g
@it foe e iy &= & foe fam sifus gavm 0 #1 savasa €, 3an
w3 7 foRdt oft Toa F € @ @ ¥ i sman W anat et Y Sfam
At W 72 W ¢, TOFT SRR F[A IARA W T @ T TTH! T 3fiaw 3l
FREW S 97 W e, 39 W 1w R @iE o wit w5 wm favm w
aga TTfRaT ¥ o 3] Y AETEA R WFR F M * W R/ &7 B
TMF® 2 F1 TN e T S F1 8| 50 TR 4 08 g9 qeg FLUFa §,
W R 9ga & =nos w4t g€ | ot s wum $ gey | asi wifeet & me st
ol g€, 39 ot 98 gEma o fE v &5 & s araan oft atfers e FRHY
FravgEar § 3R gul v &3 & 7 afc w1 B-ea F R, A T9i Fn-F
N EFA Y, 99 W W T g€ ol 999 9 shiee & ey # fawga == g o sw
w4l & I, THH {3 FH B G 99E X ¢ 1 F IR-an gwd an ° ferd 7
A =gl §, Afe 39 Uret 98 & Wi R s TR 1 Previous year, the total
money which ‘was disbursed was Rs. 86,000 crores. And, last year, we

have succeeded to reach Rs. 1,04,000 crores. This was, practically a
30 per cent. hike and that was one of the major steps which was taken by

this Government. But, still, there is a tremendous scope 3R T& &E 91
TR FUT FT i A+ a1 Wt 77 I8 9% fe@r 2 Wi & 1% o+ 56 T
T pfR fafir A TR E T I w I F1 gfan 7 5 s 56
Tz frarl sl g pfee fafie @ staug i enw ® &, e aga 9 A e
w1 Fafife St 7 g sareer &t &, dfea fod 9% 3 sufdas St H)
T @ & fF 379 18 vl fequdte wiiee= # fau won € =ifgw 1 a7 9
T g S 8, @ FHE1 € TErE F1 WA SHue & fau e w1 fen s
S A FEfTa dFl R R fF m e S o gmmsa d gy &=
T A S § o Sl mRe- e fReMi S I W R e A @ F1 E,
IR R EH FF F oa 7 &t @, @ sa) e 39% RIFRYE $ T
oA & et o g wEh | Ar FEn Ay

i a Frfea qade 1 WA 8, T SuE # Fieraica qaie 9Ey o)
T gehTd dearet #1 afifafa o gaet @ € {1 wE TR A fish w1
wam & off Fremaifes 9 F) Rana £1 1 9@ F91 4@, sfifae doaem
areear # U Y9 e foran of oik st fdie on i ® oi 39 i uT et
+A & foe |12 %59 /M F sravgE ®i ...(FESF)... Vaidyanathan
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Committee for credit artd Swaminathan Committee for agriculture. There

‘are two committees. We just want to find out how to strengthen the
cooperative network. (Interruptions) It has just been submitted, some 3-4
weeks back. (/nterruptions)

AN HON. MEMBER: Can you circulate it amgng the Members?

SHRI SHARAD PAWAR: { have to check it up. | have no objection to
circulate it amongst hion. Members. ﬁﬁ@@@smﬁiilﬂﬁm
e ¥ HleTRfed St ) fama Fawa €, 7o an i fedes vum R € v
o o Fe I3 F1 ATagFEa ¥ 3R suh fag d ws i wRem am
foas =it & v wew A 9wt Wt Fa, T T sierens € e e v w2 #
off s/t Tt | o €, g3 ot formet @ faer w1 A frear 8, A @A g
¥ o arew fedt ) g st R A A A, T 8 W R AF R WA
AT 8, WTefi R WlE €, @ 8 W A R WA hees €, v et
J = Tt 1 R R 12 WET 13 Y W A R W A faern § ) st de
fagraT uew, g i @ F o M gran st ot st S
T 3% +fi g @t | We have gone in details. The previous Government has
taken one decision to reduce the rate of interest to 8-9 per cent. ¥ 1 U
ufrager TEl gon o, AfET 7W WIeT ¥ 3EET g uEaae O | v Wi ¥ w e
TR R % forg 3213 gt Hivede @ ¥ fn e f w1 2 o f2e 8 wlie
= NHIY AFL A | YA T 91 S Far! &1 wremifey =i 3 ondt o wedm
T At 7 T 1 et gt wen 3, wenfen dwt A S feufe fed §,
§ 12 T2 7 3T TR W fad AR A feufe S oo i i S v o
ITRT A% 12 T A F T feutfored =) € ol siifarg agi waw=n iR
FieTafea Foa 3 A7 e 7 1 T TR P! 0 Wi H AT A1 F gl v
& T ¥ faas fem &)

featfore f=i 8 & = vy afifefa g @ o 1w amfa g i Inthe
next two years. | am confident that the cooperative banks and credit
cooperative societies will also provide this agricltural credit somewhat

near 8.5 per cent to 9 per cent. e & TR Tz IR R M AW
F, 9% 9 T g ¢ S fog wr @ WiivR & fag s wavm s W
aaEal ¢, @ 2 3 Srevgem §, v o ueh oft wd wwen b e wed
Tt 1 TR T 9 T A F A &, W W wE 1 # o I TRy )
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e § U I9 36 Tee 9RE WER 7 ifaa e o1, et i s g
. i % feu 3iwm, foisa sivm of gl TieA =1 Q0 SRmE 3
faft2e urt 1 ST € et &7 F 3RmE w1 U 1A feEm d ) |
gAY e TF g SO F1 S\ I T9g 1 S8 1 6, 36!
WA WK 3 WER forar € 3R g8 gt & e < aoe & g IS ge, Sud
e 70 % T Mfae Wiseh! TOvH oiR fgu 707vm o fore a1, 39 are 39& fag
400 =g 1 Hifo Tud fean v @ SR e &) v fear = § fF svr
T TEF IR THFT HIIET IAHT 79 379 o9 ¥, @i d o el ) 6t et &0
foret 9§ Tgu 309 1 39Ta FT + foIq 18 Fgd I[GH O A 400 FIS F1
N Wifge &, 399 300 wfavm gfig F@ *1 Tad et sty ¥ ok wgdg
fafaec R Y € ifF o o 39 & o 38 SrieTsh %1 TR & fea sama
4, 387 e & F 7 TieE F) o 99 § 1 5afa 58 gama 91 Aot e
@ §9H §9A 3 S T 49 F1 L. (99H)... Droughtprone areas too
o0, e fiee dgd dewiirstamismmanhIswisd e =
we & i 40 viawa & oG-y T gifew wgE W el %39 amceh @it ok
wofan g o e Wit 1 Sl Sttt @, 39 W R o 3 #Y AavEEdl ¥
yifa swie # off 30 foT S 9 &1 WEEE $3 RIS FaTEt @
e AR 2T 39 W Afus 9 Afus $9=32 1 &1 FH TR ST | 795
WY-WY 59 39 HT Gl F1 W w0 fogued & @ ot 7€ gur F@ #it
IAOEFA ¢ MR FH F1 ff savgea €1 afes sax aree sl +€ it
A gprEedl ® a § %7 | TF 959 J 96 S 9Rd § SR AT s mew |
W 39 % fHUH! ) 78 F51 ara § % dig0 ovE 9 uge W oiged #1 $ivd
w1 faerht, st folg YRE 9 @R § vaseT 2 S | 3ie 0w faee e
B aren § ovTet 15 feq F @i &1 Fiaa s fradt faerft, 30 T F s+t
Afa Tn = frarl & ao @ 1EE W S 9% FHd w1 W I @, Tl
A @ A% 99 Ol B W AE-9Th 3w g Wi w9
SATIH TR ¥ 1T 25 | TR FHiN S # Faa 70 FW T A o= wefaw
= et & 6t St &9 Elied 76 ¥, 9 @i 1 el R ok MRa wER %
A T ¥ 9w TR T@w AR W IEd, I 11 o e, wwet gt Rnderd
AN ¢ oD aifalaa gei W ona fod =) s =& 7ot 91 we B 9w s W
Jwegr § AR 9@ Rl Wwd w, et sndl w1 7on W 3R IRE aER
WR-Ta Y Jean # R de o @ g s §1owei o
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AYTRY FI 6§ TF g wEn g R v awt fad & fog smm a1, sl
TS i JRa ) e e e Sty SRR Y gl A Q wede faan

i 7@ ifa s qm it Tt @ e T ¢ AR, T AR S WA R
A wEAt ¢ 6 S dee WaRd }, QA w1 o weRide Sy, @ g
A w-vz faarftd & o ag vl s $-am 3w 3 1 o arme
=1 S e HieErete g &, e 96 e Niedivie Yo, wftamn st dwed i
{ g ¥ 4 wga Tgw w1 vz oty ¥ €, O wga Tne W et
et a & faeR @R o IRl It i mam I m W
conscious fEHM farn & 1 70 SdzenSe ol 9, fasifea v i MR st
o TR R g E fr 2w o o Wit & ST e @ g, 18 Tt
A R ¥ NI @ F1 3 F1 ¥  TEide wE % fag s ufe @vd,
Iga! 6 wiowa ufY, YR GRS UreaE W 3 TS SR §) € ol 136 ey
gfifeafs A&t @ fo s dome a1 eftaon § s deik w5 ¢ iR IR
freet wmEe dome o sfeamon @ w6 afueg S |, @ 150 U JEAE B
It AR ¥ 1150 TIY FHEA TS IR A ¢, T TER 9ga I IIR entire
& faen W am ¥ 93 i e s efrmm @ we e # i W O uEd
TF & d 40 Ty A TR 40 X 30, T Uz w5 e | wrew 493
72 ¥, 3o 981 WR Ao e faew W s ¥, srgfa 1@ W 150 F9Q
w1 3 v ¥ 1 s e S R E 1 150 T aw @ afteg @ |nit @ e
PARTE FE P T T8 & THaE F & 100 TICTET 2 2 | Let him encourage.
I w1 49 2 ¥ ok e U A A = fore 3wt weg | wwi R
R F F 9IR, MR AR WY 393-3T @ 1 32 JaEY B A TR
T TS I Torerm, O st R 39 &3 F ot g oI aE @ feart 3 R
wyrer tar faerm 30 WE | SigeEss U w3 @ v T e
FETE WY SR dema, gfiEon ar dwe godte # St Wredinade g §, 1@ wE SRR
7€t & | F5i A2t Wie Fe, SR 9@ # P ® SR i A v ® g
IETHE |

I SRIT e X e W e v wwdE 0 & o 39 e ¥ f wewTn
=rean € f o et & e & fog e 3 98 o ¥ e i w e e
¥ ¥, < et Wad o & @il % 7 oW A , wefaerves w @
FIA W TR T D G F AR W 9,
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7.00 P.M.

HE LTI F1A I-Tg 79 9 T {1 o0 wafes &), srgg tw & e A
) 3N, fae Atad ong & @nit 1 &, sicies d AR T S ) & R A
IR S faera FE T dm €, ! 71 wafad T8 &) 3 Wi %A F
¥, TR $9E qreee & fearl €1 1 e 3 R s usa ¥ a6l wiew
" & 3 3W AT ) A TERIIRE T & IR @ o A faerger 78 fem e
L £

R, g wF T A fF awsrta itfeafa sge 1 .. (sqge9m). ..

it wumafa: YrRicie & s § A7 snaear w1 5% B, 9@ g aga-=ga
ya1e, A Wit 98 Al R ff fore v woet vt €, 59 9vg el &
T gran & 3 Sw wng ferarl w1 % Mg @ S ok v ded @ wRu fegm
QA ¥ A ggar &) e maHde § ogaee & W@ € TR e s AR wsfan
FRUIRTA GA g & | TR o Jq s FreineA U # 97 Wiaem @ f& feam
IR foR A a1 T, I 9% Y1 3N FIR- T FIERyE #§ 70 0 2 3R
o =e S AT, 3G 70 T tar 3@ fiadm iR wie o frg =12, o wigas
3% @ W, S AR A T TE A TR, 7w o 0 g A

oM W var: #7Eg, & ArvwT s § fF ar agn wegfaea wowd fRu E,
Rt Iged=w wan gt s wue e swdud aga e
Wz % IJyererar & R 39 R i Tigdt § sga @ wheige st aféege
¢ &, 37 TféwEe FQ w stavawal § S Wt wRraRets v # digw €, ot
I AR T @A B A, G 70 WH 4 3 =+, 1 awa D ey, I
¥l O =rfEe 2R =g & e # qafaw sa#) & s wfe sos fag s
TeRw WifeEs w0 #t smavE® ¥ ol it gy e # afierd
@, fFarl F FTHITCRA IR B O, W e TR MW smda D
T B fag, Wit @A H1 gy FE AE 1 T T R ST B WEA, wEA A
TfEd #1, guR & fag, ww 7@ veaa wr @ & g3 fraw 2. (smaam)...

it we dha Tag: AT it N @ aR d w1 ¢, afE oy 3E WA st
WHHO F N G A WM FRO % ¥ o o= v wfydea # &, 36w @ug
. ().
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oft YR YIL: T8 S Tera T «r

sit g dhar g | 9 S e off 7€ w @ g R shgfeae off A wr
%, TR @ g, fewd A e wdqrd f S ferivaa mifee d wissi ], 39
TS A U WeRIRER V1SS! W41ET €, $HIeTe THRqdIe &3 § 61 1S Tarqurd =7df e |
e d @ g ar Mem d W@t F1 9, A, pEFvA d agn e e w
¥, - 991 S 9 Rl §2 0 o R, i &, aa e I w0 wiee e
@, TR 9! §9 @ FF G, e an § ff g g

st TR 9aR;: 1 S U1 1 THUR F 1 91 €, T8l 9ieqe o6t a9 fear
®, 9 a9 &1 yfieafa of | 59 99 @uR T8 @ 9 A eWR SR THEE i 91!
THY ©RS 9T 7S] Sgal 91, I9W  TAFT 984 WIel dgdl o1 R 9 ot wure
G« 2l a1

oft wyrefy: 30 Sy & 9

it RS YaR: A wIE1 Sl 91, TERT 9 I %1 $1 savashdr 41 ghieg
T %o gfaum 2 & of, ot g vitfeafy =8t § 1 ot seivme wifee | oft gum
BT S YuR goTl ¥ ¥ 99 369 wurer Ylawurd &7 # amavawar ae ¥ oik et
WA, v fefd@ sede i we fawiiftd % wre €, safe 39 WS
1 fom v € 1t 3 gg e el § R Wy @ ary ot 92 oi s w6 s
29 &t fFaaeiz § 9E 8, Afe s a8 gfifefa 78 @t 5= v e 1
30 T2 Qe sofi o facll wiad egs 8, 9w 3T urded "ef, arer se,
q gitfeafaai &1 8 Wt &1 99 WAE 39 1 w5t € Gl § | S W EH Ao @
= A AT 1 aitfeafd o 4t aga Sraadd S 1 oNEvHSdl €, 9ie gdadA
FOE FEOVGHAE, AFA VT T P g €, WA d a9 =gt

St warafa: sy o1 &7 # @ ¢, 9 @ 3w A iy

it T TEIt: 37 aad ARFT R ® a5 9 w12 @ navwal ¥ i g Wuwt
8 @it ¥ o 79 aoe O eiffer At & fav 640 s FR w1 afaw fran &
AR e v Arel d 2w 15 TN RS FW A Mo § g efdsere Ly
AFANRE) R TF T MR, Tl W R & 3[671-51e1 TWE B T g
YT ¥ gPen S & it F, Qe # f diem F o ot e Sl dan dy
TR fegeam # Y off @9 efiforg, e 7 et Uo F 8 1 8 sava teT A
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¥ 1 safon Aftwa £ 3 S IETEE F7 SecE FEE FY glaw , TEE QA
AT F aAEEW ¥ o e %) 9 T o e | As
I R TR N AR AR 5 e Afwe
T ot i e BT 1 8 W it g e s e ¥ 1 s & e ge e
o FT S IS it A TR Hifa & T guR i wifee 3w 9 € e e
w1 ufifeafa # ferart 1 swfee & &3 & ueg w40, 3fdvm & &9 4 9gg 54,
TR o g # a3 T ¥, TRy 3R & feg A & ol o wRfim R
fom e 4, Tifdwes S fag agg #8, Wh WEW & fag aeg w4 it gw
WY-9rY 3 U G e I3 H1 AEvgessa §, that is regarding amendment
and improvement in the Agriculture Produce Market Act. 3Tt =1 qfifeafa
T St wittwmedte H1 A R 9 S A ¥ 90 § frgwm %1 faaE, s &9
HTHES F & ST I A9 g ¥ 1 IR TG R WA A9 1 AR Tl
o o 5 FE TR R AR 3% wE R, T de me T
10w omm § sud WS o, Wl o1, 981 S o e ot wiife wiveaedr uEe
= AIEEH ¥ 39 SR s a1, e o aifeafa age 7w ¥ S R e St
W o &1 ot el ) 1A sy e, awt ferart # ot uw a=A w5 sfywr
o =few | sus forg o witreer Wigga wifE e ae & gur & =ed $1em
st TesR & n & gt miE o fafred + sl & Hifén geme @ w ot
foran & 1 3 et ¥ o iere vodl 3 w9 srie @ v wdfeunede wER # uiwd
Ft dart fear ¥, 32 8 g9 Iow ¥ 1 TR - v @ S o @
wigReTt § AR et | Wiga 99t ) FHER T w1 e e wd
g % iR &t T2 B, Wgde dae FY ot 152 Enht, st frar s Y
o, el a% U gu AT AR | AE WS ol 13 S e o @ g 4,
T Y femm i Fwa

TH® WY-WY T FI2F BICHT &1 ot gomom & 21 g wifda
= %1 wifers fFam & @, 7R afe fadt & it W&t $ew fraret
7 @ I T ¥ A e 23 w1 smavawd § | 3w Wine ag feaet #
Y FEM R 9€ FEERT H1Ha a1 & fou wfwe stm @ faam ot st
el 29 % fag wfie = g% € 9% faww o9 * wrE F 3¢ ¢, gafeu
TfteuHedle TR % A § 9% YUR F& wigwR wfHT & fou
NEAE A F A T | P R &1 R O e aadn s
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e T % v T i S O gdfEn At S W 9 YT 5
FIT 76 23 1300 ff 10 = 7% 9 W @ gwET 39 @ awd €

et 5 g% € 5 o v Aifee § Q1 aea &1 uE s A
3eRYAE wifwe F1 féqea @ #1¥ Wy ¢ 911 79 9o, ;e e F, I ® -
fegaya f aR-9R F99 51 99 0 T | FUrg 1 gRkfeafy &t 5@ @ w2
o WIeT HIG Y 2100 TYT A Toelt o, 39 €11 88 B STHYTH HITH F
Hia ¥ 1 A9 FE 1700 TIY, 1800 TUC, I faeqer s &1 7g feaafa st
B g ¥ TEw R uw € ? 59 e 3w F ff9 vl s s e
Jeqre g ¥ ) I | SURT IO B B WIg w0 A9 I )
RS wife e ¥ 3T €91 | S Wifthe W Sa & forg we dvdlearde
F fgara 2 feu # fF o e got it 200 FAT TICH THA FT W9TE
A 1 T Ey, afea dedoard ervme wifee & wram @  w )
T St e Frrgre w6 T @ @ 9 o gt fe e e
[T 9TEd &, 3UQ 40% FU NI W AT 95 Fg FOE a9 # fag e
= o W fetm wie w fe mrefifeafa g, A adi formr At s v w
TR dies 7 fimes ¢ st iz #1 @ AR Az 38 féaew &1 79 90
wfrera sren @, T w19 WA @ ferg e Ao gan ) T e
et @ T & f dfede wlen wmaht ar vt wensdt, sl H0 anfk | s Ry ww
T AEA F1 6B A @ FF To" F s g9 e S, R e
wede wre F foan ¥ dsma #1 fram Afirar ¢, a8 fedt e @ sfeedfe
[ AT % fag AR T ) = G999 F w5 fF T ol | W
o wreT w foan &, o w1 o fean €, ora qfeg gt s g @it =t
MEFNIHIEEfFTd w e s A Tk T @ wrww €,
zafay e fored T TR dies o7 uwhdl € s zq Aies wl wsma wa &
TEA &, et 7 Tl B @iER T 71 aravaEa €T WROR W
3w} v €

Torfen <t 3 ot <t Afiifr wifthn &t 9 w8, o€ @ o= ¥ fF ST wifidn
F1 Fraa ¢, AT awen 98 ¢ e e v w fefid s vam b e w
TR 4ivs Wy 1) smvawal ¥ o faw Aife et A .
TS ¥ 30 TR W ot Sdd, Sfe wrg-wy 9% o+t %8 1 39 gfaE F, R
e i # i ¥ oy Pran 8, A uw s wdfer € ¥ hee [ER faen 8, s
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A9 & g A St 13w | fegr o @, w51 ves s fegmm # 9,
e ot g A s wd sRimm @ ¥

fradt 30 Rl § W o g d e e E, fegam & feert & s #
TP WA A guedl ¥ v Y @, 3R 98 ww fe endt o uwl 3R per
hectare yield sgr 8, o #fnFer HieEoR *1 TR SR FT AN, TER!
WS % & $YA T R, a9 @ g e TE |, Tt AvEd 1 e '
7 T TE N, A e TegEI Tt E W | 3R 3 A daed F v
o 3 F v € | e e R e, T ardfor w1 gat |t @ W R
¥ 7% e § SR G Torifd %t T @ Froen 8 ol deoime T & S
el F e F1 afifeafa Yo w0 @ o ot wfa TR e sgrt At sl swdh
TY-TY FEAAIH ft HH FT TN | 98 M@ T TSRS T8 F HHa 76 o1
HE &1 SHMT 8, Ultimately, the consumer is going to dictate and he is
going to decide. Suppose, the Indian sugar mill is going to produce sugar
atRs. 75 and if sugar is coming from Brazil at Rs. 18 — | am a sugarcane
farmer — and if my brother stays in Mumbai, he will-purchase Brazil sugar
because it is cheaper. That is why if we have to protect the interest of the

consumer, we have to see how we will be able to reduce the cost of
cuitivation and how utimately, produce will be also competitive in the

domestic and international market. 3R 4% T A W TA oGSt ®Y
TSR BT &N ICAR % R & @re dX & e el wige 3 wven, &9 399 g
50 HUT YL HT TH AT HS W@ ¥, Fafer i 18 7t Feomn fmdt 3 =6, & s
THE fra o1 w& | fr9dt 9@ ICAR & fiuad & fau go 700 wlE $qQ &1
Wi e a1, 38 916 397 1,000 FAT T H NiaeH & E, 7o guR s @t
e &) 7 39 § ¢ &5 o W gun gu oftads 3o, 3ed ICAR w1 @@
A ¢, 39 3 R arfea +1 ahi s e € 3 e ) W wen s
il g e e )

TS WY-TY T 91 TR W 1 & ) A oy # srevge gE, S fiw smae
qrea § #w@ o, fagy 49 § anewen g, ofF dad me A i g, s i
faat 3 et @ o= gan w1, 9% U o sreaen w1 5| T8 | 9 A fees
& &t oy o o gl & E o wae A9 9 ok e wene ¥ 2 wue o
&, W a3 Y@ 1, 6oy uw ot wue @ frefl, S W feam & ) e ot
a1 ¥ off it 7 <l ) g 1 e @ weliE ey off faa frem & v adt
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F WY-TY i 39FA €, 9% B e B TR W AE o g | Jafer
T fRamt &1 gl TEE 3 FT TAvEFHal € 18] ITH! §Y F §EH 2w
%1 3R QU Y T T wE @ o 57 aysh B 9 e, suw Iftfewet iy w0
] T € 1 56 T UF 981 T 30 W § 7 7 T A g R @ e
Tl 1 ot &9 T Wi F3 T R, fomd feart ) ved fire awdt @ 5w
TR #1 uffeafa @ T fRamt #) 9 freen $ fau e w1 et wwm
2o, oofifa ¥ SR I T 39 W o 3 A TS Wg-9ig gt F o
TiFTRH R A ...(=4q9H7) ..,

SHRI! DIPANKAR MUKHERJEE: There is the issue of moneylenders.
That is one of the issues. Of course, you have covered everything.
...(interruptions)... This is also a social part. Who are these moneylenders?
Some study must be made on how they are charging. After all, people are
committing suicides; they must be in the same village. Some study can
be made as to who are these moneylenders and how they are doing this
business. Some social ostracisation can be done at the Panchayati level.
Let us know whether the money lenders issue can be surveyed; whether
we can socially stop it; who are at the back of it; who are behind this;
whether they are the same people who are talking about starvation deaths
and money lending also and whether such cases are also there.

SHRI SHARAD PAWAR: In fact. we are also trying to collect the
information because when we read, especially, about the Andhra Praddsh
issue, it was proved beyond doubt that the moneylender. has also some
role in it and the rate of interest between 24 per cent to 36 per centis also
one of the reasons why the gentlemen had gone, ultimately, to the path of

suicide, TafeTT &5 39 WX A fear &1 9 st Sfe e, wurdsh of, @ A
Teled il wgel 0 B fog 72 F51 39T F o 55 w3 gur st frar an 1ol
faaey 5-7 arelt ¥ ad |15 gur o ffa 911 @ 3 F0 F) saEEm & I
GIgl-9 HH Y, AR AAIGSH &) Fod ¢ & fog wgaa Ut =\ favag §
HHT B B HH 330N, N THT T FEA §, 9€ 9T B WA Tt & gan @
Fg = 3 fo wfifafa o wr@ w1 & w9 8 gow O, G 7€ W
T F ¥ 139 TR | I &% fore e dard @ ol witwest St e T
FT &1 Hifq g9 99 Al A Wi @ g favarg i ore S wwen s wsit @ '
et & R wr T o AN 3 1 ittty Yo g, sod gewa @ ol A
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@ F1 TS G F a1 Al H) 5 9 e § S @ aRfef g s aey
2, 70 Wew Tt T o W | 56 & w7 FH AT YarE F €

SHRI M. VENKAIAH NAIDU: Sir, | am happy that the Agriculture
.Minister has comprehensively covered many of the points raised from
different sides. He spoke about long-term plan also, but two issues
still remain to be answered. One is the present situation. The
international appraisals are there, but what you are going to do with

regard to the cotton-procurement specifically. ®fe THARHAT ® a &
AT A FE 9 2 ey ¥, FAtew |, oy v F W feufa ¢, aw wgw
g fafa b1 qafaq o M A s M a@ERH WA R a2
T A oA fraEl @ ant F w1 o gg qed e ST ¥
TS ST &1 T 9ga 9 € T, 600 ¥/ 200 FIC T T W THE
farrmaEREeFm V@ N det T PR g R NI Fa T
fa<=t The situation is horrible in Andhra Pradesh. 39 @1 #iHifeda ® ant

¥ what is the plan of action of the Government for this year? Secondly,
| would like to submit to the hon. Minister that the figures given by
Andhra Pradesh Government...

ot wrafa: femd = sm S

ot T Fhd ag: 7, W 9E @ e |/ 3 wEy We will give date
wise, name-wise, village-wise. 3 feoew +it 398 T4 21 aifey, T9s Ay 3§ S
whawi.

it wymafa: 7, T T e §)

ot T A g Su W @ Wy 3w ot =@ @ wfew)

it gvmafar: aR frrd 57 e ¥

ot T A1 TEE: TEH 9 T, TR THR & 9 T ¥

it wvrafa: 7, RS e fEe

st W Fa1 TAG: T T §, TR TR @ 9w 6 R

it worafir: TR @ T fra ¥ e frame T T o e, # el ae
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FHen areat € fop oo v O # et fram &t s 1 9d @, 9 e @
ol B, I8 WA AST T HS D W A9 FY DY Yok Y, WS AR F o 19
faar =)

st I 9aR: W, A & fegaww # 3w IR & gyra man a1 3R wew
fafredt ot fiord ¥ @ o9 733 31 smavawmar #)

it wvmafer: 19w Fifsw)

%t ¥R 99R: Means of income, land, 9f# 9% IR F1 a7 ¢, 70
forg ar) gad =5 & g €, TR Sust i @ A sue refem w1 seen
FH FT AYFR & @H 7 27 3R A faewa goF WS o, 31 @ FA
#1 smavgsa € Definitely | will consult with my colleague, the Finance
Minister, and take some action. As regards the two items, onion and
chilli, | had received a proposal from Andhra Pradesh Government, and
| have communicated to the Government. The Government of India is
ready to bear the financial burden up to 50 per cent, and is ready to -
support the Market Intervention Scheme, for red chilli. We have not
received any proposal from Rajasthan, Gujarat and Maharashtra about
onion yet, but we are expecting proposals. We have made enough
provision for that. And thirdly about cotton. ST&i 7% WeRTY &t =14 &,
WA # HT2A Mz W e B A1egy ¥ 3% 95 0 F1 Hifaw w1 50 @
T <0 =ra 98 FE T fF I @ R FAT TR FI A AN, IR A | R,
R 9% 1 e @t # fei= @, s WA e €)1 el 9% Sy
WY, AT W, FAtew R dore, IR aut # wle wrarAe  fog didtard
T S o T € 3t ufe w wery oft fea man @ o el saa ded wer
FT FravESHd ¢, T 99 3 wol W ¢

it wvTafa: ST agA-aga YHAIE | STYH) R I

STATEMENTS BY MINISTERS

Status of Implementation of Recommendations contained in the
First Report of the Parliamentary Standing Committee on Food,
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